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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION No. 596 OF 2025

IN THE MATTER OF:

NATIONAL MEDIA CENTRE CO-OPERATIVE
HOUSE BUILDING SOCIETY LTD. & ORS.

.. APPLICANT(S)
VERSUS

STATE OF HARYANA & ORS. ... RESPONDENT(S)

REPLY ON BEHALF OF RESPONDENT No. 8 - M/S DLF

LIMITED

MOST RESPECTFULLY SHOWETH:

1.

The present reply to the captioned OA is being filed by Respondent
No. 8 - M/s. DLF Limited (“DLF”) in terms of this Hon’ble
Tribunal’s directions dated 27.11.2025.

DLF categorically and unequivocally denies each and every
allegation, averment, and contention raised in the OA as being false,
baseless, misleading, and devoid of any factual or legal foundation.
The OA, replete with conjectures and falsities, is a gross abuse of
process of law, filed with the sole intent of obstructing the proposed
lawfully approved and enviro-compliant installation of DG sets and
cooling towers by DLF over a land parcel owned by it, inter-alia, on
the primary ground that the same violates the conditions of
Environment Clearance (“EC”) granted on 06.05.2019 and
09.04.2023 by Respondent No.2 (“SEIAA”).

PRELIMINARY OBJECTION: THE OA IS BARRED BY

LIMITATION

3.

At the very outset, it is humbly submitted that the present OA is ex-
facie barred by limitation as prescribed under Section 14(3) of the

National Green Tribunal Act, 2010 (“NGT Act”). This would be
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evident from the following.

The allegations at hand pertain to “Mall of India” (now known as
“DLF Downtown”) - Shopping / Commercial Complex (“subject
project”) proposed to be developed on an area admeasuring 32.36
acres, which is part of an area admeasuring 36.36 acres
(“commercial colony”) at Block-V, DLF City, Phase-III, Sector
25A, Gurugram, Haryana.

The Applicant’s primary allegation is that the installation of DG
Sets and Cooling Towers by DLF proposed to take place on the
parcel of land adjacent to (and under) the Moulsari Avenue Rapid
Metro Station abutting the Applicant No.1 Society (i.e., on the other
side of the dividing road) is contrary to the stipulations contained in
the ECs dated 06.05.2019 and 09.04.2023 and that the same is not

in conformity with the prescribed environmental norms etc.

For ready reference, Section 14(3) of the NGT Act is reproduced
hereunder:
“14(3). No application for adjudication of dispute under this
section shall be entertained by the Tribunal unless it is made within

a period of six months from the date on which the cause of action
for such dispute first arose.

Provided that the Tribunal may, if it is satisfied that the applicant
was prevented by sufficient cause from filing the application within
the said period, allow it to be filed within a further period not
exceeding sixty days.”
Without prejudice to the fact any case of violation of any norms/ EC
etc. has been made out, on which ground alone the present case
deserves to be dismissed, it may be noted that the Applicant No.1
Society, vide its letter dated 31.01.2024 addressed to DHBVNL had

raised issues with regard to proposed installation of the DG sets, and
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sought halting and relocation of the DG sets to an alternate site. This
was also followed by RTI communications addressed to the Chief
Town Planner, Haryana (07.02.2024) and the Office of Conservator
of Forests (07.02.2024) respectively, communications dated
13.02.2024 and 16.03.2024 addressed to the Chairman, DLF, and
finally the common communication/ representation dated
22.04.2024 addressed to the Ministry of Environment, Forest and
Climate Change (“Ministry”), CPCB, State of Haryana, HSPCB,
Directorate of Town and Country Planning, Haryana (“DTCP”),
and DLF, raising identical grievances and inter-alia seeking shifting
of the DG sets from the subject premises, 1.e., from the vicinity of

the Applicant No.1 Society.

As such, it is clear that the Applicant No.1 Society has had sufficient
knowledge of the proposed installation of the DG sets way back
since January 2024. Therefore, assuming without admitting the
proposed installation of DG sets constitutes a “dispute”, the cause
of action for the said dispute arose on 31.01.2024 itself on which
date the first communication was addressed to DHBVNL by the
Applicant No.1 Society. As such, the present case ought to be have
been filed latest by the end of July 2024, or latest by the end of
September 2024 (including the 60 days’ period). However, the
present OA has been filed only in the month of November 2025,
thereby clearly being hit by the mandatory provisions of Section 14
of the NGT Act. Even if one were to assume the filing of Writ
petition before the Hon’ble High Court of Punjab and Haryana as an
application for settlement of disputes as envisaged under Section 14,
the same having been filed only on 11.03.2025 is also clearly
beyond the prescribed period which ended in the end of July/
September 2024.
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As a matter of fact, it is surprising that post its representation/
communication dated 22.04.2024, no steps whatsoever were taken
by the Applicant No.1 Society in relation to the alleged issues raised

herein.

In fact, the aforesaid crucial aspect has been conveniently ignored
by the Applicant Society by making a general statement in para 7 of
the OA that the present Application is within the period of
Limitation specified in Section 14 of the NGT Act.

It is also equally pertinent to mention that under clause 1 of “X.
Miscellaneous” of EC dated 09.04.2023, the project proponent was
required to prominently advertise the EC in at least 2 two local
newspapers of the District or State, of which one shall be in the
vernacular language, within seven days indicating that the project
has been accorded EC and the details of MOEFCC/ SEIAA website
where the same is displayed. This condition was duly complied with
by DLF by carrying out publication in 2 newspapers, i.e., Financial
Express and Jan Satta on 11.04.2023.

A copy of the Common Application Form in regard to the condition
duly complied with by DLF by carrying out publication in 2
newspapers, i.e., Financial Express and Jan Satta on 11.04.2023 is

annexed herewith and marked as ANNEXURE-R1 (COLLY)

Therefore, viewed from this angle, since the world at large was duly
intimated about the receipt of EC dated 09.04.2023 on 11.04.2023
which, by necessary implication takes into its four-fold the receipt
of knowledge by the Applicant No.1 Society as well, the date of
cause of action, if any, ought to have arisen on 11.04.2023. As such,

the 6 months’ period would have ended on 11.10.2023, whereas the
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extended period of 2 months would have expired on 11.12.2023.
However, in the present case, the first communication itself raking
alleged issues qua proposed installation is dated 31.01.2024,
whereas the OA has been filed highly belatedly only in November
2025.

For all the aforesaid reasons, the present OA deserves to be
dismissed for being time barred in terms of Section 14 of the NGT

Act.

PRELIMINARY SUBMISSIONS

14.

15.

Without prejudice to the objection hereinabove, DLF respectfully
submits that it is one of the oldest and most reputed real estate
developers in the country, with an established track record of over
several decades. DLF has consistently demonstrated responsible
development practices, and has at all times acted strictly in
compliance with applicable statutory requirements. All of DLF’s
projects are planned and executed in adherence to the extant laws,
including the requisite environmental laws, clearances and

regulatory norms.

The subject project has also undergone a rigorous multi-tiered
statutory appraisal under the EIA Notification, 2006 (“2006
Notification”), including preparation of comprehensive
Environmental Impact Assessment (“EIA”) Report by M/s. Perfact
Enviro Solutions Pvt. Ltd. (NABET Registered) (submitted on
18.07.2018 to State Expert Appraisal Committee, Haryana
(“SEAC”)) (“1%t Report”) and the 2" Report by M/s. Ind Research
& Development House Pvt. Ltd. (NABL Accredited Laboratory)
(submitted on 13.02.2023 to SEAC) (“2" Report”) on the basis of
which ECs dated 06.05.2019 and 09.04.2023 respectively were
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granted to DLF by SEIAA.

Copies of the 1% EIA Report and 2™ EIA Report submitted by DLF
are annexed herewith and marked as ANNEXURE-R2 (COLLY)

In fact, upon obtaining the EC dated 09.04.2023, DLF has also been
granted Consent to Establish (“CTE”) for the subject project on
17.08.2023, followed by Consent to Operate (“CTO”) dated
23.07.2024 and 28.06.2025 thereby satisfying every statutory/
regulatory prerequisite before commencement of project activities.
Furthermore, the Respondent No.3 - HSPCB has also granted CTE
and CTO only after examining all necessary documents, inter-alia,

the layout plans, which clearly depict the location of DG sets.

A copy of Consent to Establish (CTE) dated 17.08.2023 is annexed
herewith and marked as ANNEXURE-R 3.

Copies of Consent to Operate (CTO) dated 23.07.2024 and
28.06.2025 are annexed herewith and marked as ANNEXURE-R4

(COLLY.).

The existence of aforesaid approvals, sanctions etc. conclusively
demonstrates that the subject project stands fully authorized and
sanctioned under the applicable provisions of (including but not limited
to) the Environment (Protection) Act, 1986, the Water (Prevention
and Control of Pollution) Act, 1974, the Air (Prevention and Control
of Pollution) Act, 1981 etc.

Further, the subject project is being developed strictly on DLF’s own
land parcel in accordance with valid Licenses issued by the DTCP

approved Zoning Plans, and Building Plans.
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Every stage of the project including licensing to environmental
appraisal, to obtaining pollution control consents etc., has been
carried out under the supervision and sanction of the competent
statutory authorities. The project is thus being developed in strict
adherence to law and all regulations. Right from the stage of
applying for approval of TOR to submitting the EIA Report(s) to
obtaining the EC(s), and to further obtaining the CTE and CTO,
DLF has duly complied with the detailed prescribed procedural

mechanism.

In fact, SEAC has twice awarded ‘“gold standard” rating to the
proposed project of DLF. Similarly, basis the recommendations of
SEAC, SEIAA was also pleased to grant EC to DLF on 2 separate
occasions. All the relevant information submitted by DLF has been
duly considered by the authorities before proceeding to issue the

necessary permissions.

Even at the cost of repetition, DLF reiterates that it has, at all
material times, scrupulously complied with all applicable
environmental laws, conditions of EC and all such necessary terms
and conditions prescribed by the requisite authorities. DLF has
never commenced nor intends to commence any construction or
installation work(s) without securing prior applicable statutory/

regulatory approvals.

In order to better appreciate the issue at hand, DLF wishes to
provide allegation wise response to baseless allegations raised by

the Applicants in the present OA:

Re: Allegations that in Form 1/EIA Report, DLF has
misrepresented that no_schools, residential colonies, or
vulnerable groups were in the vicinity of the site where the DG
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sets are to be installed

It is humbly submitted that the aforesaid allegation is patently false.
DLF, to the contrary had expressly disclosed all habitation, schools
etc. proximate to the site in question, which would be evident from

the details given hereinafter.

It may be noted that the proposed terms of reference (“TOR”)
submitted on the website of Ministry by DLF for the purpose of
preparation of 2" EIA Report in order for obtaining Environment
Clearance contain proper and complete disclosures. The Common
Application Form for TOR (@internal page 6, point 20.7)
specifically discloses that the proposed project would be coming up
in a densely populated / built-up area. Further, the Form 1 for
approval of TOR (@internal page 11, point 8) again discloses that
the project site is located in DLF City Phase-III in Gurgaon city
which is a residential area with some commercial area and that the
site is surrounded by moderately populated built-up area. Most
importantly (@internal page 11, point 9), DLF has disclosed that
that there are sensitive man-made land uses, i.e., major hospitals,
schools and places of worship and community facilities etc. within

15 kms of the proposed project area.

Copies of the Common Application Form for TOR and Form 1 for
approval of TOR are annexed herewith and marked as

ANNEXURE-RS (COLLY.).

Similar express disclosure area also contained in both the EIA
reports referred to hereinabove and annexed herewith as Annexure

R- 2 (Colly.).
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Re: Allegation that installation of DG Sets and Cooling Towers
is contrary to the stipulations contained in the ECs and not in
conformity with the prescribed environmental norms

It is the Applicant’s allegations that DG sets are required to be
located in basements as mandated under the EC dated 06.05.2019,
and since the DG sets are not being installed in the basements, the

same amounts to violation of the terms of EC.

In this respect, it may be noted that the total land parcel over which
the project is proposed to come up is spread across an area
admeasuring 36.36 acres. While the land parcel on which the MLCP
and buildings for the subject project are going to be raised forms
part of Part A of the proposed project and is on one side of the road,
the land parcel on which the DG sets and cooling towers are
proposed to be set up forming part of Part B of the project is on the
other side of the road. Both Part A and Part B together constitute the
total area admeasuring 36.36 acres, i.e., the entire commercial

colony.

Copies of the site plans approved for 36.36 acres dated 29.08.2024

and 08.01.2026 respectively are annexed herewith and marked as

ANNEXURE-R6 (COLLY.).

Insofar as EC dated 06.05.2019 is concerned, the same has been
superseded by the EC dated 09.04.2023 obtained for the purpose of
expansion of the project. Secondly, even though the 2" EC doesn’t
contain an express stipulation requiring installation of DG sets in
the basement, as a matter of fact, the proposed DG sets are still
located in the basement of the Utility block in Part B of the
licensed land. The Cooling towers would be installed on surface
level, whereas the DG sets would be installed in Level-I

basement.
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This would be evident from a bare perusal of the Site Plan and
Landscape Plan at pages 323 and 324 respectively of the 2™ EIA
Report submitted for the purpose of obtaining EC for expansion
(2023) as also the approved site plans referred hereinabove and

already annexed herewith as Annexure R- 6 (Colly.).

Copies of Site Plan and Landscape Plan at pages 323 and 324
respectively of the 2nd EIA Report submitted for the purpose of
obtaining EC for expansion (2023) are annexed herewith and

marked as ANNEXURE-R7 (COLLY.).

Re: Proximity to the metro station

It is the Applicants’ allegation that the installation of DG Sets and
Cooling Towers by DLF proposed to take place on the parcel of land
adjacent to (and under) the Moulsari Avenue Rapid Metro Station
abutting the Applicant No.1 Society (i.e., on the other side of the
dividing road) is contrary to the stipulations contained in the ECs
and that the same is not in conformity with the prescribed
environmental norms etc. On the basis, it has been further alleged
that the said installation would not only pose grave risk to the health
and lives of the residents of the society but is also detrimental to

critical metro infrastructure carrying high-voltage electric supply.

With greatest respect, this allegation is also completely erroneous.
It is humbly submitted that the placement of DG sets (in the
basement) and the cooling towers is in Utility block and not
underneath the metro station as is the case sought to be set up by the

Applicants.

As would be evident from the aforesaid plans, the nearest DG set is

almost 15 meters away form the foundation of elevated metro
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station.

Also, proper and complete disclosures were made in the
applications/ EIA report(s) filed with the authorities. Both the EIA
reports clearly show the existence of the Applicant Society adjacent
to the premises (part B) whereon the proposed installation is taking
place as also the Moulsari Avenue Rapid metro station. The EIA
Reports have also given abundant disclosure of the facilities
(commercial and community) surrounding the proposed project
area. Thus, neither any misrepresentation nor any concealment has

been made as is the case sought to be set up by the Applicants.

Insofar as the allegation that storage of large quantities of diesel
under the metro station will pose risk of fire and explosion is
concerned, it may be noted that the underground diesel storage
facility located within the HSD Yard is approximately 60 meters
away from the elevated metro station. Therefore, there can be no
question of any kind of threat to the metro facility. Furthermore, it
1s also not as if there is an absolute bar in the establishing or
operation of petrol pumps in the vicinity of metro station(s) in the
State of Haryana. As an example, it may be seen that a metro line is
passing over a fully functional petrol pump near DLF Building 5,
Cyber City, and there is also another petrol pump in close proximity
Guru Dronacharya Metro Station which has been permitted to

operate.

Images of the petrol pumps near DLF Building 5, Cyber City and
Guru Dronaharya Metro Station respectively are annexed herewith

and marked as ANNEXURE-RS8 (COLLY.).

Therefore, when petrol pumps themselves which are in close
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proximity to the metro stations have been given the necessary
clearances/ permissions to operate, it belies logic as to how the
installation of DG sets and the proposed HSD yard would pose any
kind of threats to the environment or the safety or structural stability
of metro corridor, station facilities, passenger movement areas, or

operational systems etc.

The proposed placement of the DG sets and allied infrastructure
does not interfere with the operation of the Rapid Metro system or

compromise or adversely affect any metro structure.

In fact, the installation of DG sets and associated infrastructure at
the subject location does not require approval from Haryana Mass
Rapid Transport Corporation Limited (“HMRTC”), inasmuch as
the said work falls outside the scope of activities necessitating any

such permission.

This being the case, the entire set of allegations pertaining to the
proposed installation of DG sets being allegedly detrimental to the

safety and stability of metro corridor is only liable to be rejected.

Re: Consultation with HSPCB and RTI query

The Applicants have sought to mislead this Hon’ble Tribunal on the
issue of consultation with HSPCB and replies to the RTI queries
raised by it.

It is humbly submitted that it is not the obligation of HSPCB to
stipulate the location of DG sets in a colony. The consultative
process with HSPCB, involves taking of permission from HSPCB,
i.e. CTE, in terms of the EC. For taking the said permission, the DLF
provided all requisite details, including layout plans wherein the

location of DG sets is indicated. DLF also provided responses and
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clarifications to all the queries raised by the HSPCB prior to grant
of CTE.

In this regard, it may be noted that after DLF applied to HSPCB for
obtaining CTE post receipt of 2" EC, HSPCB had issued notices
dated 06.07.2023 and 18.07.2023, inter-alia, seeking copy of Layout
plan showing the details of all manufacturing processes, location of
stacks/ chimneys, ETP/ STP, APCM, Hazardous Waste storage and
treatment facilities, tube wells, Water supply lines, Effluent drains
and final outlets for the disposal of the effluent. The said Notices
were duly responded by DLF.

After several deliberations and hearings, and only upon being
satisfied with DLF’s response to the queries raised, the RO, HSPCB
was pleased to further forward DLF’s application for CTE for
approval by Nodal officer, HSPCB which is recorded in the sheet of
proceedings maintained by HSPCB.

Copies of Notices dated 06.07.2023 and 18.07.2023 by HSPCB,
Gurgaon are annexed herewith and marked as ANNEXURE-R9

(COLLY.).

Copy of proceedings before the RO, HSPCB dated 04.07.2023 is
annexed herewith and marked as ANNEXURE-R10.

With reference to the reliance placed by the Applicants on the Reply
dated 24.07.2025 to the RTI queries raised by the Applicant No.1,
it is submitted that the said RTI queries, apart from being completely
mischievous, have been deliberately couched in a manner so as to
create an impression as if mandatory consultations had to take place
between DLF and HSPCB, followed by issuance of a specific NOC
from the HSPCB prescribing the location of DG sets of the project.
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With greatest respect, such a mechanism is conspicuous by its

absence from the EC dated 09.04.2023 itself.

The said RTI query was rightly responded to by the HSPCB by
stating that “location is not specified by the pollution control board”
inasmuch as it is not for the HSPCB to specify the location for
installation of DG sets. It is for the project proponent to submit the
requisite plans to statutory authorities, including HSPCB. If any
statutory authority has any objection thereto, or is of the view that
any part of the plan is contrary to any statute, rules, regulations or
approvals, the same is conveyed to the project proponent in order

for taking such further steps, as are appropriate and necessary.

The aforesaid position also becomes clear from HSPCB’s own
Reply to the present OA, wherein it is stated that the issue of
installation and location of DG sets does not fall under the ambit of
HSPCB. The HSPCB has also further stated therein that the DG sets
are yet to be installed and that as and when such installation would
take place, HSPCB would duly examine compliance of all the
necessary statutory requirements and norms etc. Needless to point
out, all these aspects would be duly considered at the time of

issuance of the CTO by the HSPCB.

Without prejudice, the fundamental grievance of the Applicants
arises on account of confusion that the DG sets in terms of the 2
EC are being located above ground. DLF had already disclosed/
represented in the 2™ EIA Report submitted to SEIAA that as per
the site plan and landscape plan, the DG sets would be installed in
basement of utility block (forming part of Part B of the project).
Since the project proponent had already undertaken to install the DG
sets in the basement, it is for this reason that the SEIAA while
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granting the EC dated 09.04.2023 did not include/ reiterate the

express stipulation of basement-only installation of DG sets.

Re: Allegations regarding Stack Height

A baseless allegation has been made that DLF has violated the EC
condition regarding stack height. It is humbly submitted that the DG
sets are still in the process of being installed, and the aforesaid

assumption/ allegation is also completely premature.

For the record, however, DLF undertakes to provide the stack height
completely in terms of the all the requisite clearances, including the
EC.

Re: Allegation that DG sets are being installed over an area
which is outside the project area for which EC has not been

granted

Insofar as the allegation that the area on which the DG sets are being
installed is outside the project area for which EC has not been
granted is concerned, it is extremely important to note that EC has
been granted for carrying out construction/ development of the
entire project consisting of the commercial complex including the
installation of DG sets, and no separate or specific EC is required
for installation of DG sets as is the case sought to be set up by the
Applicants.

The DG sets are being set up on a licensed land parcel forming part
of the project premises, as is evident from the plans annexed to the
274 EIA Report wherein the proposed DG sets and cooling towers
are located in Part B of the project. Admittedly, the EC dated
09.04.2023 has been granted in relation to the expansion, meaning
thereby that the said clearance covers the installation of DG sets and

cooling towers as well. Therefore, there cannot be any basis in the
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allegation that the DG sets are away from the “project site”. The
land on which the DG sets are being installed is very much a part of

the project site.

Re: Environmental concerns

It is the vehement allegation of the Applicants that the proposed
installation of DG sets would cause grave risk to the health and lives

of the residents of the Society.

In the aforesaid respect, it is humbly submitted that having due
regard to the sound health and safety of not only the residents of the
Applicant society but also the environment of the area as a whole,
various conditions have already been incorporated by SEIAA in
both the 2019 and 2023 ECs, which are not being reproduced

hereunder for the sake of brevity.

For example, under the EC dated 06.05.2019, clause 7 of the
Specific Conditions requires that the diesel generator sets to be used
during construction phase shall be ultra-low Sulphur diesel type and
should conform to Environment (Protection) Rules prescribed for
air and noise emission standards. Similarly, under clause 8, the
diesel required for operating DG sets are to be stored in underground
tanks and if required, clearance from Chief Controller of Explosives

1s required to be taken.

Further clause e under the head “Operational Phase”, inter-alia,
requires DG sets to be of enclosed type and to conform to rules made
under the Environment (Protection) Act, 1986, and that the Location

of the DG sets shall be in the basement.

Similar safeguards/ conditions are also contained in the EC dated

09.04.2023.
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The requisite authorities have taken into account multifarious
factors including but not limited to the possible impact of
installation of the DG sets on the areas in the vicinity, and only after
ensuring that all due compliances are in place, the ECs have been
granted to DLF. Therefore, the attempt of the Applicants to thwart
the installation of DG sets by alleging violation of enviro norms or
that the same would be detrimental to the environment and/ or the
health and safety of residents in the Society, which all factors have
already been duly considered by the authorities concerned, ought

not to be entertained by this Hon’ble Tribunal.

Even the cost of repetition, it is submitted that post installation, all
the conditions stipulated in the EC dated 09.04.2023, the CTE dated
17.08.2023 as also any further enviro-protection norms and
directions prescribed/ issued by the requisite authorities would be
duly complied with during the construction as well as the operation

phase of the project.

ALL NECESSARY COMPLIANCES HAVE ALREADY
BEEN RECORDED IN THE “SIX-MONTHLY
ENVIRONMENTAL COMPLIANCE REPORT OF
STIPULATED CONDITIONS OF ENVIRONMENTAL
CLEARANCE”

The fact that the stipulations contained in the EC dated are being
duly complied with by DLF is abundantly clear from the contents of
the “Six-Monthly Environmental Compliance Report(s)” being
submitted by DLF on the portal of the Ministry

A copy of the Compliance Reports by Ministry of Environment,
Forest and Climate Change for reporting years 2023, 2024 & 2025
respectively are annexed herewith and marked as ANNEXURE-
R11 (COLLY.).
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In view of the submissions advanced hereinabove, the only and
inevitable conclusion that can be drawn is that neither any
procedural irregularity has taken place nor is there violation of any
norm, statute, rule, regulation etc. by DLF and that the present OA
1s a gross abuse of process solely aimed at disrupting the DG sets’

installation work at the project premises.

In view of the foregoing, the Answering Respondent, i.e., DLF
respectfully submits that the allegations made in the Original
Application are baseless and devoid of merit. DLF, in the present
Reply, has dealt with the allegations raised in the OA. However,
DLF craves leave to file a detailed para-wise reply to the Original
Application, if so required, and to make such further/ additional
submissions as may be permitted by this Hon’ble Tribunal in the
interest of justice.

FILED BY:

W"‘o
o

0

[KARANJAWALA & CO.]

ADVOCATES FOR RESPONDENT NO. 8
FIRST FLOOR, 212, ROUSE AVENUE,
DEEN DAYAL UPADHYAY MARG,
NEW DELHI-110002

EMAIL: service@karanjawala.in;
karanjawala@karanjawala.in

Mobile No. 9971527766

PLACE: NEW DELHI
DATED: 30.03.2026
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BEFORE THE HON’BLE NATIONAL GREEN 19
TRIBUNAL, PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 596 OF 2025

IN THE MATTER OF:
National Media Centre Co-operative
House Building Society Ltd. & Ors. ...Applicant(s)
VERSUS
State of Haryana & Ors. ....Respondent(s)
AFFIDAVIT

I, Atul Srivastava, S/o Sh. H. C. Srivastava, aged about 57 years,
Authorized Representative of the Respondent No. 8 Company in
the above-mentioned matter having its office at DLF Centre,
Sansad Marg, New Delhi — 110 001, do hereby solemnly affirm

and state as under: -

1. That I am the Authorized Representative of the Respondent
No.8 Company in the abovementioned matter and as such I
am fully conversant with the facts and proceedings of the

case.

2. That I have read and understood the contents of the
accompanying Reply and I say that the facts stated therein

are true and correct to my knowledge.

3. That the annexures annexed with the accompanying Reply

are true copies of their respective originals.
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VERIFICATION

Verified that the contents of the above-mentioned affidavit are
true and correct to the best of my knowledge and belief. Nothing
false has been stated therein and no material fact has been

concealed therefrom.

Verified at /W DUM’V\ , on this 3a"‘"‘day of March, 2026.

Fo l_j’_jd
Authorize

DEPONENT

W

NOTARY PUBLIC
NEW DELHI

3 0 MAR 2026
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ANNEXURE-R1(COLLY) 5,

11 31, 2023
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CIN: Lot Rt 19@PL C052845
Regd. Off. : 5190, Lahori Gate, Delhi - 110 006
Phone: 011-23968328, Fax: 011-23968327
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Sled] Bs d9HiR do faifdies
J&K Bank e wdiwa (7ae), i s, o i, qes 3i-226003
2w amgel: cluluck@ijkbmail.com, Bi5- +91(0)0124-4715800
PHeoll AT
wferpfafea (ract) M, 2002 & @ 8(1) & wrr ufda wRwET TR, 2002 3 aRT 13(4)
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Gerehat MR TREX S1rfd
1) HY IR HEERM, HEQ WA, HERTYR, U —247001 (HIER)

2) STl ST T g 7 QR &9, W . 1255 /1, AET AR, NS arel Afeis & Ui,
HERARR, . — 247001. (RIS / Serdhebai)

3) 5 RR 59 I o1 T 56, 7B . 11/ 1116 / 65%0, HES TR, WERAGR, ZH1. —247001
(RR)

4) # TRE g8 9+ T=rE v, e IR arelt Telt . 41, e a3 u, F w1,
HERAY, U1 —247001 (TRER)

-
»

whatsoever.

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner

Email: investor@krblindia.com; Website: www.krblrice.com
PUBLIC NOTICE FOR ISSUE OF DUPLICATE SHARE CERTIFICATE

"IMPORTAN

Addfe Jan

AR
f&Ai®: 11 /04 /2023

WW&%WWWW%%WWWW
UTRIRROT (THLMETY), BRATOM, 9 7. 5558, T 9a, Haew—2, Tadzell, RAT0T
A oo il Wl usEE W ERA23d038TTNRI59125  [aefieh
09,/04 /2023 & & qafaRor (ivet) arffrae, 1986 @ i SMSY STfdRgEHT,
2006 & UIGHTHI & IIHU IS fafice gRT Waex 257 THum™, gRarom #
32.36 U&Hg (SIVATH SIS ARG w4 4 Afet it a1 & wu # S7
ST 2) TR SRR/ aififsaes v & forg gafeaxer /o &1 fawar | am sar
BT AT o b ST & 6 Sudad iRy Wt o iR, a7 SR ey
URaSH FTeT / QESaENy, BRaT &1 deTge: (http:/www.environmentclearance.nic.in)
YR fobam 1 8 | ¥ Ardstie e SR aftia gatavelia wief o @ fafde
91 . X (i) o rguTer # S o TE B |

SIEE RGN
B vervw ferfies
e R (9T ae), Svews R o I,
THUM. 122002, ERATOT

Members of the general public and existing shareholders of KRBL
Limited ("Company") are hereby informed that the Original Share
Certificate, details of which are given hereunder has been reported
lost/misplaced/stolen/not received and that pursuant to requests
received from concerned shareholder, the Company intends to issue
duplicate share certificate in lieu of the said original Share Certificate
(Face Value of Re.1/-) in favour of:

Shareholder's | Folio | Share | Distinctive Nos. | Face | No. of
Name No. | Cert. Value [Shares

No. (Re.)
Rajan Malik 187 79 | 227001-230000 1 13000

Place: Delhi

Date: 10 April 2023

Any person having objection to issue of duplicate Share Certificate as
mentioned hereinabove, may submit the same, in writing with the Company
marked to the 'Secretarial Department' at its Registered Office or send an
email at investor@krblindia.com within 7 days from the date of publication
of this Notice. In the meanwhile, members of the public are hereby
cautioned against dealing in the above mentioned Share Certificate.

For KRBL Limited

Sd-

Jyoti Verma

Company Secretary & Compliance Officer
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FINANCIAL EXPRESS

FORM NO. INC-26

[Pursuant to rule 30 the Companies (Incorporation) Rules, 2014]
Advertisement to be published in the newspaper for change of Registered Office
of the Company from one State to another
BEFORE THE CENTRAL GOVERNMENT NORTHERN REGION

PROCLAMATION REQUIRING

ATTENDANCE OF DEFENDANT
(ORDER 5, Rule 20 of the

PUBLIC NOTICE

General Public is hereby informed that the State Environment Impact Assessment
Authority (SEIAA), Harvana, Bay No. 5558, Prayalan Bhawan, Sector-2,

R THENATTONAT COMPANY TAW TRIBUNAT, NEW DT
COMPANY APPLICATION NO. C.A. (CAA) - 04/ND/2023
In the matter of Sections 230-232 and other applicable provisions of the
Companies Act, 2013 read with Companies (Compromises, Arrangements
and Amalgamations) Rules, 2016

Whilst care is taken prior to |

il i Panchkula, H , wide it Identification Mo, B R159125, dt
In the matter of Sclﬁrrlt(lle of Amalgamation acceptance of advemsmg In the matter of the sub section (4) of Section 13 of Companies Act, 2013 and Code of Civil Procedure) G;ELELEEE] P?EE.HE:EI# :&irEdEd E:F:;ﬁzt;nn: DF Eﬁgf}imgggrﬂleggnfj for
Amongst copy, it iS not possible to verify clause (a) of sub-rule (5) of Rule 30 of %\elDCompames (Incorporation) Rules, 2014 IN THE COURT OF NEHA SHARMA Shopping/Commercial Buiding on 32,36 J[DLF Downtown formally known as Mall

CIVIL JUDGE-01 (SOUTH DISTRICT)
Room No.09, Second Floor,
New Court Building Block-l,

Saket Court Complex, New Delhi

CS SCH6TZ2022 Mext Date 24-04-2023

Sara Universal Private Limited
(Applicant Company-1/ Transferor Company-1)
And
Appriciated Exim Private Limited
(Applicant Company-2 / Transferor Company-2)
And

of India) at Sector 264 Gurugram, Haryana, by DLF Limited in accordance with the
provisions of the EIA Notification, 2006 under the Environment (Protection) Act,
1986. General Public is further informed that details of the aforesaid Environmental
Clearance Lelter are displayed at website of MoEF&CC | SEIAA, Haryana
{hitp:iwww. environment clearance.nic.in). This public nolice is issued in

In the matter of JEEVAN JYOTI VANIJYA LIMITED
[CIN: U74899DL1982PLC044876], having its Registered Office at
Room No.2, Shop No.3, Ground Floor, BE-330 Street No.3,
Hari Nagar, New Delhi, West, Delhi-110064, India

its contents. The Indian
Express (P) Limited cannot be
held responsible for such

... Applicant

i imi contents, nor for any loss or NOTICE i i iki i i
(A 11111 Szlzhgmsltln_lgt;lﬁs rl:r;v:ti ém;;te(; -3) . y Notice is hereby given to the General Public that the Company proposes to make I:HHARA E.ﬁHK ,,,,, Plaintiff Eﬂfgﬁ;‘ﬁ:ﬁ :Etl;ﬂaﬁ.-z::".-agltltaen;aws Condision nio.- & (1) of-the: abiove. menboned
pplicant L.ompany And ansteror Lompany damage incurred as a result of application to the Central Government under section 13 of the Companies Act, 2013 ' : Authorized Signatary
. . . — : : : king confirmation of alteration of the Memorandum of Association of the Company DEEPAK For DLF Limited
Celebration Infrabuild Private Limited transactions with companies >ee . ! . : . ...Defendant or | &
(Applicant Company-4 / Transferor Company-4) P ' in terms of the special resolution passed in the Extra Ordinary General Meeting held To Place: Gurugram Gateway Tower (2nd Floor), DLF City Phase IIl,

on 11th April, 2023 to enable the Company to change its Registered Office from
"National Capital Territory of New Delhi" to "State of Gujarat".

Any person, whose interest likely to be affected by the proposed change of Registered
Office of the Company may deliver either on the MCA-21 portal (www.mca.gov.in) by
filing investor complaint form or cause to be delivered or send by registered post of
his/ her objections supported by an affidavit stating the nature of his/ her interest and
grounds of opposition to the Regional Director, Northern Region having office
at B-2 Wing, Pt. Deendayal Antyodaya Bhawan, 2nd floor, CGO Complex, New
Delhi-110003, within 14 (Fourteen) days from the date of Publication of this notice,
with a copy to the applicant company at its Registered Office of the Company as
mentioned above.

associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies or
entering into any agreements
with advertisers or otherwise

And
Sarthi Infrabuild Private Limited

(Applicant Company-5/Transferor Company-5)

And
Sara Textiles Limited

(Applicant Company-6 / Transferee Company)

And
Their Respective Shareholders and Creditors

ADVERTISEMENT OF NOTICE OF THE MEETING(S) OF THE SECURE
CREDITORS AND UNSECURED CREDITORS OF SARA TEXTILE
LIMITED (APPLICANT COMPANY-6 / TRANSFEREE COMPANY)

Notice is hereby given that by an order dated 3rd March 2023 (‘Order’), the New

Gurugram- 122002, Haryana

Date: 11/04/2023
@p TATA CAPITAL FINANCIAL SERVICES LIMITED

D-1 Mr. Deepak S/o Madan Lal, Rio B-
6118, 1st Floor, Seclor-17, Rohini, New
Diefhi-110089

The Defendant Above Named

WHEREAS you are infentionally evading
sarvice of summons it is heraby notified
that if you shall not defend the case on
the 24-04-2023 the day fixed for the final
disposal, it will be heard and determined
ex-parte,

GIVEM under my hand and the seal of the

Reqd. Office: 11th Floor, Tower A, Peninsula Business Park,
Ganpatrao Kadam Marg_ Lower Parel, Mumbai-400013.

POSSESSION NOTICE
{As per Appendix IV read with Rule 8(1) of the Security Interest Enforcement Rules, 2002)
Whereas, the undarsigned beirg the Authorized Cficer of the Tata Capdtal Financal Services
Lid., undar the Securitization end Reconstruction of Financial Assats end Enforcement of
Sacurity InlerestAct, 2002 and in exercizge of powers confered under Saction 13(12) read with
Fudz 3 of the Secunty Interest (Enforcement) Rides, 2002, issuved & Demand Motice dated

TATA

For and on behalf of
For, JEEVAN JYOTI VANIJYA LIMITED

Delhi Bench of the National Company Law Tribunal (‘Tribunal’ or ‘NCLT’) has acting on an advertisement in [SHITAL MANUBHAI SH ES.orcIi_{]- Court, this 10-04-2023 JUDGE E]-ﬂ:ﬁifilau::::l u%?j';:”;g;:::[ﬂ;? Eﬁ;ﬁgﬂ??ﬁaﬁ;ﬁiiﬁ;' [;L:ﬂ:;;m;
directed separate meetlng(s) of f[he secured creditors and unsecured creditors any manner whatsoever Dated: 11th April, 2023 DIRECTOR South Delhi il H, i Dp.ih.' B it 31;[ M . ” : ﬁ?.li ol
of Sara Textiles Limited (Applicant Company-6 / Transferee Company) to ' egar,Moti Ram Rogd, Shahdra, Delhi - 110032 and {3)Versha Traders; House Mo, 574,

Place: New Delhi DIN: 00077780

Saket Courts, Mew Delhi Floor, Riam Nagar Moli Rarm Nagar, Moli Ram Road, Shahdra, Delhi- 110032; {4) Triloki Nath
Bansal, House Mo. 574, 2nd Floor, Ram Kagar Mot Ram Magar, Mali Ram Road, Shahdra,
Defi- 110032, Also Al Housa No. D-218, Sireel Mo 7, Gamri Exfenzion, Bhajanpura, Dalhi-
110053 to repay the amaunt mentoned in the Demand Notice being Rs. 54, 34,455 (Fifty Four
Lakh Thirty-Four Thousand Four Hundred Fifty Five Only) as on 21.06.2022 vide loan
account bearing no. 21430730 restructured to Loan Alc. Mo, TCFLADIBG000010952112
along with interest plus penal inferest charges, costs etc, within 60 days fram the date of the
said nobice.

The bomowers, having feied o repay the amount, notice is hereby given 1o the bormowers, in

be held, for the purpose of considering, and it thought fit, approving with or
without modification(s), the Scheme of Amalgamation amongst Sara Universal
Private Limited (‘Transferor Company 1°), Appriciated Exim Private Limited
(‘Transferor Company 2’), In Style Infrastructures Private Limited (‘Transferor
Company 3’°), Celebration Infrabuild Private Limited (‘Transferor Company
4’), Sarthi Infrabuild Private Limited (‘Transferor Company 5’), and Sara
Textiles Limited (‘Transferee Company’) and their respective shareholders &
creditors (‘Scheme’).

In pursuance of the said order and as directed therein, further notice is hereby

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
ECO AUTO COMPONENTS LIMITED OPERATING IN MANUFACTURING

dratery, aferemf aiftr=m, g Fafo oman,
N STt S e g fafor fa,
TﬁT'I_\' f'ﬂﬁ Tadld), 'é—fl?-[ ee2ndcdkotigmail.com

Va

5

OF PARTS AND ACCESSORIES FOR MOTOR VEHICLES AND THEIR

given that the separate meeting(s) of the secured creditors and unsecured
creditors of Applicant Company 6 will be held, through Video Conferencing
(“VC”), as follows at such time, the secured creditors and unsecured creditors

[Urdar Regulation 36A (1) of the Insolvency and Bankrupicy Board of India
(Insolvency Resalution Procass for Corporate Parsons) Reaulations, 2016)

ENGINES AT FARIDABAD, HARYANA

UHiE 148 /AR 3
s—Fifas g

feTia

particular and the public. = genaral, thal the undersigred has akan physical possassion of the
propery described herein below in exercise of powers conferred on him under Saction 13(4) of

10004 2025

of Applicant Company 6 are requested to attend:

lhe said Act read with rule B of the said Rules an this 10th day April, 2023.

Copies of the Scheme and Explanatory Statement under Section 230(3) and
other applicable provisions of the Companies Act, 2013 can be obtained free of|
charge between 10:00 AM to 12:00 Noon on all days (except Saturdays, Sundays
and Public Holidays) at the registered office of the Applicant Company-6 at
A-31, Hauz Khas, New Delhi-110016. Persons entitled to attend and vote at the
respective meeting (via VC), may vote in the said meetings.

The Tribunal has appointed Mr. Sanjay Kumar Singh, IAS (Retd.), as the
Chairperson, Ms. Suruchi Suri, Advocate, as the Alternate Chairperson and CA
Pranshu Singhal, as the Scrutinizer for the said meetings of the secured creditors
and unsecured creditors of Applicant Company-6. The Scheme, if approved in
the aforesaid meetings, will be subject to the subsequent approval of the Tribunal.

Secured Creditors and Unsecured Creditors of Applicant Company 6 as on
31st August 2022 will be entitled to exercise their right to vote at the respective
meetings.

In case of any query, please contact the Company Secretary of the Applicant
Company-6 at telephone no. +91-120-466-7272 or via email at cfo@sara-textiles.com.
Deepit Singh
Director
DIN: 00035623
Sara Textiles Limited

Date: 11th April 2023
Place: New Delhi

Resolution Professional T

RELEVANT PARTICULARS T I S R ez : . - i
S—{Name ot the T Meetings Dead S 1. Name of the corporate debtor | Eco Auto Components Limited sifereme Hﬁj-’hl’l. & f:“{_ll‘iv] IET, e E e I'-_’:IHH, rrfr-;.erx #i | | The bomawers, |nnerun_::.|llar. and the public, |r:-ger-eral.ure hereby cauticned nutn:n..eal.nr':ﬂh:['-e
N. Meetings Time along with PAN/CIN/LLP No. |pAN No.- AAACESES9C UHiE 147/ Ffder 7 33 291 10.04.2023 g1 99 SireE faem @ asrda propery and any dealings wilh the proparty will be subject o the charge of the Tala Lapital
T 1SaraTextites T Meeting of | Friday; T2t May | Meeting to be hetd-througt CIN No.-U34300HR1371PLCO057E1 '-JT"I"-I'-. qrdt @ f::fo}:‘Tl'}'TiT forreravs 1-.r[ eated Ararna @ R sl ﬁ_:gﬂﬁa;fjﬂmnﬁg?i;gezrf: an;guf;fé::; ﬂﬁﬁjﬁ? NS i
Limited Se?{ed 2023 ?%S%E?O PM | Video Conferencing (‘VC’) 2. |Address of the registered office | Plot No-388, Seclor-24, Faridabad HR-121004 IN L_j Il GIHN B dGHEE httpwww. ul:te nders.gov.in @ HETH H ' ¥ - E-Erg{:HEDULE m_-' THE F-EDPEHTT
s recitors B . L = 3. | URL of websita Mot '“'ﬂli"':ﬁhle 'F’T-I'IT 1204, 2023 o ﬁ—lm 26042023 T E 1‘—‘[[731.’_[[ s Y AT Tal Built-up Second Floarwithout Roof Riohits extent iling kevel. land inq 1005
5. Sara Textites T Meeting of | Friday, T2th May [ Meeting 1o be hetd through +.| Delails of place where majority | The Corporate Deblor has no fixed assels as A . . P o =l ECor rwinout oot iights extent Lpio celling Kevel, land afea measuring Q.
Limited | Unsecured | 2023 at4:00 PM |Video Conferencing (‘VC’) | oot sismete aver [Gesked iyl i e €, Fifdgre @ 909 19 SR SR § 6w w W Hhl 5 Yards, ie. 83.61 50 Mb_ out of Khasra Nos. 113, 114, 115, 116, 118, 12712131, 11401126,
Creditors (IST) HE e chi PECIR IMRATETION Jvaliania with e PrerrETe s — STrer GoEi, T dot. gt dodmn | | 233917, buitten bearing Municipal Propery No. 574, Ol Nos. 1to 28 and 33 to 3 according to

5. Installed capacity of main
products’ services

NiL/Nof Applicable [As per Information available
with Rasalufion Prafessional)

AT YOET0, LR HodEi0, e+ S S1vaT Hodin
2~ TETHETS JHSve — Tl del (¥oj0) Mo,

6. | Quantity and value of mam
products’ services sold in last
financial year

NIl (4= per Information available with
Resolution Professional)

aiferemrdty arfa=an

the site, with common enfranca, staircasas, passags and iflats., fram growd fkearupta og oo,
with the rights to goron the top fioor for the mantenance and installation of hi'dish antenna and
waler tank, ate., with common car parking on st fleor, along with & proporionate wdinided
ownarship rights land undemeath of the said propery, situated at village Chandrawali alias
Shahdara, o the Abadi of Moli Ram Road, Ram Nagar, lllaga Shahtdara, Dethi- 110032 more

7.| Number of employees) workmen

5. | Further details mcluding last
available financial statements
(with schadules) of two yaars,
lists of creditors, relevant dates
for subsequent events of the
process are available at:

NIL { &z per Information available with
{FBsokibon Rrotessiona))

Can be obtained from Resolution
Profeszional by sending email at
cirp.eco@gmail.com

KRBL LIMITED

CIM: LOTT11DLT983PLCOS2845

Regd. Off. : 5150, Lahori Gate, Delhi - 110 006
Phone: 011-23568328, Fax: 011-23068327

Email: investoni@krblindia.com; Website: www.krblrice.com
PUBLIC NOTICE FOR ISSUE OF DUPLICATE SHARE CERTIFICATE

9. | Eligibility for resolution applicants
under section 25(2i1(h) of the
Code is available at

Eligibdity cntena {Invitation of Exprassion af Inbarest)
can be cbtained from Resolufion Professional by
sending emad &t cirp.eco@gmail.com

Mambers of the general public and existing sharehalders of KRBL
Lismated ("Company™) aré hereby informed thal the Original Share
Certificate, details of whigh are given hergeunder has been reported
hstimisplacad/stalan/not raceived and thal pursvanl Lo requasts

10 Last dals for recaipt of expression
of interast

26.04.2023

received from concerned sharehalder, the Company intends 1o issue
duplicate share certdficate in lisu of the said original Shara Cerlificata

11, |Date of issue of provisional list of | 06.05.2023

[Face Value of Bai-} in favour of:

prospective res.-:::lu1iq_n_§E.pli|:ar:15 - Shareholder's  Folio 'Ehirt: Distinctive Nos, Face | No. of

1z |Last date for submissionof | 11.05.2023 Name o il ‘;’;f;‘ Ll
objections to provisional list - T LA

Raan Malik 187 | 78 | 227001-230MK 1 KK

1_3 Process email id to submit EOQI

Place; Mew Delhi

cirp.eco@gmail.com

Resolution Professional. In the matter of Eco Auto Components Limited
Reg. No.: IBBIIPA-0021P-ND0307/2019-20/12939

Date 1104 2023 Regd. Address: 308-310, B. No-30-31, Aggarwal Chambers-i,
Vear Savarkar Block, Shakarpur, Dalhi-110092 |

Any person having objection i issue of duplicate Share Carlificate as
manbanad bareinaboea, may subme the sama, in witing wilh the Company
marked to the "Secrefaria Department’ & its Registered Office or send an
amail &t invastor@krbkndia.cam within 7 days fram tha daba of publication
of this Mabice, In the meanwhile, members of the public ane hereby
cautionad against dealing in the above mentaned Share Certificale

For KRBL Limited

Mansij Arya

AFA Valid till: 11122023

Possessmn Notlce For Immovable Property Rule 8-

Edi-
Jyotl Verma
Company Secretary & Compliance Officer

Date: 10 April 2023
Place: Delhi

TATA CAPITAL FINANCIAL SERVICES LIMITED
Regd. Dffice: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao Kadam Marg,
TATA | gwer Parel, Mumbai-400013. CIN No. U5 7190MH2008PLC187552

DEMAND NOTICE
Under Section 13 (Z) of the Socuritization and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 (“Act”) read with Rule 3 of the Security Interest (Enforcemant] Rules, 2002
[“Rusles").
A Naobice is hereby given thal the following cbligorsiegal representatvesiteqgal hairs (BORROWERS) have defaulied in
the repayment of principal, along with interast and other charges, obtained from Tata Capital Financial Services Limited
[TCFSL), The below mentioned Loan Acoounts heve been classifisd as Mon-Perdorming Assats, as per BBl guidelines
pursuand io the defaultin repaying TEFSL's dues, TCFSL, through s Authorised Officer, i purssance to the provisions
of the Securitization and Reconstruction of Fmancial Assets and Enforcement of Secunty nterestAct, 2002 (The Act)
has issued below mentioned Statutory Motices under Section 13 (21 of the Act calling upon the Bomowers to discharge
the zaid outstanding amount, along with fulure interests and costs, within 80 days of the notices, failing which the
TCFELshall exercise all or any of the rights detailed under Section 13(4}) of the Act including enforcement of the sacurity
intarest craatad by te Borrowars Infavour of the TCFSLover the properties described below:

L

Loan NAME OF OBLIGOR(S)/ILEGAL HEIR(SV Date of Demand Notice &
Account Nos. LEGAL REPRESENTATIVE(S} Qutstanding Amount
siraanas | 1. Legal Heir of Late Mr. Mehar Singh, /o Mr, Avtar Singh, 2. Ms. 24.03.2023
Kamaljeet Kaur, Wio Late Mr. Mehar Singh Both Rie.: House Mo, Rsz. 37 65,550/
84, Vidya Vihar, Pitampura, Delhi-110034 Also at D-145, NPA DATE
Pushparisl, Pitampura, Delhi— 110034, 3. Mis, 5 K Industries, C- 05.03.2023
1112, Wazirpur, Induwstrial Area, Mew Dethi - 110052

Description of Secured Assets/immaovable Properties: Fial No. B4, 2nd Floor, Vidya Vinar, Plot No. &, Wesl
Enclave, Pitampurg, Delhi-110034, mors particularly described in Sale Deed registerad on 03102017, executed in
favor of Mr. Mehar Singh & Mrs, Kamaljeet Kaur,

g Y g
the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in exercise of powers conferred under sectlon 13(12)
read with Rule 3 of the Security Interest (Enforcement) Rules 2002, a Demand Notice was issued by the Authorised Officer of the company to the Borrower/Co-
Borrowers mentioned herein below to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned has taken pos-
session of the property described herein below in exercise of powers conferred on him under Section 13(4) of the said Rules. The borrower in particular and the
public in general are hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge of IIFL HFL for an amount
as mentioned herein under with interest thereon."The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, If the borrower clears
the dues of the "IIFL HFL" together with all costs, charges and expenses incurred, at any time before the date fixed for sale or transfer, the secured assets shall
not be sold or transferred by "IIFL HFL" and no further step shall be taken by "IIFL HFL" for transfer or sale of the secured assets.
| Name of the Borrower(s)/ Description of the Secured Asset Total Outstanding Dues (Rs.) | Date of T Date of
Co-Borrower(s) (Immoveble Property) ~R&.T7 34 812)- [RUPEES Seventean Dﬁ"t'.a"d Possession
|~ Mr. Mohd Hira Allthat piece and parcef of: FlatNo. Sf-3, Second Floor, Withl | 2n'Thirty Four Thousand Eight otice
Mrs.Madina Begum Super Built Up Area Ad Measuring 4443q.ft., Rear R.H.S,| yindred Twelve Only ) for 764704 & | T8-Jan- T~ 05-Apr-
Mr.Mohammad Niyamat |Constructed On Plot No-C-1-6, DIf Ankur Vihar, Loni,| "ps 1.11.057/- (Rupees One Lakh 2023 2023
(Prospect No. 764704 & |Ghaziabad, 201010, National Capital Region, India. Eleven Thousand Fifty Seven Only)
919909 & 964029) for 919909 & Rs.2,10,629/- (Rupees
Two Lakh Ten Thousand Six Hundred
Twenty Nine Only) for 964029
Mr-MatiestrC hand, All that piece and parcel of : Prop No-12, Kh.No-1722 And| Rs.21,06,098/- (Rupees Twenty | 19-Dec-| Ub-Apr-
Mrs.Shiwangi Tiwari, Stt {1723 Entire Ground Floor Shyam Nagar ,Okhla, Land area| One Lakh Six Thousand Ninety | 2022 | 2023
Foods Llp, Mrs.Suchitra  (admeasuring 900 Sq. Ft., Carpet area admeasuring 688 Sq. Eight Only)
Gautam Ft., Built up area admeasuring 810 Sq. Ft., Phase II, Okhla
(Prospect No 970985) |Industrial Estate, South Delhi, 110020, Delhi, India.
Mr. Govind Singh _|Alltfat piece and parcel of Plotno.22 on Old Khasra no. 1352, Land| ~Rs.12,98,044]- (Rupees Twelve | 19-Jan- | 05-Apr-|
Mrs.Sonam (Prospect No [Area 600 sq. ft., situated at Village SalempurMehdood 2 Pargana| Lakh Ninety Eight Thousand Forty | 2023 | 2023
1L10087869) Roorkee Tehsil and District Haridwar, Uttarakhand, India, 249402 Four Only)
Mr. Chob Singh, Gress Full[All'that piece and parcel of Flat No.AT40/F-2, With Super Built| Rs. 22,97,149/- (Rupees Twenty | 21-Dec-| 06-Apr-
Enterprises, Mrs.Krishna |Up Area Ad Measuring 450 Sq.ft., First Floor Rear Right Side,| Two Lakh Ninety Seven Thousand | 2022 2023
Singh (Prospect No LIG, Dilshad Ext. 1, Part of Khasra No. 1076/5/2/151, village| One Hundred Forty Nine Only )
1L10095172) JhilmilTahirpur, New Delhi, Delhi, 110095. India.
Mr.Sanjay Kumar, Mrs.Punam Rani,[All that piece and parcel of :PVt. Plot no. 22,Land area 800| Rs.30,99,148/- (Rupees Thirty | 20-Oct-| 06-Apr-
M/S Yadunandan Auto Industries |Sq. ft., Khasra no. 248, Village AmhedaAdipur, Vrindavan| Lakh Ninety Nine Thousand One | 2022 2023
(Prospect No 1L10112776) Enclave, Meerut, Uttar pradesh, India, 250001 Hundred Forty Eight Only)
WMrs. Shashi Rawat, Mr.Balendra|[All That Piece And Parcel Of :PIot No 25T, Land Area 525 5q.| Rs.9,53,348/- (Rupees Nine Lakh | 21-Jan-| 05-Apr-
Singh Rawat, Rawat Cosmetic [Ft., Block 2, Khasra No 337, Situated In Shree Ved City, Vill Fifty Three Thousand Three 2023 2023
And Redimate Garments  |Ahmadpur, Grant Pargana, Jawalapur, Tehsil And Distt Hundred Forty Eight Only)
(Prospect No IL10121427)  |Haridwar, Uttarakhand-249402
For, further details please contact to Authorised Officer at Branch Office: A-T1C & A-1D, 2nd floor, Noida Sec16, Noida, Gautam Budh Nagar 1
201301/ FN-01,1st Floor,Star Plaza,Near Bachcha Park, Begum Bridge Road,Meerut - 250001/ 2nd floor, Sant Bhawan, Ranipur Road, Aryq
Nagar, Jwalapur, Haridwar - 2494070r Corporate Office: Plot No.98, Phase-IV, Udyog Vihar, Gurgaon, Haryana.
Place: Delhi Date: 11-04-2023 Ood/- Authorised Ofticer, For lIFL Home Finance Ltd

HINHLEL A
FDUSING FIARMCE

Creditormay also publish your phatograph. Details are hereunder:-

HINDUJA HOUSING FINANCE LIMITED
1st Floor, SRP Complex, Karamchari Nagar, Bareilly-243001

NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT)
In respact of kans avalled by below mentoned borowars [ guarantors through HINDUJA HOUSING FINANCE LIMITED, which have
become MPA with below mentioned balance oulstanding on dates mentioned below. We have already issued detsiled Demand Motice
dated as mentioned below Under Sec. 13(2) of Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interast Act 2002 by Registerad Post [ Speed Post [ Courier with acknowledge due to you which has bean raturned undalivanad /
acknowisdgment not received. We have indicated our intention of taking possession of securities owned on one of yow as per Sec. 13(4)
of the Actin case of vour facilure to pay the amaount mentionsd below within 60 days. In the event of your nol discharging liabaty as sef oul
herein above tha Bank [ Secured Craditor may axercise any of tha right conferred vide section 13(4) of SARFAES| Act and whila
publizheng the possession notice / auction notice, electronically or otherwise, a3 required under the SARFAES| Act, the Bank / Secured

TCFLAORED | 1. Mr. Yogesh Sharma, C-68, Block C, Sudershan Park, Dalhi- | 14.053.2023

00011115309 | 110015, Also At: Plot Mo, 15, New Shiviam Park, Nangloi, Delhi- Rs, $0.61,194/-
110041, 2. Ms. Babita Sharma, C-G8, Block C, E-udereha" Park, NP4 DATE
Doalhi- 110015 | 08.03.2023

Description of Secured Assets/immovable Properties: Properly Mo, C-688 & Old No. WZ-310-E, Area
admeasuring 96.67 Square Yards, out of Khasra Mo, 27400816, situated in the colosvy known as Sudershan Park
Extension, in the area of village Bassai Dara Pur New Delhi- 110015, more particularly described in Sale Deed
dated 16022010, executed in favor of Yogesh Sharma. Bounded as: Easl | Road, Wesl | Road, Norh
Remaining Portion of puran Chand Mo, -84 South: Property Mo, C-67

Wilh & view o ensure efiicacious service of ihe abovementoned Demand Nolices, we are hereby afiecting senace of
fhe said Notices vide the public nofice, The aforesaid Borrowers are hersby caled upon under Sechion 1342) of the Act
todischarge the above-mentioned kabilites withen 60 days of this nofice faling which the TCFSL will be exercising all or
any of the rights under Jection 134} of the Act. Perinently, the Barrowers ans also puf fo notice that as per the terms of
Seclion 13—'131c} the-Add, Iheg.r shall not fransfer t:r,' s.a*e lease or sihenwise the sforesaid E-E*:I.JI'Ed .:EEEtS

Date: 11/04/2023 Sdl-Authorised Officer,
Place; Delhif NCR Tata Capital Financial Serases Limied

v JAMMU & KASHMIR BANK LIMITED

IS Bank  ciuster office Lucknow), Ameen Complex, Akbari Gate, Lucknow UP-226003
Email 1d: cluluck@jkbmail.com, T- +91(0}0123-4715800

Ale No. UP/HDW/HDWMAQD0000324
Loan Accounts have been classified
as a MPA on 31-01-2023

as on 17-03-2023
+ interest + Legal Charges

Sr.| Mame of Borrowers/ Co-Borrowers/ Demand Notice Date Details of Secured
Mo. Guarantors & Date of NPA Amount Outstanding Assets
1 | Santosh Karakoti & Hema Karakoti, both at : | Demand Notice Dated | A plot bearing admeasuring 2500sq.ft or
House MNo. 57 Himmatpur Dolival, Sawalde 24-03-2023 232.34 sq.mt (East & West-50ft, North &
Ramnagar, Himmatpur,Shiv Temple, Rural, Amiount Outstandi South-50ft) vide Khasra MNo.-157. Min
Ramnagar, Uttarkhand, India -244715 mﬂss 53” 1 {l:f "™ | situated at Revenue village Himmatpur
29,09, s Dotiyal, Tehsil-Ramnagar, Dist- Nainital.

dist- Nainital, Bounded as: East - Properly
of Pitamber Dall, West -12f Choura Kachha
Rasta, Morth - Property of other, South -
Property of Radhakhulbe

2 | Sonu Ji & Raj Shree, both at; 208 Magaiya| Demand Motice Dated

Parikshit, Defence Colony, Semiurban, Bareilly, 16-03-2023
Utlar pradesh India - 243122 Amount Outstanding
Alc No, UPILEN/BLRY/ADD0000594 & 28,07 412/-
UPILKN/BRLY/ADO0D0O0O0802 a8 on 09-03-2073
Loan Accounts have been classified -
as a NPA on 31-01-2023 +interest ¢ Legal Charges

a house admeasuring B0.26 sg.m vide
khasra no, 191-193 situated at revenue
village Nagariya parikshit Tehsil & Dist
Bareilly Mauza Revenue Village Nagariya
Parikshit, P.5- K.N Khara Mo. 191-193,
Plot Mo, HA Sub Registry + District -
Sardar Bareilly Area admeasuring 80.26
sq.m, Bounded as ; East House Fauz, west
- Rasta 157, Morth- House Omgal south -
House chand Miyan

3 |Madhur Sachdeva, Priyanka Sachdeva &| Demand Notice Dated

Suraj Bhan Sachdeva, All at: 339 Panjabi 16-03-2023
Colony Shn MNarayan Ganj Ujhani Grameen Amount Outstanding
Ujhani Badaun Ujhani, Panjabi Colony, * 44 10.557/-

Semiurban, Badaun, Utar Pradesh, India -

243639

Ale No. UF/BRLY/BDAMN/AOGO00D051 &
UP/BRLY/BDAN 'ACDODDDDET
Loan Accounts have been classified

as on 08-03-2023
+ interest + Legal Charges

as a NPA on 31-01-2023

Plot of Land Admeasuring 163.76sq.mir
situated at Revenue Ujhani Tehsil &
District Budaun, Bounded as: East -
Properly Ajay Kemar & Maresh Kumar West
- Rasta, North - Arazi 2.5 Fil Self Suraj Bhan,
South - Ramdihan and Mar Singh

POSSESSION NOTICE
Motice ander Section 13 (4) of the SARFAESI ACT, 2002 read with Rule 8(1)
of the Security (Enforcement) Interest Rules, 2002
Whereas the undersigned being the Authorzed Officer of the Jammu & Kashmir Bank Limited under the
Securitization and Reconstruction of Financial Assets and Enforcement of Security Interast (SARFAEST) Act
2002 and in exercise of powers under secton 13(2) of the said Act read with Rule 3 of the Secunty Inferest
{Enforcement) Rules 2002, issved Demand Motice dated 18-01-2023 thereby caling upon the
Borrower/mortgagor and guarantor wiz.
1) M/'s Umar Construction at Mehandi Sarai, Saharanpur, L.E -247001. (Borrower)
2) Smi. Aaayasa Hasan 5/0 Sh. Nadir Hasan R/o House No. 12551, Mehandi Sarai, Near Dhobiyo Waali
Masijid, Saharanpur, U.P - 247001, (PropristorMortoaoor)
J) Sh. Nadir Hasan 5/o0 Sh. Sayyed Hasan, R/o H.No.11/1116/65C, Mehandi Saral, Saharanpur, U.P -
247007 {Guarantor)
4) 8h. Rashid Hussain 5/o0 Sh. Sayyed Hassan, R/o Peor Wali Galino 1, Near Ration Depot, Mandi Samii
Road, Saharanpur, U.B-247001. (Guarantor)
to repay an amount of Rs. 20,51,250.55 (Rupees Twenty lacs fifty one thousand two hundred fifty and
paiga fifty five only) being the balance outstanding as on 31.12.2022 in the accounts of the Borrower,
within 60 days from the date of the said notice together with the future interest and other charges
thereon.
The said borrower having failed to repay the said amount, notice s hereby given to the said borrower in
particular and the public in genaral that the undarsignad being authorized officer of the J & K Bank Ltd. has
taken possassion of the mortgage property described herein below, in exercise of the powers conerred on
me under section 13 (4) of the said Act ead with Rule 8 of the said Rules, on this the Bth day of April of the
year 2023.
The said borrower in particular and the public in ganeral are herabyy cautioned against dealing with the said
property in any manner whatsoever and any dealings with the said property will be subject to the charge of
the J&K Bank Limited for the amount in aggregating to Rs. 20,89.455.55 (Rupees twenty lacs eighty nine
thousand four hundred fifty five and paisa fifty five only) together with future interest thereon from 01-
03-2023 and other charges incurred or to be incurred.
The borrowers attention is invited to the provisions of Sub-section (3) of Section 13 of the Act, in respect of
the time available, to redeem the secured assets.

Description of the Immovable Property

avioid further action under the SARFAESI Act,

The above menbioned Bomowers f Guaraniors are advised (1) To collect the ongina nofice from the undersigned for more and comiplete
details and {2) To pay the balance oulslanding amount interest and costs etc. within 60 days from the dale of natice referred to above lo

One residential plot of land (as per information at present residential house constructed thereon
Bearing Magar Nigam no 11/4343), measuring 63.33 sq. yds., equivalent to 52.97 sq. mirs., of which
Dimensions are Easl 23 FT, West 23 FT 3 INCH, Morth 23 FT 10 INCH, South 23FT, situated al Dara Ali
Swad ,Saharanpur, commonly known as Mehandi Sarai, Saharanpur, standing in the name of Smi.
Aaayasa Hasan W/'o Sh. Madir Hasan, Bounded as under: “"EAST. Rasta 7' FT, WEST. Rasta 18 FT.,
NORTH: House of Intazar Beg, SOUTH: House of Afzal Ahkmed

Dated : 10-04-2023, Place : Bareilly

Authorised Officer, HINDUJA HOUSING FINANCE LIMITED

Dated: 06.04.2023, Place: Saharanpur Authorized Officer, J&K Bank Lid

financi“. ep. .in

IITRUE COPY//

particularty described in Sale Deed dated 100482015, executed in favor of Shri Triloki Nath

Bansal, Bounded As: East : Propery of athers, Wes! - Road, Narth : Read, South : Praperly
ofothers

Date: 110412023 Sdi- Authorised Officer,
PLACE: Dedhi For Tata Capital Financial Services Limited

SUPREME HOUSING FINANCE LIMITED
ON NG

[(Appendlx IV) Rule 8(1)]

Whereas the Authorized officer of M/s Supreme Housing Finance Ltd, a Housing Finance Bank Company under the
National Housing Bank Act. under the provision of the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (54 Of 2002) (hereinafter referred to as "SARFAESI Act, 2002") having its
Registered Presently at 2nd Floor, Harsha Bhawan, 13/29, E- Block, Middle Circle, Connaught Place, New Delhi-
110001, (hereinafter referred to as "SHFL") and in exercise of the powers conferred under Section 13 (12) read with Rule
3 of the Security Interest (Enforcement) Rule, 2002 issued a Demand Notice to the following (Borrowers) & (Co-
Borrowers) to repay the amount mentioned in the notice within 60 days from the date of receipt of the said notice. The
borrower/Guarantor having failed to repay the amount, notice is hereby given to the borrower and the public in general
that the undersigned has taken possession of the property described herein below in exercise of powers conferred on
him under sub-section (4) of Section 13 of Act read with Rule 8 of the Security Interest Enforcement Rules, 2002 on as per
under mentioned date.

The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings
with the property will be subject to the charge of "SHFL" and interest other charges thereon. The attention of the Borrower
isinvited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured asset.

Name and Address of Borrower/Co-Borrower : 1. SITARAM KUMAWAT 5/O HANUMAN RAM, 1149, KASYA K
DHANI, ROOPANGARH, AJMER, RAJASTHAN - 305814 PH NO. 9887839742 ALSO AT:- LAVISH MARBLE
HANDICRAFT, MAKARANA ROAD INDSTERZAL, AREA ROOPANGARH - 305814 2. VIMLA DEVI W/O SITARAM
KUMAWAT, 1149, KASYAKE DHANI, ROOPANGARH, AJMER, RAJASTHAN - 305814 3. BHANWAR LAL S/O GHISA
1124, KASYA KE DHANI, ROOPANGARH, AJMER, RAJASTHAN - 305814, PH NO. 8003748675 4. HANUMAN S/O
KESARA, 1132, KASYAKE DHANI, ROOPANGARH, AJMER, RAJASTHAN-305814
Demand Notice dated : 21-Dec-22

Amount of Demand Notice: Rs. 13,72,853/- (Rupees Thirteen Lakh Seventy Two Thousand Eight Hundred Fifty Three
Only)
Details of property: ALL THAT PIECE AND PARCEL OF RESIDENTIAL CONVERTED PLOT LAND SITAUTED AT}
KHASRA NO. 350/7, GRAM ROOPANGARH, TEHSIL KISHANGARH, AIMER, RAJASTHAN, AREA ADMEASURING
648.00 SQ. MTS, AS BOUNDED:- EAST — SELF LAND, WEST — LAND OF GOPAL, NORTH — COMMAN RASTA,
SOUTH-LAND OF TULSIRAM JI.

Date of Possession: 06 day of April, 2023

Name and Address of Borrower/Co-Borrower: 1. DEEPAK KUMAR BHAGAT S/O PRAMESHWAR BHAGAT, 2
SAKUNTLA DEVIW/O PARMESHWAR BHAGATH 3. AMARJEET KUMAR BHAGAT S/O PARMESHWAR BHAGAT|
4. PARMESHWER BHAGAT S/O TULWAN BHAGAT. NO. 167, GALI NO.7 BIHARI COLONY, HARESH NAGAR,
TILPALT, FARIDABAD, HARYNANA-121001, PH NO. 9560584641. ALSO AT: 325, BHAGAR, BHAGAR TOWN VILL,
BAGAR,ANCHAL, SISWAN, SIWAN, BIHAR-841210

Demand Notice dated : 19-Nov-22

Amount of Demand Notice: Rs. 11,18,318/- (Rupees Elevan Lakh Eighteen Thousand Three Hundred Eighteen Only)
Details of property: ALL THAT PIECE AND PARCEL OF PLOT BEARING KHASRANO. 88, KHATANO. 209, MU.NO2,
KILLANO.8(1-5), 13(3-8), 14(3-2), 16(1-8), 17(7-14), 23(1-2), 24(8-0), 25/1(2-11), KHASRANO.49, KHATANO.103, MU
NO.2, KILLANO.18(2-5), WAKAMAUJAETMADPUR, TEHSIL & DISTRICT-FARIDABAD, HARYANA, ADMEASURING
60 SQ. YARDS.

Date of Possession: 10 day of April, 2023

Name and Address of Borrower/Co-Borrower: 1. SURENDER S/O SATPAL SINGH, KAITHAL ROAD, P.N.B. BAN
KE SAMNE, RAJAUND KAITHAL, HARYANA - 136044, PH NO. 9050103535. ALSO AT:- GURUNANAK MACHINERY]
STORE, SATPAL TYRE AND MACHINERY STORE, ASSAND ROAD, RAJAUND, KAITHAL, — 136044 2. SATPAL
SINGH S/O GANASI SINGH, KAITHALROAD, P.N.B. BANK KE SAMNE, RAJAUND KAITHAL, HARYANA- 136044, PH
NO. 9034403538. 3. RESHMA DEVI W/O SATPAL SINGH, KAITHAL ROAD, P.N.B. BANK KE SAMNE, RAJAUND
KAITHAL, HARYANA- 136044, PHNO. 9050103535
Demand Notice dated : 24-Jan-23

Amount of Demand Notice: Rs. 11,26,136/- (Rupees Eleven Lakh(s) Twenty Six Thousand One Hundred Thirty Six
Only)
Details of property: ALL THAT PIECE AND PARCEL OF PROPERTY SITUATED AT VAKA MAUJA, RAJAUND, SUB
TEHSIL RAJAUND, DISTT. KAITHAL IN KHEWAT NO. 1109, KHATONI NO. 1935 PART OF KHASRANO. 1160 (0 - 11
IN VASIKHA NO. 3759/1, AS PER RAKBA NO. 213 DATED 13-02-1984 AND VASIKHA NO. 688/1 DATED 11-09-2018
RAKBA TADADI 107 SQ. YARDS TOTAL RAKBA 320 SQ. YARDS, BOUNDED BY: NORTH: WATER POND, SOUTH;
MAIN KAITHALROAD, EAST: SHOP OF MAHINDER SINGH, WEST: SHOP OF SATTA

Date of Possession: 05 day of April, 2023

Date: 11/04/2023
Place: Rajasthan

Authorized Officer
Supreme Housing Finance Limited

- JAMMU & KASHMIR BANK LIMITED

‘. IMPAIRED ASSETS PORTFOLIO MANAGEMENT DEPARTMENT
V JEK Bank zonal office Delhi, Plot No.132-134 Sector 44, Gurgaon, (Haryana)
T +91 (0)0124-4715800, F+91 {0}0124-4715800,
Email : iapmd.del@jkbmail.com

E-Auction Motice
(For sale of Immovable Mortgaged Property/ies under the SARFAESI Act, 2002)
|Refer Proviso to rule 8(6)]

Motice is hereby given to the public in general and to the borrowers and guarantors in particular that tha
below mentioned property mortgaged to the Jammu & Kashmir Bank Ltd., Branch Oflice Ghaziabad, as
security for the working capital facility extended in favour of M/s D P Steels Registered office at 208, Znd
floor,Ansal Sumedha RDC Raj Nagar, Ghaziabad U.P and also at Shop no 1059, Vikas Nagar, Meerul
Road, Ghaziabad |U.P), the physical possession of which has been faken by the Authonised officer of the
Bank under Saction 13(4) of tha SARFAES| Act, will be sold through E-auction on “AS 13 WHERE 15" "AS 1S
WHAT 15" AND "WHATEVER THERE 15" basis on 15-05-2023, for recovery ol Rs 6,47 41,408.22
{Rupees Six Crore Forty Seven Lacs Forty One Thousand Four Hundred Eight and Paisa Twenty Two
Only) as on 31.03.2023 along with interest, cost elc., thereon w.e.f 01-04-2023 due to the bank from
concemed borrower(s), mortgagor(s) and guarantor(s) viz:-
* M/s D P Steels, Registered office :- (i) 208,2nd floor, Ansal Sumedha RDC Raj Magar, Ghaziabad U.P

(if) Shop no 1059, Vikas Nagar, Meerut Road, Ghaziabad (UL.P)
# NMr. Prakash Singh (Pariner” Mortgagor) $/0 Mr Jagmohan Singh, Bfo 21648 .01d Fanchwati Colony,

Ghaziabad, U.P-201001
* Mr. Sukhbir Singh (Partner/ Mortgagor) 5/o Late Mr Darbara Singh, R/o Plot No C-134, Surva Nagar,

Ghaziabad, U.P-201001
* Mr. Manmohan (Guaranlor) 3/o Mr Ram Avtar, R/o 553, Begumabad, Budhana-3, Modinagar,

Ghaziabad, U P-201204

Description of the Immovahle Property

Equitable Mortgage of plot no 216 A, measuring 46.66 sq yards situated in Panchwali colony, out of
khasra no 40, comprising of ground floor and first floor with roof rights having total covered area
measuring 66.01 sq mtrs in the area of village Mahama Sarai alias Kol, Paragana Loni, Tehsil and
District, Ghaziabad Uttar Pradesh.

The minimum Reserve Price for the aforesaid property is Rs.26,00,000/- (Rupees Twenty Six Lacs
Only) and the EMD is Rs.2,60.000/-|Rupees Two Lac Sixiy Thoosand Only).

The bid document/format containing full details of the property and all the terms and conditions can be had
from, and submitted on, the website “hip./‘sarfaesi.auctiontiger.net” (contac! person Ramprasad
Sharma (M) 9265562818/ 9265562821/ 9265562819/ 9978591888, landline- 079-
68136880/881,/837/842, email: supperli@auctiontiger.net). The bids complete in all respects can be only
submitted onling by or before 14-05-2023. The time of E-Auction will be 3:00 PM on 15-05-2023. The
contact details of bank officials are: Mr. Rajneesh Mahajan (Authorized Officer) Mob: 9967753294 and
Mr. Surinder Singh (Incharge Advances, Ghaziabad) Mob No: 9906184067,

This pubdication s also 30 days’ notice in terms of Rule 8(6) of the Security Interest (Enforcement) Rules,
2002 to the borrowers/mortgagors/guarantors of the above said loan accounts 1o pay the total outstanding
of loan along with the interests and expenses befora the date of auction, failing which the property will ba
auctioned and balance if any along with interests and expenses will be recovered from them.

Date: 06.04.2023, 8d/- (Rajneesh Mahajan) Authorized Officer

Place: Gurgaon J&K Bank Ltd
e O

New Delhi
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ENVIRONMENT IMPACT ASSESSMENT REPORT
(Including Form I, IA & TOR compliance)

FOR

July 2018

“SHOPPING/ COMMERCIAL BUILDING ON 32.36
ACRES SITE (MALL OF INDIA)

At

Block-V, DLF City Phase-111, Sector-25 A, Gurugram, Haryana

ToR letter no. : SEIAA/HR/2018/630 dated 15.06.2018
Total Built-up area : 10,57114.09
Category : “B” Schedule 8(b)

Being Developed by:

M/s DLF City Centre Limited.

Gateway Tower (2" Floor), DLF City, Phase-IIl, Gurugram-122002, Haryana
Contact person : Giriraj Shah

Phone No. : 9873351733

Email-id : difmallofindia7 @gmail.com

M/s PERFACT ENVIRO SOLUTIONS PVT LTD

NABET Registered Yide List of accredited Consultants organization/ Rev 67/ 9" July 2018 at S.No.-114)
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DLF CITY CENTRE LIMITED

(CIN-U701 02DL2008PLC180096) '
Regd. Office: 1E, Jhandewalan Extension, Naaz Cinema Complex, New Delhi - 110055

Date: 315t July 2018
The Secretary

State Expert Appraisal Committee (SEAC), Haryana
Bays No: 55-57, Paryatan Bhawan
Sector-2, Panchkula,

Haryana

Sub: Environmental Clearance for Shopping/ Commercial Building on 32.36 acres Site (Mall
of India) in Block-V, DLF City Phase-lll, Sector-25A, Gurgaon, Haryana
- Submission/ circulation of documents for appraisal of the project in SEAC meeting.
Proposal No.: SIA/HR/NCP/25660/2018

Ref: SEAC letter F. No. HRISEAC/434/3004 dated 27.07.2018 regarding EC appraisal 175
meeting of SEAC on 13.08.2018

Sir,

In reference to above mentioned subject and SEAC meeting scheduled on 13.08.2018 w.r.t appraisal of
the project for Environmental Clearance, we are hereby submitting/ circulating the following document in
a single volume for consideration:

1) EC application Form1,

2) EC application Form1A,

3) TOR Compliance

4} EIA report (based on approved TOR)

We request you to recommend our proposal for Environmental Clearance of the subject project at the
earliest,

Thanking you,

Yours sincerely,

Encl: as above

#—
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(1) Basic Information
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S. Item Details
No.
1. [Name of the project/s Shopping/ Commercial Building on 32.36 acres
Site (Mall of India) in Block-V, DLF City Phase-llI,
Sector-25A, Gurgaon
2. |S. No. in the Schedule S. No. 8 (b): Building and Construction Project
3. |Proposed capacity/ area/ length/ tonnage to be handled/ command area/ lease area/
number of wells to be drilled:
Type of project  [Shopping/ Commercial Building
Plot area 130,956.066 m? (32.36 acres)
Built-up area 1057,114.09 m? (including basements & other built up area)
Number of floors |Max: LG+UG+8 Floors + 5 level basements
Area utilization  |Lower & upper ground floor and 15t to 5 floors: Retail
6t floor to 8 floor: Office;
Basements: parking & services
Project Cost Rs. 4,551 Crores
4. |New/ Expansion/ Modernization New
5. |Existing capacity/ area etc. Nil
6. |Category of projecti.e. ‘A’ or ‘B’ Category ‘B’
7. |Does it attract the general condition? IffNo
yes, please specify.
8 Does it attract the specific condition? IffNo
yes, please specify.
9. |Location Block-V, DLF City Phase-lll, Sector-25A, Gurgaon
Plot/ survey/ khasra no.
Village Block-V, DLF City Phase-lll, Sector -25A,
Gurgaon
Tehsil Gurgaon
District Gurgaon
State Haryana

Project Proponent:

M/s DLF City Centre limited.

Environment Consultant:

M/s PERFACT ENVIRO SOLUTIONS
PVT. LTD.
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S. Item Details
No.
10. [Nearest railway station/ airport along|Rly station: Gurgaon Rly Stn at 7.8 km WNW
with distance in kms Airport: IGI Airport, Delhi at 6.8 km NNE
11. [Nearest town, city, district headquarters|The project is located within the Gurgaon city
along with distance in kms limit.
12. |Village panchayats, zilla parisad,|Municipal Corporation Gurgaon
municipal corporation, local body
(complete  postal addresses with
telephone nos. to be given)
13. |Name of the applicant M/s DLF City Centre Limited
14. |Registered address 1E, Jhandewalan Extension, Naaz Cinema
Complex,
New Delhi
15. [Address for correspondence:
Name Mr. Giri Raj Shah
Designation (Owner/ partner/ CEQ) Authorized Signatory
Address Gateway Tower (2nd Floor), DLF City, Phase-lll,
Gurgaon-122002, Haryana
Pin Code 122002
E-mail difmallofindia7 @gmail.com
Telephone no. 01244769000
Fax no.
16. |Details of alternative sites examined, if | Not Applicable
any. Location of these sites should be
shown on a topo sheet.
17. |Interlinked projects Not Applicable
18. [Whether separate application of |Not Applicable
interlinked project has been submitted?
19. [If yes, date of submission Not Applicable
20. |If no, reason Not Applicable

Project Proponent:

M/s DLF City Centre limited.

Environment Consultant:
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No.

Item

Details

21.

Whether the proposal involves approval/
clearance under: if yes, details of the
same and their status to be given.

(a) The Forest (Conservation) Act, 19807
(b) The Wildlife (Protection) Act, 1972?

(c) The C.R.Z. Notification, 1991?

No
No

No

22.

Whether there is any government order/
policy relevant/ relating to the site?

No

23.

Forest land involved (hectares)

Nil

24,

Whether there is any litigation pending
against the project and/ or land in which
the project is propose to be set up?

No

(a) Name of the Court

Not Applicable

(b) Case No.

Not Applicable

(c) Orders/directions of the court, if any
and its relevance with the proposed
project.

Not Applicable

(1) Activity

1. Construction, operation or decommissioning of the Project involving actions,
which will cause physical changes in the locality (topography, land use, changes in
water bodies, etc.)

S. Information / Checklist Yes | Details thereof (with approximate quantities
No. confirmation / /rates, wherever possible) with source of
No information data

1.1 |Permanent or temporary change| No |The proposed project is construction of a
in landuse, land cover or Shopping/ Commercial Building on vacant land.
topography including increase in The site is ear-marked for commercial
intensity of land use (with development as per Gurgaon -Manesar Master
respect to local landuse plan) plan 2021 AD; hence no change in land-use is

envisaged.

1.2 |Clearance of existing land,| No |This was a vacant piece of land. No clearance of

vegetation and buildings? vegetation and structure is required.
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S. Information / Checklist Yes | Details thereof (with approximate quantities

No. confirmation / /rates, wherever possible) with source of

No information data

1.3 | Creation of new land uses? No |The project site is earmarked for commercial
development as per the local development plan
and will be developed as per the local building
by-laws. Hence, no new land use will be created.

1.4 |Pre-construction investigations| Yes |Soil testing will be conducted during detailed
e.g. bore houses, soil testing? engineering study.

1.5 |Construction works? Yes | All construction activities will be confined within
the project premises; there will be no physical
changes outside the project boundary.

1.6 |Demolition works? No |Project site is vacant land. Demolition not
required.

1.7 |Temporary sites used for| No |The construction activities including storing of
construction works or housing of raw materials will be confined within the project
construction workers? site only. No temporary labour camp will be

constructed at site. Construction workers will be
transported from labour camp of the contractor
located at a distance.

1.8 |Above ground buildings, | Yes | Excavation was carried out for foundation and
structures or earthworks construction of basements after obtaining the
including linear structures, cut Environmental Clearance dated 30.07.2007 from
and fill or excavations the MoEF, Delhi. The excavated top soil was

stored at DLF off site and will be used for
horticulture at site. The excavated earth was
used for levelling of DLF sites at different location
and DLF internal road construction and area
development activities.

1.9 |Underground works including| No [No underground works including mining/
mining or tunnelling? tunnelling is required except excavation of earth

for the construction of basements.

1.10 |Reclamation works? No | No reclamation work required.

1.11 |Dredging? No | No dredging required.

1.12 |Offshore structures? No | No offshore structures required.

1.13 |Production and manufacturing| No |Since, it is a construction of
processes? shopping/commercial building, no production/

manufacturing process is involved.
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No.

Information / Checklist
confirmation

Yes

/
No

Details thereof (with approximate quantities
/rates, wherever possible) with source of
information data

1.14

Facilities for storage of goods or
materials?

Yes

Raw materials will be stored at the offsite
batching plant site. Cement will be stored in
covered space. Sand will be stacked under
tarpaulin cover.

1.15

Facilities for treatment or
disposal of solid waste or liquid
effluents?

Yes

Solid Waste:

During operation phase, the solid waste
generated from project will be 9,322 kg/day
which will be domestic in nature. Solid wastes
generated will be segregated into biodegradable
(waste vegetables and foods etc.) and non-
biodegradable (papers, cartons, thermocaol,
plastics, glass etc.) components and collected in
separate bins. The biodegradable wastes will be
composted in an on-site composting unit and the
manure will be used for landscaping. The non-
biodegradable/ recyclable wastes will be
disposed at HUDA designated site through
authorized vendors.

Liquid Effluent:

In operation phase, the sewage (1866.8 kid) will
be treated up to tertiary level in an on-site STP
of 2200 kld capacity and the entire (100%)
treated sewage will be used for cooling, toilet
flushing and horticulture. Therefore, during
normal operations, there will be zero discharge,
as the entire treated sewage will be recycled.

1.16

Facilities for long term housing
of operational workers?

No

There will be no facilities for long-term housing
of operational workers.

1.17

New road, rail or sea traffic
during construction or
operation?

No

In construction stage some vehicles will be
operated at the site for construction work and
transport of construction materials.

During operation traffic will increase to some
extent. But there will be no rail or sea traffic.
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S. Information / Checklist Yes | Details thereof (with approximate quantities
No. confirmation / /rates, wherever possible) with source of
No information data

1.18 |New road, rail, air water born or| No | The project has access through the service road
other transport infrastructure of NH8 and Moulsari Avenue. The project site is
including new or altered routes well connected to network of roads leading to
and stations, ports, airports etc.? various parts of NCR. So no new road will be laid

during construction or operation of the project
except for internal roads & pavements.

1.19 |Closure or diversion of existing| No |Not applicable.
transport routes or
infrastructure leading to changes
in traffic movements?

1.20 |[New or diverted transmission| No |There will be no shifting of electrical transmission
lines or pipelines? lines.

1.21 |Impoundment, dammin No [No impoundment, damming, culverting,
culverting, realignment or oth realignment or other changes to the hydrology of
changes to the hydrology surface water-courses is proposed.
watercourses or aquifers?

1.22 |Stream crossings? No | Not applicable

1.23 |Abstraction or transfers of water| No |In operation stage, total water requirement will
form ground or surface waters? be 3283.8 kid, out of which 1510.3 kid (45.9%)

will be fresh water met from the Municipal/
HUDA Supply, and the balance 1773.5 kid (44.1%)
will be met from recycle of treated sewage from
the on-site STP. No groundwater will be used.

1.24 |Changes in water bodies or the| No |Surface drainage will not be affected.
land surface affecting drainage
or run-off?

1.25 |Transport of personnel or| Yes Transport of personnel/ material during
materials  for  construction, construction and operation phase are
operation or decommissioning? envisaged. Adequate parking space (10,522 ECS)

will be provided for operational phase.

1.26 |Long-term dismantling No | Not applicable
decommissioning or restoratic
works?
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S. Information / Checklist Yes | Details thereof (with approximate quantities
No. confirmation / /rates, wherever possible) with source of
No information data

1.27 |Ongoing activity during| No |Not applicable.
decommissioning which could
have an impact on the
environment?

1.28 |Influx of people to an area in| No |Construction workers will be transported from
either temporarily or labour camp of the contractor to be located at a
permanently? distance. The proposed project is a

shopping/commercial building. Thus, no influx of
residential people is envisaged.

1.29 |Introduction of alien species? No | Not applicable.

1.30 |Loss of native species or genetic| No | Not applicable.
diversity?

1.31 |Any other actions? No | Not anticipated.

2. Use of Natural resources for construction or operation of the project (such as land,
water, materials or energy, especially any resources, which are non-renewable or in

short supply):
S. Information/ Checklist Yes Details thereof (with approximate
No. confirmation / quantities/ rates, wherever possible) with
No source of information data
2.1 |Land especially undeveloped or| No |Project site is vacant land, earmarked for
agricultural land (ha) commercial development by the local
development authority.
2.2 |Water (expected source &]| Yes |In operation stage, total water requirement will
competing users) unit: kid be 3283.8 kld, out of which 1510.3 kid (45.9%)
will be fresh water met from the Municipal/
HUDA Supply, and the balance 1773.5 kid (44.1%)
will be met from recycle of treated sewage from
the on-site STP. No groundwater will be used.
2.3 |Minerals (MT) No |Not applicable.
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S. Information/ Checklist Yes Details thereof (with approximate
No. confirmation / quantities/ rates, wherever possible) with
No source of information data
2.4 |[Construction material-stone, | Yes | Construction materials required:
aggregates, sand/ soil (expected s. No. Material
source-MT)
1. |Steel
2. |Cement
3. |Stone Aggregate
4. |Sand
5. |Bricks
6. |Glass
7. |Flyash based products
Source: Steel and cement will be procured by the
contractor from authorized vendors. Sand &
aggregate will be procured by the contractor
from local material suppliers.
2.5 |Forests and timber (source - MT) | No |None
2.6 |Energy including electricity and| Yes |Power requirement is 28,310 kW that will be met
fuels (source, competing users) from Grid supply of Dakshin Haryana Bijli Vitaran
Unit: fuel (MT), energy (MW) Nigam (DHBVN). DG sets of total capacity 40,000
kVA (20x2000 kVA) will be provided as 100%
backup power supply during power failure. Ultra
low sulphur diesel (ULSD) will be used as fuel for
DG sets.
2.7 |Any other natural resources (use| No |None
appropriate standard units)

Project Proponent:
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3. Use, storage, transport, handling or production of substances or materials, which
could be harmful to human health or the environment or raise concerns about actual
or perceived risks to human health.

S. Information/ Checklist Yes | Details thereof (with approximate quantities/

No. confirmation / rates, wherever possible) with source of

No information data

3.1 |[Use of substances or materials| No |The proposed project is a office building and
which are hazardous (as per hence, no storage of hazardous chemicals (as per
MSIHC rules) to human health or MSIHC rules) will be done, except HSD required
the environment (flora, fauna, to run backup DG sets, for which the quantity
and water supplies) stored will be below the threshold limit specified

in the MSIHC rules. Necessary permission will be
obtained from the Explosives Dept.

3.2 |Changes in occurrence of disease| No |Suitable drainage and waste management
or affect disease vectors (e.g. measures will be adopted in both construction
insect or water borne diseases) and operational phase, which will restrict

stagnation of water or accumulation of waste.
This will effectively restrict the reproduction and
growth of disease vectors.

3.3 |Affect the welfare of people e.g.| No |[No use, storage, transport, handling or
by changing living conditions? production of any harmful product is envisaged

from the proposed project. Thus, no major
adverse impacts on the human health/
environment are envisaged.

Moreover, this project will provide employment
to local labours in the construction phase and
workers during the operation phase. Thus, the
project will have beneficial impacts.

3.4 |Vulnerable groups of people who| No |[Not applicable.
could be affected by the project
e.g. hospital patients, children,
the elderly etc.,

3.5 |Any other causes No |Not anticipated.
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4. Production of solid wastes during construction or operation or decommissioning
(MT/ month)

No.

Information / Checklist
confirmation

Yes/
No

Details thereof (with approximate quantities
/rates, wherever possible) with source of
information data

4.1

Spoil, overburden or mine wastes

No

No such spoil, overburden or mine wastes will be
generated.

4.2

Municipal waste (domestic and or
commercial wastes)

Yes

Solid wastes to be generated in project will be of
domestic municipal in nature. Composition &
guantity of solid wastes during operation phase
will be:

3,729 kg/ day (Waste
vegetables and foods etc.)

Biodegradable

Non-
biodegradable

5,593 kg/ day (Papers, cartons,
thermocol, plastics etc.)

Total: 9,322 kg/ day

4.3

Hazardous wastes (as per
Hazardous Waste Management
Rules)

Yes

The only hazardous wastes in the project will be
used /spent oil from backup DG sets, which is
classified as Hazardous Waste Category 5.1 as per
Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016.

Spent Oil from backup DG sets will be carefully
stored in HDPE drums in isolated covered facility.
This spent oil will be sold to authorized recyclers.
Suitable care will be taken so that spills/ leaks of
spent oil from storage could be avoided.

4.4

Other industrial process wastes

No

Not applicable

4.5

Surplus product

No

Not applicable

4.6

Sewage sludge or other sludge
from effluent treatment

Yes

The sludge generated from STP will be

dewatered/ dried and used as manure.

4.7

Construction or demolition wastes

Yes

The construction waste will consist of excess
earth and construction debris along with cement
bags, steel in bits and pieces, insulating and
packaging materials etc.
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S. Information / Checklist Yes/| Details thereof (with approximate quantities
No. confirmation No /rates, wherever possible) with source of
information data
Recyclable waste construction materials will be
sold to recyclers. Unusable and excess
construction debris will be disposed at
designated places in tune with the local norms.
4.8 |Redundant machinery or| No [Not applicable
equipment
4.9 |Contaminated soils or othenq No [Notapplicable
materials
4.10|Agricultural wastes No [Not applicable
4.11 |Other solid wastes No |-

5. Release of pollutants or any hazardous, toxic or noxious substances to air (Kg/ hr)

No.

Information / Checklist
confirmation

Yes

No

Details thereof (with approximate quantities/
rates, wherever possible) with source of
information data

5.1

Emissions from combustion of
fossil fuels from stationary or
mobile sources

Yes

The proposed project does not envisage any
major air pollution sources except operation of
back-up DG sets during power failure and
vehicular traffic.

The only source of emission from combustion of
fuel will be DG sets of capacity 20 x 2000 KVA.
Detailed Impact of emissions on air from
stationary or mobile sources is considered in
chapter 4 section 4.3 of EIA Report.

5.2

Emissions from production

processes

No

Not applicable

53

Emissions from materials handling
including storage or transport

Yes

Dust may arise due to the materials handling
during the construction phase which will be
restricted to the construction phase and
construction site only. Dust shall be generated
during construction, from the movement of
transport vehicles & other construction, Material
of construction will be stored under Tarpaulin
cover.
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S. Information / Checklist Yes | Details thereof (with approximate quantities/

No. confirmation / rates, wherever possible) with source of

No information data

5.4 |Emissions from  construction| Yes | This will be restricted to the construction phase
activities including plant and and to the construction site only. Dust &
equipment emissions are likely to be generated during

construction activities which shall be reduced by
sprinkling of water in a specific time interval &
timely maintenance schedule for machinery.
Also, the machines shall be shut down during idle
period.

5.5 [Dust or odors from handling of| Yes |Dust, which will be generated during
materials including construction construction, will be water sprinkled. Tarpaulin
materials, sewage and waste cover will be provided on stored raw material to

reduce the dust emission.
Mobile Toilets during construction phase shall be
provided

5.6 |[Emissions from incineration of| No |Not applicable
waste

5.7 |Emissions from burning of waste| No |Open burning of biomass/ other material will be
in open air (e.g. slash materials, avoided.
construction debris)

5.8 |Emissions from any other sources | No |Not applicable

6. Generation of Noise and Vibration, and Emissions of Light and Heat

S. Information / Checklist Yes | Details thereof (with approximate quantities
No. confirmation / /rates, wherever possible) with source of
No information data
6.1 |From operation of equipment e.g.| Yes |Source of noise in the operational phase will be
engines, ventilation plant, from backup DG sets (which will be in operation
crushers only during power failure) and pumps & motors.

All the machinery will be of highest standard of
reputed make and will comply with national/
international standards that take care of air and
noise pollution control/ vibration control.
Therefore, no significant impact due to operation
of machinery is anticipated.
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S. Information / Checklist Yes | Details thereof (with approximate quantities
No. confirmation / /rates, wherever possible) with source of
No information data
6.2 |From industrial or similar| No |Not applicable
processes

6.3 [From construction or demolition | Yes [Due to various construction activities, there will
be short-term noise impacts in the immediate
vicinity of the project site. The construction
activities will include the following noise
generating activities:
e Concreting, mixing & operation of DG sets
e Movement of heavy machines & vehicles

6.4 |From blasting or piling No |No blasting or mechanized piling will be used in
the construction phase.

6.5 |From construction or operational| Yes |Some noise will be generated from vehicular

traffic movement in the construction and operational

phase.

6.6 |From lighting or cooling systems | Yes |Cooling towers will be noise efficient & of latest
technology.

6.7 |From any other sources No |Not applicable.

7. Risks of contamination of land or water from releases of pollutants into the ground
or into sewers, surface waters, groundwater, coastal waters or the sea:

spillage of hazardous materials

S. Information/ Checklist Yes | Details thereof (with approximate quantities/
No. confirmation / rates, wherever possible) with source of
No information data
7.1 |From handling, storage, use or| No |The only hazardous wastes in the project will be

used/ spent oil from backup DG sets. The spent oil
will be carefully stored in HDPE drums under
isolated storage and periodically sold to
authorized recyclers. All precautions will be taken
to avoid spillage from storage.
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S. Information/ Checklist Yes | Details thereof (with approximate quantities/
No. confirmation / rates, wherever possible) with source of
No information data
7.2 |From discharge of sewage or| No |During operational phase STP of capacity 2200
other effluents to water or the KLD will be installed for treating the waste water
land (expected mode and place of There will be no discharge of untreated sewage
discharge) on water or land, as entire wastewater after
treatment will be reused for cooling, toilet
flushing and horticulture. Hence no adverse
effect is envisaged.
7.3 |By deposition of pollutants| No |There will be no deposition of pollutants in to air
emitted to air into the land or into and water
water
7.4 |From any other sources No |Not applicable.
7.5 |lIsthere arisk of long term built up| No [Not applicable.
of pollutants in the environment
from these sources?

8. Risk of accidents during construction or operation of the Project, which could

affect human health or the environment

etc. from storage, handling, use or
production of hazardous
substances

S. Information/Checklist Yes | Details thereof (with approximate quantities/
No. confirmation / rates, wherever possible) with source of
No information data
8.1 |From explosions, spillages, fires| No |This is a construction project and does not

involve major hazardous construction activity.
No industrial or process activity is involved in this
project. Hence, chances of explosions, spillages,
fires are minimal.

During construction, all construction workers will
be provided with personal protective equipment
(PPE) by the contractors as required under the
health & safety norms. Training and awareness
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about the safety norms will be provided to all
involved in construction activities. Suitable fire-
fighting measures will be provided.

8.2

From any other causes

No

Not applicable.

8.3

Could the project be affected by
natural disasters causing environ-
mental damage (e.g floods, earth
quakes landslides, cloudburst]
etc)?

Yes

The study area falls in Zone-IV, as per the Indian
Standard Seismic Zoning Map. Suitable seismic
consideration will be adopted while designing
the structures to mitigate the seismic impacts as
per NBC/IS Code. There are no chances of floods
and landslide.

9. Factors which should be considered (such as consequential development) which
could lead to environmental effects or the potential for cumulative impacts with
other existing or planned activities in the locality

S. Information / Checklist Yes/ Details thereof (with ap.promm.ate quantities/
) . rates, wherever possible) with source of
No. confirmation No . .
information data
9.1 |Lead to development ofl Yes |The proposed project will lead to development
supporting, facilities, ancillary of the area by providing employment of the local
development stimulated by the people during construction and operation phase.
project which could have impact
on the environment e.g.:
e  Supporting infrastructure The project will have positive impact on the
(roads, power supply, waste or ancillary infrastructure like roads, markets,
waste water treatment etc.) public health, amenities, and communication
facilities in the area. STP of capacity 2200 KLD will
be installed.
* Housing development No |Not applicable
e Extractive industries No |Not applicable
e Supply industries No |Not applicable
e Other No [Not applicable
9.2 |Lead to after-use of the site,| No |Not applicable
which could have an impact on
the environment
9.3 |Set a precedent for latg No |Not applicable
developments
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Details thereof (with approximate quantities/

proximity to other existing or
planned projects with similar
effects

. Inf i heckli Y
S : ormatlfxn / C ecklist es/ rates, wherever possible) with source of
No. confirmation No . .
information data
9.4 |Have cumulative effects due to| No |Not applicable

(1) Environmental Sensitivity

S. Name/ Aerial distance (within 15 km) from
No. Areas . . .
Identity proposed project location boundary
1. |[Areas protected under No Not located within 15 km of the proposed
international conventions, project location.
national or local legislation for
their  ecological, landscape,
cultural or other related value
2 Areas which are important or No Not located within 15 km of the proposed
sensitive for ecological reasons- project location.
Wetlands, water courses or other
water bodies, coastal zone,
biospheres, mountains, forests.

Project Proponent:
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Environment Consultant:
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S. Name/ Aerial distance (within 15 km) from

No Areas . . .

' Identity proposed project location boundary

3 Areas used by protected, No Not located within 15 km of the proposed
important or sensitive species of project location.
flora or fauna for breeding,
nesting, foraging, resting, over
wintering, migration

4 Inland, coastal, marine or No Not located within 15 km of the proposed
underground waters project location.

5 State, National boundaries Delhi |Approx.600 m North of project site.

State
boundar
y

6 Routes or facilities used by the| NH-8 [NH8 is adjacent on west side of project.
public for access to recreation or
other tourist, pilgrim areas

7 Defence installations Yes Arjangarh Air Force Station: 3.6 km SE

Ammunition Depot: 4.8 km SW

8 Densely populated or built-up Yes The project site is located in Gurgaon city.

area The site is surrounded by moderately
populated built-up area comprising of
office, residential and shopping mall.

9 Areas occupied by sensitive man- St. There are number of major hospitals,
made land uses (hospitals, [Stephen’s |schools and numerous places of worship and
schools, places of worship,|Hospital, |community facilities within 15 km. The
community facilities) Shri Ram |nearest places are:

School
St.Stephen’s Hospital: 2.1 km in SE
Shri Ram School: 0.9 km in E
Ambience Mall: 0.05 km N

10 |Areas containing important, high Yes Groundwater resources in Gurgaon are
quality or scarce resources depleting at very fast rate and are declared
(ground water resources, surface as scare resource.
resources, forestry, agriculture,
fisheries, tourism, minerals)

Project Proponent:
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hazard which could cause the
project to present environmental
problems earthquakes,
subsidence, landslides, erosion,
flooding or extreme or adverse
climatic conditions)

S. Name/ Aerial distance (within 15 km) from
No Areas . . .
’ Identity proposed project location boundary
11 |Areas already subjected to No Not located within 15 km of the proposed
pollution or  environmental project location.
damage. (those where existing
legal environmental standards are
exceeded)
12 |[Areas susceptible to natural Yes The area under study falls in Zone-lIV,

according to the Indian Standard Seismic
Zoning Map. Suitable seismic coefficients
will be adopted as per NBC/ IS Code while
designing the structures to mitigate the
seismic impacts.

(IV) Proposed Terms of Reference for EIA studies

Proposed Terms of Reference (TOR) for EIA study is enclosed.

| hereby given undertaking that the data and information given in the application and
enclosures are true to the best of my knowledge and belief and | am aware that if any
part of the data and information submitted is found to be false or misleading at any
stage, the project will be rejected and clearance given, if any to the project will be
revoked at our risk and cost.
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| hereby given undertaking that the data and information given in the application and
enclosures are true to the best of my knowledge and belief and | am aware that if any
part of the data and information submitted is found to be false or misleading at any
stage, the project will be rejected and clearance given, if any to the project will be
revoked at our risk and cost.

Date: 28.02.2018 Signature

Place: Gurgaon Name: Giri Raj Shah
(Authorized Signatory)

Address: Gateway Tower (2" Floor), DLF City,
Phase-lll, Gurgaon-122002

Signature of the Applicant with Name and Full Address
(Project Proponent/Authorized Signatory)

Project Proponent: Environment Consultant:
M/s DLF City Centre limited. M/s PERFACT ENVIRO SOLUTIONS
PVT. LTD.
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APPENDIX Il

(See paragraph 6)

FORM-1 A

(Only for construction projects listed under item 8 of the Schedule)

CHECK LIST OF ENVIRONMENTAL IMPACTS

(Project proponents are required to provide full information and wherever necessary
attach explanatory notes with the Form and submit along with proposed
Environmental Management Plan & Monitoring Programme).

No.

Item

Details

LAND ENVIRONMENT

(Attach panoramic view of the project site and the vicinity)

Will the existing land use get
significantly altered from the
project that is not consistent
with the surroundings?
(Proposed land use must
confirm to the approved
Master Plan/ Development
Plan of the area. Change of
land use if any and the
statutory approval from the
competent  authority are
submitted). Attach Maps of

Location of the Project Site

The proposed project Shopping/ Commercial Building on
32.36 acres Site (Mall of India) in Block-V, DLF City Phase-
I, Sector-25A, Gurgaon. The total plot area of the project
is 130,956.066 m? (32.36 acres). The site is earmarked for
development of commercial establishments as per the
local development/zoning plan.

The licenses of the project are enclosed as additional
documents. The proposed project is planned and designed
as per the regulations and procedures laid down by the
Haryana Urban Development Authority (HUDA) and
Director of Town & Country Planning (DTCP).

Proposed Landuse:

The project site is earmarked for commercial development
as per the master plan of Gurgaon-Manesar (Shown in
Figure3 in EIA report) and as per the approved local
development plan/ zoning plan.

(i) site location,

Map showing the project location and the project vicinity
is shown in Figure 1 in EIA report.

Project Proponent:

M/s DLF City Centre limited.

Environment Consultant:
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S.
No.

Item

Details

(ii) surrounding features of the
proposed site (within 500

meters) and

The project site & 10 km surrounding area is covered by
Survey of India toposheet no. H43X2 and H43X3. Key plan
showing location of the project site is given in Figure 2 in
EIA report.

Features of the Project Site:

The project site is vacant land. The terrain of the project
site and its surrounding area is plain. The site is devoid of
any rocky outcrops and is not covered by any notified
forests.

Surrounding Features:

Distances of nearest environmental sensitive areas are
given in the Table below:

Name of Nearest Distance & Direction
Environmental Sensitive from Project Site
Area

S.N | Type of Area

1. |National Park |Sultanpur National Park [20.4 km in W direction

2. |Wildlife
Sanctuary

Asola Wildlife Sanctuary |15.6 km in E direction

3. |Eco-Sensitive |a) Rajokri  Protected|4.3 km in NE direction

Areas Forest
9.0 km in NE direction

b) Sanjay Van

4. |Hospital a) St. Stephen’s Hospital |2.1 km in SE direction
b) Neel kanth Hospital 2.4 km in SE direction
5. |School a) Tagore International [0.9 km in SE direction

School
choo 0.9 km in E direction

b) Shri Ram School

6. |Community 0.05 km in N direction

Facilities

a) Ambience Mall

b) Club at DLF Phase-ll| 1.0 km in E direction

The map and Google image showing location of the project
site and the area surrounding 500 m of the project site are
is shown in Figure 4 of EIA Report.

Adjacent Features w.r.t the Project Site

M/s DLF City Centre limited.

Project Proponent:

Environment Consultant:
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requirements in terms of the
land area, built up area, water
consumption, power
requirement, connectivity,
community facilities, parking
needs etc.

S. Item Details
No.
S.N |Feature Distance from Direction w.r.t.
Project Site Project Site
1. DLF City Phase Ill Others Adjacent East
plots & buildings
2. National Highway (NH8) Adjacent West
3. Ambience Mall Adjacent North
4. Moulsari Avenue and metro Adjacent South
Station
Connectivity to the Project Site:
The project has access through the service road of NH8
and Moulsari Avenue. The project site is well connected to
network of roads leading to various parts of NCR.
(iii) the site (indicating levels & | The project area possesses flat terrain.
ntour ropri . . .
co Itoul:) ttiapp.IODbl atc:t h Project Conceptual Plan is enclosed along with Formi1,
scales. [ not available attac Form1A and EIA report.
only conceptual plans.
1.2 |List out all the major project Earlier Environmental Clearance (EC) for this project was

granted by the MoEF vide their letter no. 21-206/2007-IA-
Il dated 30.07.2007 for Shopping/ Commercial Complex “
Mall of India” at Block V, DLF City Phase-lIll, Sector 25A,
Gurgaon, Haryana after obtaining the EC, site preparation
and excavation has been done at the project site. No
construction has been done after that. We now wish to
develop the said project and accordingly submitting our
application for the Environmental Clearance with revised
plan and built-up area.

Salient Features of the Project

Items Details

Shopping/ Commercial Building on 32.36
acres Site (Mall of India) in Block-V, DLF
City Phase-lll, Sector-25A, Gurgaon

Project name

Location Block-V, DLF City Phase-lll, Sector-25A,
Gurgaon (Haryana)

Type of Shopping/ Commercial Building

project

Project Proponent:
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No.

Item

Details

Plot area

130,956.066 m? (32.36 acres)

Built up area

1057,114.09 m? (including basements &
other built up area)

Ground 62,262.72 m? (47.54%).
coverage Permissible: 65,478.03 m? (50%)
Floor area 458,200.53 m? (349.88%).
Permissible: 458,346.23 m? (350%)
Basement & |Area of basement: 511,505.27 m?, Other
other built-  |built-up area: 87,408.29 m?
up area
Number of |Max: LG+UG +8 Floors + 5 level
floors & basements
basements
Maximum 43.1 m (terrace of topmost livable floor)
Building
height
Area Lower & upper ground floor and 1%t to 5t
utilization floors: Retail
6t floor to 8 floor: Office;
Basements: parking & services
Parking Total 10,522 ECS (Surface Nil +
facilities Basement: 10,522)
Power 28,310 kW from grid supply (demand
requirement |(load)
& source
Power 100% Back-up DG sets of total capacity
backup 40,000 kVA (20 x 2000 kVA) which is
equivalent to 28,800 kW with 90% loading
Water Fresh water requirement : 1510.3 KLD
requirement |(from Municipal supply)
& source

Recycled treated effluent : 1773.5 KLD
(from on-site STP)

Total water requirement :3283.8 KLD

M/s DLF City Centre limited.

Project Proponent:

Environment Consultant:

M/s PERFACT ENVIRO SOLUTIONS

PVT. LTD.
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S. Item Details
No.
Sewage Sewage generation: 1866.8 kld
generation, Sewage treatment facility : STP of 2200
treatment & .
. KLD capacity
disposal
Sewage Discharge : Zero discharge,100%
recycle of treated sewage
Solid wastes |Total 9,322 kg/day (Biodegradable: 3,729
generation |+ Non-biodegradable: 5,593)
Rain water
harvesting 28 nos. RWH pits with single bore well
pits
Green area |Total green area = 32,754.438 m?
(25.01% of available plot area)
Estimated Total: 93,675 persons (Worker/staff :
population 14,832, Visiting : 78,843)
Estimated Rs. 4,551 Crores
project cost
Details of Floor Area and Ground Coverage
Plot area for FAR and ground coverage calculation =
130,956.066 m? (32.36 acres)
Particulars Permissible Proposed
a) Floor area (sq. m) 458,346.23 | 458,200.53
b) FAR (Ratio) 3.5 3.498
C) Ground coverage| oo ;003 | 62,262.72
(sq.m)
d) Ground coverage (%) 50% 47.54%
The master site layout plan of the project showing plot
boundary, location of various building blocks, internal &
external roads and other features is provided in Conceptual
Plan.

1.3 |What are the likely impacts of |The proposed site is a vacant land with negligible
the proposed activity on the vegetation in the form of scanty bushes; but been
existing facilities adjacent to excavated after obtaining EC. The building will be
the proposed site? (Such as constructed as per Gurgaon Master Plan and as per the

Project Proponent:
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No.

Item

Details

open spaces, community
facilities details of the existing
land-use, disturbance to the
local ecology)

defined building by-laws. The area adjacent to the project
is already developed as evident from the Google image.
The project activities will be confined in the site only and
the likely impacts on surrounding land-use will be
negligible. Instead, the development of proposed
commercial project in this area will increase office space,
employment opportunities and development activities.
The project being a well-planned activity will result in
organized open spaces and green areas. The biodiversity
in the area will increase due to the proposed green areas.
The project will have an overall positive impact on the
existing land use and will not cause any disturbance to the
local ecology. Proposed activity shall have no impact on
surroundings.

14

Will there be any significant
land disturbance resulting in
erosion, subsidence &
instability?(Details of soil type,
slope analysis, vulnerability to
subsidence, seismicity etc may
be given).

The proposed activity will not affect any significant land
disturbance resulting in soil erosion, subsidence and
instability. The area is not susceptible to erosion.

Soil Type:

In order to get the physico-chemical characteristics of soil
of the project area, soil analysis will be carried out and the
detailed environmental monitoring report containing
analysis results of soil, water, air and noise will be
submitted along with the EIA report.

Gurgaon region is occupied by quaternary alluvium and
precambrian meta-sediments of Delhi System. Delhi super
group is represented by Alwar quartzite, and pegmatite
intrusive of the Alwar series and slates of phyllites and
guartzite of the sub-recent alluvium and sand dunes. The
soils in the region are sand to loamy sand in sandy plain
areas; sandy loam to clay loam/ silty clay loam in alluvial
plains; loam sand to loam, calcareous in salt affected
plains; silty loam to loam in low lands and loamy sand to
loam, calcareous in hills. Taxonomically these soils may be
classified as Typic Ustipsamments, Typic Ustorthents,
Typic/ Udic/Aquic Ustochrepts, Typic Haplaquepts and
skeletal/ Lithic Ustorthents

Slope Analysis:

Project Proponent:
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No.

Item

Details

The project area possesses flat terrain.

Erosion/ Subsidence:

The proposed activity will not result in any significant land
disturbance causing soil erosion, subsidence and
instability. The area is not susceptible to erosion. There
was no existing buildings or structures at the site, so no
demolition work was required. Land/soil environment
may be temporarily affected due to activities like site
preparation, excavation, material handling & storage etc.
during construction phase. Proper drainage system will be
provided to deal with the storm water in case of rain.
Proper greening & paving at completion of the project will
resist soil erosion.

Seismicity:

The area under study falls in Zone-IV (according to the
Indian Standard Seismic Zoning Map), which is of high
seismic risk. Therefore, suitable design will be made to
mitigate the seismic impacts.

Project site at
Gurugram lies

"

L)

Source: BIS 2002

1.5

Will the proposal involve
alteration of natural drainage
systems? (Give details on a
contour map showing the

There is no natural watercourse passing through the
project site. Hence the proposal does not involve
alteration of natural drainage systems. The surroundings
comprise an urbanized stretch and well-planned storm
water drainage has been designed for internal storm
water drainage. In operation phase, proper rain water

Project Proponent:
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No.

Item

Details

natural drainage near the
proposed project site)

drainage facility will be provided and the run-off
generated will be used for recharging the groundwater
level. Thus, no impact on the natural drainage system is
anticipated.

1.6

What are the quantities of
earth work involved in the
construction activity-cutting,
filling, reclamation etc. (Give
details of the quantities of
earth work involved, transport
of fill materials from outside
the site etc?)

The top soil is stored at DLF off site with adequate
protection and will be reused for horticulture purpose at
site. The excavated soil was used for backfilling and
leveling of DLF other project sites and development of
road embankments. The topsoil is preserved separately
with adequate protection and will be reused for
landscaping purpose. Waste construction materials and
debris will be recycled and excess will be disposed at MCG
designated dumping site through authorized vendor.

1.7

Give details regarding water
supply, waste handling etc
during the construction period.

During construction stage, the requirement and source of
various types of water at construction site is given below.
No ground water at the site will be used for the
construction.

Details Regarding Water Supply in Construction Period

SN Water Use Quantity | Water Source and Mode of
(kid) Supply

1 |Drinking at construction site 50 HUDA water through
for 2000 workers authorised tanker

2 | Construction (Mixing 110 HUDA canal water from
concrete) and sanitation of Water Treatment Plant
workers through authorised tanker

3 | Sprinkling for dust 20 Treated water from HUDA
suppression at construction STP through authorised
site tanker

The details of collection, recycle and disposal of solid
wastes during construction stage will be as per the
following:

Details Regarding Waste Disposal in Construction Period

SN | Nature & Source of Waste Disposal Site Mode of Disposal

1 | Municipal solid wastes HUDA designated | Through vendor
(waste foods, papers, site/ Treatment authorised by
packets, plastics at Plant in Gurgaon MCG

construction site)

Project Proponent:
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S. Item Details
No.
2 | Construction and Municipal Through
demolition wastes at Corporation of authorised vendor
construction site Gurgaon (MCG) by covered trucks
designated site
3 | Sewage from mobile HUDA STP at Through
toilets at construction site | Gurgaon authorized tanker
During construction phase, about 200 kg of municipal solid
waste will be generated which will be disposed to MCG
designated site through authorized vendor. During
construction phase, about 40 kld sewage will be generated
which will be collected in a sump and finally disposed
regularly to HUDA STP through vendors.
Conclusively, it can be stated that impacts may be
confined to small area (mainly to project site) and for short
duration. Proposed mitigation plan suggests maximum
reuse of construction waste on site, removal of non-
reusable waste from the site and its proper disposal, which
would reduce the impact significantly.

1.8 |Will the low lying areas & There are no wetlands or low-lying area present in and
wetlands get altered? (Provide |around the project site. So, there will be no impact.
details of how low lying and
wetlands are getting modified
from the proposed activity).

1.9 |Whether construction debris & | During the construction phase, there will be no waste
waste during construction generated which can cause health hazard. Construction
cause health hazard? (Give debris will be collected and stored at earmarked place for
quantities of various types of |[reuse and disposal at MCG designated dumping site
wastes generated during through authorized vendors. Municipal solid wastes
construction including the generated at the construction site will be disposed into
construction labour and the HUDA designated site at Bandwari through authorized
means of disposal). vendors.

No labour camp will be built at the site; however on-site
toilets and other sanitation facilities will be provided for
construction workers. Sewage from the construction site
will be disposed into HUDA STP through tankers.

2. |WATER ENVIRONMENT

Project Proponent:
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water requirement for the
proposed project with the
breakup of requirements for
various uses. How will the
water requirement met? State
the sources & quantities and
furnish a water balance
statement.

S. Item Details
No.
2.1 |Give the total quantity of In operation stage, total water requirement for the project

will be 3283.8 kid. The details of water requirement and
its breakup, source of water and water balance are given
in Table below. Out of the total water requirement, 1510.3
kid (45.9%) will be fresh water met from the
Municipal/HUDA Supply, and the balance 1773.5 kid
(55.5%) will be met from recycle of treated sewage from
the on-site STP. No groundwater will be used.

The sewage generated during the operation phase (1866.8
kld) will be treated up to the tertiary level in the proposed
on-site Sewage Treatment Plant (STP) of 2200 kld capacity.
The entire (100%) treated sewage will be recycled/ reused
for cooling, toilet flushing and horticulture in the project
site. Therefore, during normal operations, there will be
zero discharge. The water balance diagram is depicted
below.

Water Requirement during Operation

S.N Purpose Population Unit Demand (lpcd) Domestic Water Total Water
Demand (KLD) Demand
Dom | Flu | Total | Domestic | Flushing (kid)

1 |Domestic demand
a) Mall Staff 8,658 25 20 45 216.5 173.2 389.7
b) Office occupants 6,174 25 20 45 154.4 123.5 277.9
c) Mall Visitors 77,917 5 10 15 389.6 779.2 1168.8
d) Office Visitors 926 5 10 15 4.6 9.3 13.9
e) Subtotal (domestic) 93,675 765.1 1085.2 1850.3

2 |Filter backwash - L.S. 93.0

3 |HVAC & cooling L.S. 1144.0

4 |Horticulture - L.S. 196.5
Total water requirement - - 3283.8

Note: Population projection has been done as per criteria given in NBC 2016

Project Proponent:
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S. Item Details
No.
Water Source
. % of Total
S.N Source Quantity (kid) Requirement
1 Fresh water from municipal 1510.3 45.9%
supply
) Recycle of treated effluent from 1773.5 441%
STP
Total water source 3283.8 100.0%
Water balance
Total Water Requirement
[3193.2 KLD)
Fresh Water Treated u:aur g B —— ]
(1418.7 KLD) (1773.5 KLD)
El;.lrsﬁhlll;“l_gﬂ Filter Backwash Domestic Flu‘*lrsmnu o {; J'
et l ' f's Ho "“l‘ KL +ﬁzsls KLD) (1055 KLD) c[:ﬂ:% HE::'
Waste water W Water Waste Wa l
[561.6]) r;?:m] :;1":;:7_‘;; 152;..: KLI;I?F Waste Water Waste Water
L I
Total Waste Witer
t1BEﬁ.BILU'I
5TP
(2200 KLD Proposed])
Reuse
Treated YWater (17735 KLD) .
[(1773.5 KLD)

2.2 [What is the capacity The main source of fresh water will be municipal water
(dependable flow or yield) of |[supply (from HUDA) and it is dependable. The total water
the proposed source of water? |requirement of the project will be 3283.8 kid. The fresh

water requirement will be 1510.3 kld and recycled treated
effluent requirement will be 1773.5 kld which will be
available from the on-site STP.

2.3 |What is the quality of water The source of water is municipal/ HUDA supply and the
required, in case; the supply is |quality will be potable water. Necessary filtration and
not from a municipal source? |other treatments will be made in the on-site Water
(Provide physical, chemical, Treatment Plant (WTP) to make it fit for drinking water as
biological characteristics with |per drinking water quality requirements.
class of water quality)
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S. Item Details

No.

2.4 |How much of the water Out of 3283.8 kId of total water requirement, 1773.5 kld
requirement can be met from |(about 49.1%) will be met from the recycling of treated
the recycling of treated sewage. The entire (100%) treated sewage generated from
wastewater? (Give the details |the project will be recycled/ reused. Out of the total
of quantities, sources and 1773.5 kld reuse of treated sewage, 491.8 kld will be used
usage). for HVAC & cooling system, 1085.2 kId for toilet flushing

and 196.5 kld for horticulture in the project site. During
normal operations, there will be zero discharge, as the
entire (100%) treated sewage will be reused and recycled
for cooling, horticulture and toilet flushing.

2.5 |Will there be diversion of water| No, there will not be any diversion of water from other
from other users? (Please users. Rise in water demand is a local phenomenon but the
assess the impacts of the project would have limited regional impact on water
project on other existing uses |reserves.
and quantities of
consumption).

2.6 |What is the incremental The sewage generated from the project during the
pollution load from wastewater| operation phase is 1866.8 kld, which will be treated up to
generated from the proposed |the tertiary level in the on-site Sewage Treatment Plant
activity? (Give details of the (STP). The treated sewage generated from the project will
quantities and composition of |be recycled/ reused for HYAC& cooling, toilet flushing and
wastewater generated from horticulture in the project site. During normal operations,
the proposed activity). there will be zero discharge, as the entire (100%) treated

sewage will be recycled. The sewage will be domestic
sewage.

2.7 |Give details of the water Storm water will be conserved. The rainwater collected
requirements met from water |from the rooftop and other paved areas within the project
harvesting? Furnish details of |area will be conveyed into the rainwater harvesting
the facilities created. system consisting of Qil & grease separator, Desilting-cum-

filter chamber and Recharge pit with bore well for
recharge into the groundwater. Rainwater harvesting plan
will be as per the manual issued by the GOI. Details of
rainwater harvesting calculation are given below:
Rain Water Harvesting Calculation
Runoff Rainfall Runoff

Zyr:: of Catchment Area Coefficien | Intensity (1) (Q=CIA)

(m?) t(c) (mm/h) | (m3/h)
Roof/Terrace area 62262.72 0.9 45 2521.6
Other Paved Area 35938.912 0.8 45 1293.8
Unpaved area 32754.438 0.15 45 294.8
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Item

Details

Total Area under

130956.07
development

‘ ‘ 4110.2

Volume of rainwater to be retained (m3) in 15 min 1370.07

Required volume of one pit (m3) 49.14

No. of pits — proposed 28

No. of recharge wells- proposed 28

No. of recharge bores required = 130,956.066 m? built-up
plot area/ 5,000 m? per bore = 26.2

No. of recharge bores proposed = 28

Therefore, 28 number of single-well rainwater harvest pits
with total 28 number of recharge wells will be provided for
recharge of groundwater. Depth of bore will be kept min 5
m above groundwater table.

Pervious area:

Required pervious area as per MOEF norms = 20% of open
area = 68,693.346 m2 (open area) x 20%=13,738.67 m2

Pervious area provided = 32754.438 m?

The rainwater will be collected through piped drains and
conveyed into rainwater harvesting system. All storm
water drains have been designed for adequate size and
slope such that there shall not be any flooding in the site.
It shall be ensured that no wastewater shall enter into
storm water drainage system

2.8

What would be the impact of
the land use changes occurring
due to the proposed project on
the runoff characteristics
(quantitative as well as
qualitative) of the area in the
post construction phase on a
long-term basis? Would it
aggravate the problems of
flooding or water logging in any
way?

No adverse impacts are envisaged due to proposed project
on the runoff characteristics of the area as adequate
arrangements will be made to trap the rainwater and
suitable storm water drainage system will be provided.
During the post-construction phase, runoff from the
project shall not be allowed to stand or enter into the
roadside or nearby drain. Adequate measures will be
taken to collect such run off and either will be reused or
recharged through pits. Suitable garlanding drain as per
the existing contours of the plot will be developed. No
problem of flooding and water logging is envisaged as
excess run-off will be drained to groundwater.
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2.9 [What are the impacts of the Water demand will be met from public water supply.
proposal on the ground water? | Water requirement will be reduced by recycling of treated
(Will there be tapping of sewage. Moreover, rainwater harvesting for recharge of
ground water; give the details |groundwater aquifer will be done in the project. This will
of ground water table, have beneficial impact on groundwater.
recharging capacity, and
approvals obtained from
competent

2.10| What precautions/measures |To prevent degradation and maintain the quality of the
are taken to prevent the run- |water source, adequate control measure has been
off from construction activities [proposed to check the surface run-off. Following
polluting land & aquifers? management measures are suggested to protect the
(Give details of quantities and |water quality during the construction phase:
the measures taken to avoid ¢ Avoid excavation during monsoon season.
the adverse impacts). e Care would be taken to avoid soil erosion.

e Toilets will be constructed at site during construction
phase for site office staff and the wastewater will be
channelized to the collection sump in order to prevent
wastewater from entering the water bodies. Besides,
arrangements will be made for mobile toilets for
construction workers. The sewage from the toilets of
construction site will be collected in a sump and finally
disposed regularly to HUDA STP through vendors.

¢ To prevent surface and ground water contamination by
oil/grease, leak proof containers would be used for
storage and transportation of oil/grease. The floors of
oil/ grease handling area will have dyke walls and would
be kept effectively impervious.

¢ Collection and settling of storm water, prohibition of
equipment wash downs, and prevention of soil loss and
toxic release from the construction site will be adhered
to minimize water pollution.

2.1 |How is the storm water from |Most of the storm water produced on site will be

1 within the site managed? harvested for groundwater recharge. Thus proper
(State the provisions made to | management of this resource is a must to ensure that it is
avoid flooding of the area, free of contamination. A detailed Storm Water
details of the drainage facilities | Management Plan will be developed which will consider
provided along with a site the sources of storm water. The plan will incorporate best
layout indication contour management practices which will include the following:
levels). ¢ Regular inspection and cleaning of storm drains.
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Details

e Installation of oil/water separators system of adequate
capacity in RWH pits.

e Cover waste storage areas.

¢ Avoid application of pesticides and herbicides before
wet season.

¢ Conducting routine inspections to ensure cleanliness.

* Preparation of spill response plans, particularly for fuel
and oil storage areas.

 Provision of silt traps in rain water harvesting system.
¢ Good housekeeping in the above areas.

¢ Rain water outlets will be provided in terrace for taking
out rainwater.

e The rainwater collected through pipes, channels and
catch basins will be disposed off into rain water
harvesting pits.

Will the deployment of
construction laborers
particularly in the peak period
lead to unsanitary conditions
around the project site (Justify
with proper explanation).

There will be no labour camp at project site for
construction labours. The labours will be housed at the
labour camp to be provided by the contractor and are will
be transported to construction site and back by vehicle to
be arranged by the contractor. Rest shelters, toilets and
drinking water will be provided to labourers at the project
site. The sewage from the toilets of construction site will
be collected in a sump and finally disposed regularly to
HUDA STP through vendors.
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used for flushing of toilets or
any other use.

S. Item Details
No.
2.1 [What on-site facilities are The details of quantity of sewage and sewage collection,
3 provided for the collection, treatment, reuse and disposal in operation stage are given
treatment & safe disposal of in the Table below.
sewage? (Give details of the
quantities of wastewater
generation, treatment Sewage Quantity, Treatment, Reuse & Disposal
capacities with technology & Quantity of 1866.8 kid
facilities for recycling and sewage
disposal). Collection of Sewage generated during the operation phase will be
sewage collected through underground sewerage system (pipe
drain) for treatment in STP. Separate storm water
drainage system will be provided for rain water.
Treatment of Sewage will be treated up to the tertiary level in the on-
sewage site Sewage Treatment Plant (2200 kld capacity) based
on modern & efficient technology. All parameters of the
STP treated effluent shall be maintained as per latest EP
Rules, 1986/ CPCB standards.
Reuse/recycle and | During normal operations, there will be zero discharge,
Disposal of as the entire (100%) treated sewage will be reused and
treated sewage recycled for cooling, horticulture and toilet flushing
Location of the Basement/ Underground within project site
STP
2.1 |Give details of dual plumbing |The entire (100%) treated effluent from STP will be reused
4 system if treated waste used is |for flushing, HVAC& cooling and for horticultural purposes.

Dual pipe plumbing to save water:

There will be a dual pipe plumbing system for using
recycled treated sewage, which will save the consumption
of fresh water. There will be two pipe lines, one supplying
freshwater for drinking, wash basins & pantries and other
for supply of recycled treated sewage for flushing,
landscape irrigation and cooling.

Water savings fixtures:

a) Low flow flushing systems working on 3 & 6 litres/ flush
instead of conventional 12.5 litres.

b) Low flow taps with aerators to reduce the flow rate by
50-0%, e.g. from 15 |/min to 6 I/min. Since it is high rise
building, pressure reducing valves will be installed to
reduce the water pressure and water flow
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c) Sensor based fixtures will be used for urinals and taps
in wash basins

3. |VEGETATION

3.1 |Is there any threat of the projec| No threatened, rare, endangered or endemic species were
to the biodiversity? (Give a observed during the survey in project site. No other
description of the local reserve forest/ wildlife sanctuary is located within 15 km
ecosystem with its unique radius of the project boundary (as evident for the Key
features, if any). plan). The project site is part of the Gurgaon Development

Area. There will not be any threat to biodiversity of the
area due to proposed project. All the project activities
during construction will be confined within the project
site. Nearest eco-sensitive areas are Sultanpur National
Park (approx 19.5 km south west) & Asola Wildlife
Sanctuary (approx 15.6 km east) from the project site.

3.2 |Will the construction involve |The land for proposed project is a private land & will be
extensive clearing or used for the development of commercial project. There is
modification of vegetation? no major vegetation within the project site; so, there will
(Provide a detailed account of |be no modification or clearing due to proposed project.
the trees & vegetation affected
by the project).

3.3 [What are the measures A combination of evergreen and ornamental flowering
proposed to be taken to trees, palms, shrubs and ground covers, mostly
minimize the likely impacts on |indigenous/ local plants, will be planted along the sides of
important site features (Give |the roads and in open spaces & along the boundary wall
details of proposal for tree within the complex under the landscape plan. Total green
plantation, landscaping, area will be 32,754.438 sq m (25.01% of plot area available
creation of water bodies etc. | within project boundary.
along with a layout plan to an
appropriate scale?).

4. |FAUNA

4.1 (Is there likely to be any No threatened, rare, endangered or endemic faunal
displacement of fauna- both species were observed during the survey in core zone. No
terrestrial and aquatic or displacement of fauna is envisaged due to this project. The
creation of barriers for their proposed site and its surrounding urban set up do not
movement? Provide the details|support any habitat for any group of wild animals except
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atmospheric concentration of
gases & result in heat islands?
(Give details of background air
quality levels with predicted
values based on dispersion
models taking into account the
increased traffic generation as
a result of the proposed
constructions).

S. Item Details

No.

a few small animals which are well adapted to urban
areas.

4.2 |Any direct or indirect impacts of No direct or indirect impact on avifauna is envisaged.
the avifauna of the area? However, after commissioning of the project, better
Provide details. environmental conditions may provide a better habitat to

the avifauna of the area.

4.3 [Prescribe measures such as Meaures such as corridors, fish ladders are not applicable
corridors, fish ladders etc. to  |for this project.
mitigate adverse impacts on
fauna.

5. |AIR ENVIRONMENT

5.1 [Will the project increase Background Air Quality

For drawing up the baseline status of ambient air quality
in the study area, ambient air quality monitoring in respect
of PM1p, PM35, SO,, NOx and CO has been conducted in
the study area adopting a 24-hours schedule. The detailed
environmental monitoring report containing analysis
results of air is given in chapter 3 section 3.5 of EIA report

Air Quality Modeling:

The main source of emissions from the project is the
operation of the backup generators during grid power
failure. Detailed air quality modeling will be carried out for
predicting the concentration of different pollutants
contributed by the project during operation of the backup
generators.

There will be the provision of adequate stack height above
ground level (30 m) as per the CPCB guidelines to dilate
the effect of DG emissions.

The marginal increase in traffic due to project is not going
to cause any significant increase in atmospheric
concentration of gases.

Since the DG sets power backup and will be operated
during power failure, vehicles will comply with latest
emission norms and there will be large green area, effect
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No.
of heat island will be negligible. The background air quality
levels with predicted values based on dispersion models is
given as Enclosure 5 of EIA Report.

5.2 |What are the impacts on There will be burning of fuel through generator sets, traffic
generation of dust, smoke, movements and operation of construction
odorous fumes or other machines/equipment at site. Construction activities will
hazardous gases? Give details |lead to dust generation, emission of NOx & SOx.

n relatloln t? aIII the The impacts on the ambient air quality during construction

meteorological parameters. phase will be temporarily and reversible in nature (for
short duration) and will be restricted to only a small area.
During operation phase, generator set will be having
adequate stack height, there will be development of green
area and maintenance of vehicles, all these efforts will
reduce the impact.

5.3 |Will the proposal create Proposed Parking Facilities:

shortage of parking space for
vehicles? Furnish details of the
present level of transport
infrastructure and measures
proposed for improvement
including the traffic
management at the entry &
exit to the project site.

The project is proposed to have parking space of 10,522
ECS as against the mandatory requirement of 8,248 ECS.
The details of parking facilities proposed within the
complex are given in the Table below.

Details of Parking Facilities

Level of No. of Car Parking (ECS) Parking Space
Parking Area (m2) Standard
Proposed Required (m2/ECS)
Basements 10,522 336,704 32
Total parking 10,522 8,248 (1 ECS/50 m2
of carpet area)

Additional parking provided = 10,522 ECS (proposed) —
8,248 ECS (required) = 2,274 ECS.

Transport Infrastructure:

The project has access through the Moulsari Avenue. It is
also accessible through the service road parallel to NH8.
Project site is well connected to network of roads leading
to various parts of NCR.

Internal roads of optimum width will be provided for
smooth and one-way movement of traffic. Separate
entries and exits will be provided for segregation of the
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No.
incoming and outgoing traffic. Adequate measures have
been proposed to manage the traffic within and outside
the site.

5.4 |Provide details of the In the traffic circulation plan of the project, there will be
movement patterns with proper entry and exit points for systematic control of the
internal roads, bicycle tracks, |vehicular movement within the project. Wide internal
pedestrian pathways, footpaths| road will be provided for the smooth traffic movement.
etc., with areas under each The project has roads running on the periphery that will
category. facilitate the movement of traffic. Internal roads,

footpaths, ramps for basement with suitable width have
also been provided. Adequate lighting arrangement will be
provided covering all corners.

5.5 [Will there be significant There will be a marginal increase in the ambient noise due
increase in traffic noise & to traffic movement within the project area. The traffic
vibrations? Give details of the | movement will be only in daytime during the construction
sources and the measures phase. In operational phase, only workers and mall visitors
proposed for mitigation of the [to the proposed project will come and vehicular
above. movement due to them only will be occurring. The

pollution will be in very small quantity and it will be further
minimized by plantation on the road sides and around the
periphery of whole project.

Proper internal road network has been designed as per the
prevailing guidelines for smooth operation of traffic;
impact on noise level due to the operational traffic will be
negligible.

5.6 |What will be the impact of DG | DG sets will be used for power back-up. So, DG sets will be
sets & other equipment on the main source of air and noise pollution. Gaseous
noise levels & vibration in & pollutants like NO,, SO,, CO, Particulates shall be
ambient air quality around the |generated from activities like burning of fuel through DG
project site? Provide details. sets. HSD with low sulphur will be used. The DG sets will

not be operational continuously and moreover these will
be placed in suitable enclosures, hence no or minimal
impact will be anticipated. Detailed impact on ai from DG
sets is given in Air dispersion report given as Enclosure 5
of EIA Report

During operation, vehicular movement and operation of
DG sets are the major sources of noise pollution. But both
these activities- DG sets and vehicular movement will not
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have any significant impact on the people residing in the
area.

Mitigation Measures for Impacts of DG Sets on Noise
Quality:

¢ All the DG sets will be as per the E(P) Rule and noise level
from the DG sets will be as per the prevailing standards.

* DG sets will be installed in the DG room to minimize the
impact on ambient noise.

e DG room will be provided with acoustic lining/
treatment to insure 25 dB (A) insertion loss as per the
regulations.

¢ Adequate exhaust mufflers will be provided as per
norms to limit the noise.

¢ The DG sets will be installed on anti-vibration pads.

e The DG sets will be used during event of power failure
only.

Impacts on Air Quality

Impacts on ambient air quality during operation due to
emissions from the stacks attached to standby DG sets
would be very less. However suitable mitigation
measures will be adopted.

Mitigation Measures for Impacts of DG Sets on Ambient
Air Quality:

* DG sets will be used only during power failure

* DG sets will comply with the applicable emission norms.

e Adequate stack height for DG sets will be provided as
per CPCB norms.

¢ During operation stage, monitoring of emissions from
DG sets and ambient air quality will be carried out as per
norms.

AESTHETICS
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6.1 |Will the proposed As the proposed site is vacant land and does not have any
constructions in any way result | scenic amenity or landscaping in its surroundings so there
in the obstruction of a view, is no possibility of obstruction of above-mentioned
scenic amenity or landscapes? |[conditions. Moreover, the approval of the architectural
Are these considerations taken |plan of the building has been taken from local
into account by the development authority.
proponents?

The proposed project itself is planned with provisions of
landscaping and green area development. This will surely
enhance the aesthetic beauty of the area.

6.2 |Will there be any adverse In the project site, there will be entirely new construction
impacts from new and will not have any adverse impact on the existing
constructions on the existing |structures. There is adequate space to provide
structures? What are the landscaping; the view from the Sector road will be very
considerations taken into attractive and pleasing with the form and appearance of
account? the project.

The development of the project area is as per the approved
Master plan (2021 AD) of Gurgaon city. Hence, no adverse
impacts are anticipated from new constructions on existing
structures in this area.

6.3 |Whether there are any local There are no local considerations of urban forms & urban
considerations of urban form &|design influencing the design criteria. The proposed site
urban design influencing the |falls under the area of approved final development plan of
design criteria? They may be |[Gurgaon City (2021 AD). The proposed commercial project
explicitly spelt out. will be constructed within the designed site as per the

defined building bye-laws of Haryana Urban Development
Authority (HUDA).

6.4 |Are there any anthropological |There is not any anthropological or archaeological site or
or archaeological sites or artifacts or any other significant features in the vicinity of
artifacts nearby? State if any |the proposed site.
other significant features in the
vicinity of the proposed site
have been considered

7. |SOCIO-ECONOMIC ASPECTS
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7.1

Will the proposal result in any
changes to the demographic
structure of local population?
Provide the details.

The proposed project will provide value addition to the
existing infrastructure, as due to development of this
project facility such as public transport, water supply,
telex-communications, power lines, road maintenance etc.
shall be upgraded in and around the project premises.

The project is situated in the commercial zone and hence
there will be no change in demographic structure. The
details regarding the demographic structure of Gurgaon
city is given in the table below:

Demographic Details of District — Gurgaon (Haryana)

S.N. |Particulars Details

State Haryana

2 |District Gurgaon

3 |Total population: Persons: 894900

Male: 626430

Female: 268470

4 |Growth Rate (Total Pop) 73.9
2001-2011

Sex Ratio 847

Percent 0-6 pop 13.1

Literacy Rate (Persons) 87.49

5
6
7 |Sex Ratio 0-6 pop 826
8
9

Literacy Rate (Males) 90.94

10 |Literacy Rate (Females) 83.40

Source: Census Data of India, 2011.

7.2

Give details of the existing
social infrastructure around the
proposed project.

The project site is located in the development area under
the Master Plan of Gurgaon. The ancillary infrastructure
like roads, markets, public health, amenities, conveyance
facilities already exist in the project influenced area.

7.3

Will the project cause adverse
effects on local communities,

The proposed project will be constructed within the
designated site as per the defined building bye-laws of
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building materials with high-
embodied energy. Are the
construction materials
produced with energy efficient
processes? (Give details of
energy conservation measures
in the selection of building
materials and their energy
efficiency)

S. Item Details
No.
disturbance to sacred sites or |[Haryana Urban Development Authority (HUDA), and
other cultural values? What are| Department of Town & Country Planning, Chandigarh,
the safeguards proposed? Haryana. There is no sacred site or cultural heritage site in
nearby vicinity of proposed project. Hence no adverse
impacts are envisaged. So, the proposed project will not
cause any adverse effects on local communities or
disturbance to sacred sites or other cultural values.
8. BUILDING MATERIALS
8.1 |May involve the use of Though most of the construction materials to be used are

conventional, energy efficient building materials, if
available locally, will be used as specified in the Energy
Conservation Building Code. The major materials required
for construction of the proposed project will be steel,
cement, bricks, metal, flooring tiles/ stones, sanitary and
hardware items, electrical fittings, water, etc.

Following low-energy/ recycled material-based finishes/
products will be used in the exteriors (paving etc.) and
interiors (flooring, doors/ windows, frames, interior wood
finishes, paneling, false ceiling etc.), which use low-energy
materials and products and industrial waste/ recycled
products and minimize the use of wood as a natural
resource.

e Use of ready mix concrete containing fly ash or PPC
which contains fly ash

e Use of PPC (which contains minimum 15% of fly ash) in
mortar and plaster

e Use of PPC or fly ash based paving blocks/ tiles and pre-
cast elements

e Composite wood products such as hardboards, block-
boards, plywood etc. made from recycled wood scrap
& dusts.

¢ Fibrous gypsum plaster boards made from industrial
wastes
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collection, segregation &
disposal of the garbage
generated during the operation
phases of the project.

S. Item Details
No.

e Finished concrete flooring, ceiling tiles, ceramic tiles etc.
which are made from low embodied energy products &
recycled materials or from resource efficient finishes

8.2 |Transport and handling of During the construction phase the air quality will have
materials during construction |adverse impact. Construction activities especially related
may result in pollution, noise & |to handling of loose material likely to cause generation of
public nuisance. What fugitive dust that adversely impacts the air quality of the
measures are taken to surrounding area of the project site. To minimize the
minimize the impacts? impact, loose material will be either stacked or

transported with proper covering.

During construction phase the expected noise levels will

be as per specified limits. Administrative as well as

engineering control of noise will be implemented.

8.3 |Are recycled materials used in |Waste from construction like excavated earth, iron rods
roads and structures? State the | etc. will be recycled and reused as far as possible.
extent of savings achieved?

8.4 |Give details of the methods of [The details of collection recycle and disposal of solid

wastes during operation stage are given in the Table
below.

Solid Wastes Collection, Recycle & Disposal

Quantity Total 9,322 kg/day (Biodegradable: 3,729 + Non-
biodegradable: 5,593)
Nature Biodegradable: Waste vegetables and foods

Non-biodegradable: Papers, cartons, thermocol, plastics,
glass etc.

Collection and
disposal

Solid wastes generated will be segregated into
biodegradable and non-biodegradable components and
collected in separate bins. The biodegradable wastes will
be composted in an on-site composting unit and the
manure will be used for landscaping. The non-
biodegradable/ recyclable wastes will be disposed at MCG
designated site through authorized vendors. Dewatered/
dried sludge from STP will be used as manure in
horticulture.

Recyclable wastes comprising paper, plastic, glass etc., will
be disposed at HUDA designated site through to
authorized vendors.

Recycling
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requirements, source of
supply, backup source etc.
What is the energy
consumption assumed per
square foot of built-up area?
How have you tried to
minimize energy consumption?

S. Item Details
No.
Municipal Solid Waste Generation
S. Source Population gram/ % of Bio- Bio-degradable Recyclable | Total Waste
No. capita/ day | degradable | Waste (kg/day) Waste (kg/day)
Waste (kg/day)
1 |Mall Staff 8,658 100 40% 346.3 519.5 865.8
2 | Office occupants 6,174 100 40% 247.0 370.4 617.4
3 | Mall Visitors 77,917 100 40% 3116.7 4675.0 7791.7
4 | Office Visitors 926 50 40% 18.5 27.8 46.3
9321.2
Total 93,675 3728.5 kg/day| 5592.7 kg/day ke/day
9. ENERGY CONSERVATION
9.1 |Give details of the power In construction phase DG set of 1x180 kVA and 1x750 kVA

will be operated and ultra-low sulphur diesel will be used
as fuel for DG sets.

The details of power requirement, source, backup power
arrangement (i.e. generators) during operation phase are
given in the Table below.

The energy consumption consumed per square foot of the
of built up area will be 0.00248 KW/ square foot.

Energy conservation measures will be followed as given.

HAREDA norms shall be followed.
Additional reduction in Energy consumption has been
considered in individual

heads for the following measures:

a. Timer to switch ON / OFF external and landscape lighting
and switch off 50%

lights automatically at mid night or at pre-set time.

b. Use of VFD on motors/ fans.

Power Requirement, Source and Backup Arrangement
28,310 KW

Power
requirement

Sources of power | Grid supply of Dakshin Haryana Bijli Vitaran Nigam

Limited (DHBVNL)

Back-up power
supply

Back-up DG sets of total capacity 40,000 kVA
(20x2000 kVA) which is equivalent to 28,800 kW kW
with 90% loading will be provided for 100% power

Project Proponent:

M/s DLF City Centre limited.

Environment Consultant:

M/s PERFACT ENVIRO SOLUTIONS
PVT. LTD.
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S. Item Details
No.
arrangement backup in case of power failure. Ultra-low sulphur
diesel (ULSD) will be used as fuel.
Stack Height 6 m above the terrace level of the building i.e
building height 43.1 m =6 m =49.1 m

9.2 |What type of and capacity of |During non-availability of grid supply, power supply will be
power back-up to you plan to |provided by backup DG sets. Details are given in Table
provide? Back-up power Back-up DG sets of total capacity 40,000 kVA

supply (20x2000 kVA) which is equivalent to 28,800 kW kW

arrangement with 90% loading will be provided for 100% power
backup in case of power failure. Ultra-low sulphur
diesel (ULSD) will be used as fuel.

9.3 |What are the characteristics of |Glazing glass of suitable thickness will be used depending
the glass you plan to use? upon the panel size to keep the U value as per the
Provide specifications of its requirement of ECBC.
characteristics related to both
short wave and long wave
radiation?

9.4 |What passive solar Efforts will be taken for energy conservation using passive
architectural features are solar architecture wherever it is possible.
being used in the building?
lllustrate the applications
made in the proposed project?

9.5 |Does the layout of streets & Yes, the layout of streets & buildings has been designed to
buildings maximize the maximize the potential for solar energy devices. This is an
potential for solar energy shopping/ commercial building and there will be some
devices? Have you considered |requirement of hot water for restaurent and food courts.
the use of street lighting, Therefore, solar hot water systems will be provided to
emergency lighting and solar | meet the 20% of the total hot water requirement as per
hot water systems for use in norms.
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No.

Item

Details

the building complex?
Substantiate with details.

9.6

Is shading effectively used to
reduce cooling/ heating loads?
What principles have been
used to maximize the shading
of Walls on the East and the
West and the Roof? How much
energy saving has been
effected?

Shading options wherever feasible will be used for energy
saving.

9.7

Do the structures use energy-
efficient space conditioning,
lighting and mechanical
systems? Provide technical
details. Provide details of the
transformers and motor
efficiencies, lighting intensity
and air-conditioning load
assumptions? Are you using
CFC and HCFC free chillers?
Provide specifications.

The project will be built ensuring energy conservation
through energy efficient building envelope, lighting and
HVAC system, use of renewable energy (Solar Energy),
conservation of water through rain water harvesting
system, and recycling of 100% wastewater treated up to
tertiary level and other prescribed energy conservation
initiatives required for certification.

The design of the building will be such that maximum use
of natural lighting can be achieved. The walls, roofs and
opening will be designed to achieve minimum influx of
heat.

Energy Efficient Features:

e Maximum utilization of natural light

¢ Energy efficient LED Lighting for entire development
¢ Use of solar lights in common areas

¢ Appropriate design to reduce heat gain and loss

¢ Roof-top thermal insulation.

¢ Low U-value and low solar heat gain co-efficient value
(SHGC) for glazing glass

* Vertical fenestration area shall be maximum 60% of
gross wall area as per ECBC

¢ Energy efficient high COP water cooled chillers for HVAC
system with CFC free refrigerant

¢ Energy efficient motors for AHUs, ventilation fans and
cooling towers
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the building activity in altering
the micro-climates? Provide a
self- assessment on the likely
impacts of the proposed
construction on creation of
heat island & inversion
effects?

S. Item Details
No.
e Secondary variable speed pumping system for chilled
water distribution system
¢ Selection of high efficiency fans for air handling units
and ventilation system
¢ Cooling tower selection for minimum drift and noise
level; energy efficient motors
e Power factor shall be maintained 0.95 or higher to
reduce electrical power distribution losses
¢ Use of timers and photoelectric sensors to switch ON/
OFF external landscape & facade lighting
e Transformers shall have minimum no load losses as
compared to conventional transformers
e Pumps & equipment selected for energy efficient
operation.
9.8 |What are the likely effects of |The building will use energy efficient and environmental

friendly designs that will control formulation of heat island
effect. There will be also green cover at the site to reduce
formation of heat island. Passive design concepts have
been used to minimize energy consumption and maximize
the energy efficiency.

Heat emission from the proposed project and associated
operations can be from the sources like: Heat absorbed
and radiated from the paved and concrete structures,
heat generated from equipments/ appliances. However,
the heat generated will not be significant and will be
dissipated by the lush green provided within the project.
Hence, it can be concluded that the heat island effect shall
not be a concern for the proposed project and will have
an overall positive effect on the microclimate of the area.

Due to the proposed project there would be insignificant
emission of air pollutants by vehicular movements and
occasional use of DG sets, hence no heat island effect is
envisaged.
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S. Item Details
No.
To reduce the heat load reflective insulated glass shall be
used in fenestrations to cut on heat loads and
subsequently capital & operating cost of air conditioning.
9.9 |What are the thermal The U-values of the roof, external wall and glazing of the
characteristics of the building |building will meet the requirements as specified in the
envelope? (a) roof; (b) external | Energy Conservation Building Code (ECBC).
walls; and (c) fenestration?
Give details of the material
used and the U-values or the
R-values of the individual
components.
9.10| What precautions & safety Adequate fire protection facilities will be installed
measures are proposed against | including fire detectors, fire alarm and fire-fighting system
fire hazards? Furnish details of |to guard the building against fires. All fire protection
emergency plans. facilities are designed as per the latest National Building
Code and local fire norms. The approvals in this regard will
be obtained prior to installation of the fire protection
equipment’s.
Fire extinguishing system will include the following:
J Fire detectors and fire alarm system
o Fire extinguishers
o Hose reel and Wet riser
J Yard hydrants
o Automatic sprinkler system in the building
o Automatic detection and alarm system
. Underground and terrace level fire water storage
tanks
o Electric and diesel driven fire pumps
9.11|If you are using glass as wall Glass will not be used as a wall material.
material provides details and
specifications including
emissivity and thermal
characteristics.
9.12| What is the rate of air Reduced air infiltration combined with proper ventilation
infiltration into the building? |can not only reduce energy consumption but it can also
Provide details of how you are |[improve the quality of indoor air. The ventilation system
will be designed as per NBC
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MANAGEMENT PLAN

S. Item Details
No.
mitigating the effects of
infiltration.
9.13|To what extent the non- Solar energy will be used; no other technologies are viable
conventional energy in this case. Solar energy will be used to meet various
technologies are utilized in the |energy requirements of the project such as:
overall energy consumption? |[e Solar lights for streets, landscape area and common
Provide details of the areas
renewable energy technologies | ® Solar photovoltaic power panels of minimum 887 kW
used. (i.e.3% of sanctioned load) will be provided as per
HAREDA norms
e Solar water heating system will be provided to meet
20% of the hot water demand of the building as per
norms.
10. [ENVIRONMENT

The Environment Management
Plan would consist of all
mitigation measures for each
item wise activity to be
undertaken during the
construction, operation and
the entire life cycle to
minimize adverse
environmental impacts as a
result of the activities of the
project. It would also delineate
the environmental monitoring
plan for compliance of various
environmental regulations. It
will state the steps to be taken
in case of emergency such as
accidents at the site including
fire.

Proposed environmental mitigation measures both during
construction and operation phase of the project are given
in  Prefeasibility report. Detailed Environmental
Management Plan will be prepared and submitted in the
EIA report.
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State Environment Impact Assessment Authority, Haryana,
Bays No.55-58, Prayatan Bhawan, Sector-2 Panchkula.

Telephone No. 0172-2565232

Memo No:  SEIAA/HR/2018/ £ 2o Date: |§- 06-=29(§

To

M/s DLF City Cenre Ltd,
Gateway Tower, (2™ Floor), DLF City,
Phase-III, Gurgaon-122002, Haryana

Subject: Environmeni Clearance for shopping/commercial Building on 32.36

acres site (Mall of India) in Block-V, DLF City Phase-IIl, Sector-25 A,
Gurgaon, Haryana.

Reference your application on the subject noted above.

In this connection, it is intimated that project proposal for approval of

Terms of Reference was placed before the State Environment Impact Assessment
Authority (SEIAA) in its 113" Meeting held on 28.05.2018,

The Authority approved the “Terms of Reference™ and it was decided that

the project proponent will prepare the EIA by using Model Terms of Reference of

MoEF& CC along with the following additional terms of reference:
Specific condition:

k;

w

NS W

The projcct proponent should submit traffic study and impact on the air ambient
quality along with mitigation measures.

The PP should submit joint study report conducted with HUDA.

The PP should submit traffic circulation plan including traffic of nearby projects
and overall impact of the national highway along with mitigation measurement.
The PP should submit fire fighting plan with hydraulic ladder.

The PP should submit green belt plan for 25%.

The PP should submit the drainage plan of 5 KM surrounding area.

The PP should submit aravali NOC.

The project proponent will submit Environment Impact Assessment Report

by incorporating the Terms of References (ToR) as approved by the Authority within a

time schedule in compliance of EIA Notification dated 14.09.2006. It was also decided

that their project will be considered as received only after receipt of complete

information. L
p M

Member Secretary,

SEIAA, Haryg/
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STANDARD TERMS OF REFERENCE (TOR) FOR EIA/EMP REPORT FOR
PROJECTS/ACTIVITIES REQUIRING ENVIRONMENT CLEARANCE

8(b):STANDARD TERMS OF REFERENCE FOR CONDUCTING
ENVIRONMENT IMPACT ASSESSMENT STUDY FOR TOWNSHIP/
AREA DEVELOPMENT PROJECTS AND INFORMATION TO BE
INCLUDED IN EIA/EMP REPORT

1) Examine details of land use as per Master Plan and land use around 10 km radius of the project site.
Analysis should be made based on latest satellite imagery for land use with raw images. Check on
flood plain of any river.

2)  Submitdetails of environmentally sensitive places, land acquisition status, rehabilitation of communities/
villages and present status of such activities.

3) Examine baseline environmental quality along with projected incremental load due to the project.

4) Environmental data to be considered in relation to the project development would be (a) land, (b)
groundwater, (c) surface water, (d) air, (e) bio-diversity, (f) noise and vibrations, (g) socio economic
and health.

5)  Submita copy of the contour plan with slopes, drainage pattern of the site and surrounding area. Any
obstruction of the same by the project

6)  Submit the details of the trees to be felled for the project.

7)  Submit the present land use and permission required for any conversion such as forest, agriculture
etc.

8)  Submit Roles and responsibility of the developer etc for compliance of environmental regulations
under the provisions of EP Act.

9)  Ground water classification as per the Central Ground Water Authority.

10) Examine the details of Source of water, water requirement, use of treated waste water and prepare
a water balance chart.

11)  Rain water harvesting proposals should be made with due safeguards for ground water quality.
Maximize recycling of water and utilization of rain water. Examine details.

12)  Examine soil characteristics and depth of ground water table for rainwater harvesting.
13) Examine details of solid waste generation treatment and its disposal.

14)  Examine and submit details of use of solar energy and alternative source of energy to reduce the
fossil energy consumption. Energy conservation and energy efficiency.

15) DG sets are likely to be used during construction and operational phase of the project. Emissions
from DG sets must be taken into consideration while estimating the impacts on air environment.
Examine and submit details.

16) Examine road/rail connectivity to the project site and impact on the traffic due to the proposed
project. Present and future traffic and transport facilities for the region should be analysed with
measures for preventing traffic congestion and providing faster trouble free system to reach different
destinations in the city.
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STANDARD TERMS OF REFERENCE (TOR) FOR EIA/EMP REPORT FOR PROJECTS/
ACTIVITIES REQUIRING ENVIRONMENT CLEARANCE

17) A detailed traffic and transportation study should be made for existing and projected passenger and
cargo traffic.

18) Examine the details of transport of materials for construction which should include source and
availability.

19) Examine separately the details for construction and operation phases both for Environmental
Management Plan and Environmental Monitoring Plan with cost and parameters.

20) Submit details of a comprehensive Disaster Management Plan including emergency evacuation
during natural and man-made disaster.

21) Details of litigation pending against the project, if any, with direction /order passed by any Court of
Law against the Project should be given.

22)  The cost of the Project (capital cost and recurring cost) as well as the cost towards implementation
of EMP should be clearly spelt out.

23)  Any further clarification on carrying out the above studies including anticipated impacts due to the
project and mitigative measure, project proponent can refer to the model ToR available on Ministry
website "http://moef.nic.in/Manual/Townships".

*hkkk
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COMPLIANCE OF TERMS OF REFERENCE

No.

Terms of Reference

Reply

Examine details of land use as per Master
Plan and land use around 10 km radius of
the project site. Analysis should be made
based on latest satellite imagery for land
use with raw images.

Landuse as per Master plan has been
examined and land use map around 10
Km based on satellite imagery is given
in Chapter 3, Section 3.11 of EIA
Report.

Submit details of environmentally sensitive
places, land acquisition status,
rehabilitation of communities/ villages and
present status of such activities.

Environmentally sensitive places are
given in chapter 2, section 2.3 of EIA
Report. It is Shopping/commercial
building project; License was granted
by DTCP vide license no. 95 of 1984
dated 17.05.1984, 117 of 1984 dated
03.12.1984, 1&2 of 1985 dated
21.01.1985, 27&28 of 1985 dated
13.09.185, 45 of 1985 dated
27.11.1985, 8 of 1986 dated
25.01.1986, 30 of 1986 dated
07.04.1986, 3 of 1987 dated
18.03.1987, 56 of 1992 dated
19.06.1992, 6 of 2001 dated
31.08.2001, 36 of 2004 dated
31.03.2004, 69 of 2013 dated
25.07.2013 for the development of
Residential Plotted Colony. to Apollo
Land & Housing Co. Ltd., Delhi Land &
Finance Ltd., Vee Dee Investment &
Agencies Ltd. and DLF Housing &
Construction Ltd. Now all the
companies have collaborated with DLF
Limited. The proposed project will be
developed by M/s DLF City Centre
Limited which is subsidiary of DLF
Limited.

The site has been earmarked for the for
commercial use as a part of Residential
colony as per layout plan. No
habitation exists at the site. Hence,
rehabilitation not required.

Examine baseline environmental quality
along with projected incremental load due
to the project.

Baseline environmental quality along
with incremental load is discussed in
Chapter 3 and 4 of EIA Report.

Environmental data to be considered in
relation to the project development would
be (a) land, (b) groundwater, (c) surface

Environmental data is given in chapter
3 of EIA Report.

87

Project Proponent:

M/s DLF City Centre limited.

Environment Consultant:

M/s PERFACT ENVIRO SOLUTIONS
PVT. LTD.



SHOPPING/ COMMERCIAL BUILDING ON 32.34;\QEQITE (MALL OF INDIA), SECTOR-25A, GURGAON

water, (d) air, (e) bio-diversity, (f) noise and
vibrations, (g) socio economic and health

water requirement, use of treated waste
water and prepare a water balance chart.

5. Submit a copy of the contour plan with | As the site is already excavated hence
slopes, drainage pattern of the site and | Contour plan is not available.
surrounding area. Any obstruction of the
same by the project

6. Submit the details of the trees to be felled | At present No tree exists at the site.
for the project Hence, no trees will be felled for the

project.

7. Submit the present land use and | The License was granted by DTCP vide
permission required for any conversion | license no. 95 of 1984 dated
such as forest, agriculture etc. 17.05.1984, 117 of 1984 dated

03.12.1984, 1&2 of 1985 dated
21.01.1985, 27&28 of 1985 dated
13.09.185, 45 of 1985 dated
27.11.1985, 8 of 1986 dated
25.01.1986, 30 of 1986 dated
07.04.1986, 3 of 1987 dated
18.03.1987, 56 of 1992 dated
19.06.1992, 6 of 2001 dated
31.08.2001, 36 of 2004 dated
31.03.2004, 69 of 2013 dated
25.07.2013 for the development of
Residential Plotted Colony. to Apollo
Land & Housing Co. Ltd., Delhi Land &
Finance Ltd., Vee Dee Investment &
Agencies Ltd. and DLF Housing &
Construction Ltd. Now all the
companies have collaborated with DLF
Limited. The proposed project will be
developed by M/s DLF City Centre
Limited which is subsidiary of DLF
Limited.

The site has been earmarked for the for
commercial use as a part of Residential
colony as per layout plan. No
conversion is required.

8. Submit Roles and responsibility of the | Roles and responsibility of developer is
developer etc for compliance of | discussed in chapter 1.
environmental regulations under the
provisions of EP Act.

9. Ground water classification as per the | The Ground water classification as per
Central Ground Water Authority the Central Ground Water Authority is

discussed in chapter 3, section 3.7 of
EIA Report.
10. | Examine the details of Source of water, | Source of water, water requirement,

use of treated water and water balance
is discussed in chapter 9, Section 9.2 of
EIA Report.
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Management Plan including emergency
evacuation during natural and man-made
disaster.

11. | Rain water harvesting proposals should be | The rain water from the proposed
made with due safeguards for ground | project will be collected in the 28 no of
water quality. Maximize recycling of water | Rain Water Harvesting Pits.
and utilization of rain water. Examine
details.

12. | Examine soil characteristics and depth of | Soil characteristics is given in chapter 3,
ground water table for rainwater | section 3.9 of EIA Report and depth of
harvesting. ground water table for rain water

harvesting is discussed in chapter 9,
section 9.3 of EIA Report.

13. | Examine details of solid waste generation | Solid waste management is discussed
treatment and its disposal. in chapter 9, section 9.6.2 of the EIA

report.

14. | Examine and submit details of use of solar | Energy conservation and use of solar
energy and alternative source of energy to | energy is discussed in chapter 5.
reduce the fossil energy consumption.

Energy conservation and energy efficiency.

15. | DG sets are likely to be used during | GLC due to emission is calculated by
construction and operational phase of the | AERMOD and impact is given in chapter
project. Emissions from DG sets must be | 4. Air dispersion report is enclosed as
taken into consideration while estimating | Enclosure 5.
the impacts on air environment. Examine
and submit details.

16. | Examine road/rail connectivity to the | Road/rail connectivity are discussed in
project site and impact on the traffic due to | chapter 2, section 2.3 of EIA Report.
the proposed project. Present and future | Impact on traffic due to proposed
traffic and transport facilities for the region | project is given chapter 4, section 4.7
should be analysed with measures for | of EIA Report.
preventing traffic congestion and providing | Traffic survey is given in chapter 3,
faster trouble-free system to reach | Section 3.14 of EIA Report.
different destinations in the city.

17. | A detailed traffic and transportation study | Detailed traffic Report is enclosed as
should be made for existing and projected | Enclosure 8.
passenger and cargo traffic.

18. | Examine the details of transport of | Details of material for construction is
materials for construction which should | given chapter 2, section 2.16 of EIA
include source and availability. Report.

19. | Examine separately the details for | Environmental Management Plan
construction and operation phases both | during construction and operation
for Environmental Management Plan and | phase are given in chapter 9.
Environmental Monitoring Plan with cost | Environment Monitoring Plan is given
and parameters. in chapter 6.

20. | Submit details of a comprehensive Disaster | Comprehensive Disaster Management

Plan is given in chapter 7.
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21. | Details of litigation pending against the | There is no litigation pending against
project, if any, with direction/order passed | the project.
by any Court of Law against the project
should be given.

22. | The cost of the project (capital cost and | The cost of the project (capital cost and
Recurring cost) as well as the cost towards | Recurring cost) is given in chapter of 9,
implementation of EMP should be clearly | section 9.8 of EIA Report.
spelled out.

23. | Any further clarification on carrying out the | Noted.

above studies including anticipated
impacts due to the project and mitigative
measure, project proponent can refer to
the model ToR available on Ministry
website
“http://moef.nic.in/Manual/Townships”
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Additional Terms of Reference- Project specific additional conditions:
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Sr. TOR POINT Compliance

No.

1 The PP should submit traffic study and | The traffic study and impact on
impact on the air ambient quality along | the air ambient quality along with
with mitigation measures. mitigation measures is given in

chapter 4, section 4.3 of EIA
Report. The traffic study report is
attached as Enclosure 8.

2 The PP should submit joint study report | The joint study report conducted

conducted with HUDA. with  HUDA is attached as
Enclosure 8.

3 The PP should submit traffic circulation | The traffic circulation is attached
plan including traffic of nearby projects | as Enclosure 10.
and overall impact of the national
highway along-with mitigation
measurement.

4 The PP should submit fire-fighting plan | DLF has already a full-fledged fire
with hydraulic ladder. station including 80 m hydraulic

fire ladder, fire engines, fire
extinguishers and fire-fighting
crew within 300 m of this project
site. It will also be used for this
project in case of fire.

5 The PP should submit green belt plan for | The green plan is enclosed as
25%. Enclosure 9.

6 The PP should submit the drainage plan | The drainage plan of 5 KM
of 5 KM surrounding area. surrounding area is enclosed

Enclosure-11.
7 The PP should submit Aravalli NOC. The Aravalli NOC is enclosed as

Enclosure-12.
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Chapter 1: INTRODUCTION

The proposed project Shopping/ Commercial Building on 32.36 acres Site (Mall of
India) in Block-V, DLF City Phase-lll, Sector-25A, Gurgaon. The total plot area of the
project is 130,956.066 m2 (32.36 acres). The site is earmarked for development of
commercial establishments as per the local development/zoning plan. The proposed
project is planned and designed as per the regulations and procedures laid down by
the Haryana Urban Development Authority (HUDA) and Director of Town & Country
Planning (DTCP).

Earlier Environmental Clearance (EC) for this project was granted by the MoEF vide
their letter no. 21-206/2007-1A-11l dated 30.07.2007 for built up area of 3,77,830 sq. m
after obtaining the EC, site preparation and part excavation was done at the project
site. No construction has been done after that. Now due to change in design of the
building and increase in permissible FAR, the built- up area will be increased to
10,57,114.09 sgm. which is greater than 3,00,000 sqg m & hence, it falls under category
8(b) ‘B’ as per OM vide F.No . 3-150/2017-1A-11l dated 03.04.2018.

The Application for grant of Terms of Reference was submitted online on MoEF&CC on
16.03.2018, thereafter the case was transferred to State portal i.e. SEIAA, Haryana on
18.04.2018 as per OM dated 03.04.2018 and the ToR was granted vide letter no.
SEIAA/HR/2018/630 dated 15.06.2018. The baseline data was collected for March-
May 2018.

The project comprises of activities like offices, retail, shopping & commercial

1.1 PROFILE OF THE PROJECT PROPONENT:

The project shall be developed by M/s DLF City Centre Limited. which is a Private
Limited Company duly incorporated under the Companies Act 1956 & is involved in
Real estate activities with own or leased property.

1.2 Name and contact of the Project Proponent
Project proponent: M/s DLF City Centre Limited

Registered Office: 1E, Jhandewalan Extension, Naaz Cinema Complex, New Delhi

1.3 IMPLEMENTING ORGANIZATION

The land now belongs to M/s DLF Limited & the project will be developed under the
banner M/s DLF City Centre Limited which is subsidiary of M/s DLF Limited. The license
agreement is attached at Enclosure-14.

1.4 ENVIRONMENTAL CONSULTANT INVOLVED IN THE PROJECT:

M/s Perfact Enviro Solutions Pvt. Ltd. established by experienced environmental and
related experts, provides specialized services in the field of Environment and Pollution
Control for all types of Industrial, Construction, Nuclear Sciences, Bio-diversity, Mining
and other related fields. Our transparent and professional approach, commitment to
excellent quality and service, timely deliveries have contributed to create a name in
the field of environment.
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M/s Perfact Enviro Solutions Pvt. Ltd. is NABET Registered vide list of accredited
consultant organizations/ Rev 67/ 9t" July 2018 at S.No.-114) & an 1SO 9001:2015 &
ISO 14001:2015 Certified Company.

The Environmental Monitoring for air, water, soil & noise has been conducted by in-
house NABL accredited laboratory namely M/s Perfact Researchers Pvt. Ltd.

Team involved in preparation of EIA is given below:

+»+ EIA Coordinators: Mrs. Rachna Bhargava
++ Assistant to EIA Coordinator: Sujitha Kumari

% Team:

Fur::::;nal Approved FAE Approved FAA Team Members
LU Rajneesh Mourya A A
AQ * % % * % % * % %
AP Nipun Bhargava Latika Sehgal roAx
WP Neha Aggarwal owk owk
EB Rajiv Kumar A A
SE Rachna Bhargava owk owk
NV - o Praveen

Urvi Pritam Bhargava
GEO *okok Anand Singh owk
HG Santosh Pant Anand Singh owk
sc Chandra ok
Rachna Dogra Shekhar
RH %k %k %k k 3k k% %k k
SHW Praveen Bhargava | Shimael Fatima o

1.5 METHODOLOGY

This EIA/EMP report has been prepared based on the following:

1. EIA Guidance Manual for Township/ Area Development Projects, Ministry of
Environment & forests.

2. Additional Terms of Reference issued by SEIAA Haryana vide letter no
SEIAA/HR/2018/630 dated 15.06.2018.

3. Observations made by M/s Perfact Enviro Solutions Pvt. Ltd. during visits to the
study area and collection of primary and secondary environmental data.

The main components of the method are:

e Impact Identification
e |mpact Assessment
e Impact Evaluation

e Mitigation Measures
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1.6 LAND DESCRIPTION

The Latitude & Longitude of the site are 28°30'10.14"N & 77° 5'44.25"E respectively.
The proposed project is Shopping/Commercial building on 32.36 Acre Site (Mall of
India) at Block-V, DLF City Phase-Ill, Sector-25A, Gurgaon, Haryana being developed by
M/s DLF City Centre Limited.

The License was granted by DTCP vide license no. 95 of 1984 dated 17.05.1984, 117 of
1984 dated 03.12.1984, 1&2 of 1985 dated 21.01.1985, 27&28 of 1985 dated
13.09.185, 45 of 1985 dated 27.11.1985, 8 of 1986 dated 25.01.1986, 30 of 1986 dated
07.04.1986, 3 of 1987 dated 18.03.1987, 56 of 1992 dated 19.06.1992, 6 of 2001 dated
31.08.2001, 36 of 2004 dated 31.03.2004, 69 of 2013 dated 25.07.2013 for the
development of Residential Plotted Colony. to Apollo Land & Housing Co. Ltd., Delhi
Land & Finance Ltd., Vee Dee Investment & Agencies Ltd. and DLF Housing &
Construction Ltd. Now all the companies have collaborated with DLF Limited. The
proposed project will be developed by M/s DLF City Centre Limited which is subsidiary
of DLF Limited. The license is attached as Enclosure -14.

The site has been earmarked for the for commercial use as a part of Residential colony
as per layout plan. No conversion is required.

Sector : 25A
Tehsil : Gurugram
District : Gurugram
State : Haryana

1.7 ENVIRONMENTAL LEGISLATIONS APPLICABLE TO THE PROJECT

Following legislations are applicable to the project. Therefore, it is the responsibility of
the developer to comply with these legislations.

» THE WATER (PREVENTION AND CONTROL OF POLLUTION) ACT 1974

Under Section 25. Restrictions on New Outlets and New Discharges

Applicable due to discharge of waste water from the commercial building.
Under the above-mentioned act, we shall take consent “consent to establish”
& “consent to operate” of the State Pollution Control Board.

» THE AIR (PREVENTION AND CONTROL OF POLLUTION) ACT, 1981

Under section 21. Restrictions on use of certain industrial plants.
— Applicable due to provision of DG Sets which will be source of air emission to
atmosphere. Stack shall be installed.
— Under the above- mentioned act, we shall take consent “consent to establish”
& “consent to operate” from the State Pollution Control Board.
» THE WATER (PREVENTION AND CONTROL OF POLLUTION) CESS ACT, 1977

Under Section 3: Levy and Collection of Cess
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— There shall be levied and collected a cess for the purpose of the Water
(Prevention and Control of Pollution) Act, 1974 (6 of 1974) and utilization there

under.
— The cess under sub-section (1) shall be payable by—
— Every person extracting water from ground.
— Everyone using supply water.

» C&D WASTE MANAGEMENT RULES, 2016
As per this rule C&D waste is to be disposed to the designated C&D waste site.

» DUST MITIGATION RULES, 2018

— Itis Mandatory Implementation of Dust Mitigation Measures for Construction

and Demolition Activities for projects requiring Environmental Clearance

» S$.0.908 (E), [25/9/2000] - THE MUNICIPAL SOLID WASTES (MANAGEMENT AND

HANDLING) RULES, 2016

As per this rule solid waste is to be segregated and disposed as per defined
procedure at MSW approved site or within its own shopping/commercial building

by using different solid waste disposed technologies.

» HAZARDOUS & OTHER WASTE (MANAGEMENT & TRANSBOUNDRY MOVEMENT)

RULES, 2016

— Hazardous wastes shall be collected, treated, stored at isolated locations.
— It will be given to authorized recyclers/ service providers only.

— Authorization under this rule shall be taken from SPCB.

» E-WASTE (MANAGEMENT & HANDLING) RULES, 2016

— E-waste shall be collected and stored at isolated location in the

Shopping/commercial building
— It shall be disposed through approved recycler only.

» PLASTIC WASTE (MANAGEMENT & HANDLING) RULES, 2016

— Plastic waste shall be collected and stored at isolated location in the

Shopping/commercial building
— It shall be disposed through approved recycler only.

THE NOISE POLLUTION (REGULATION AND CONTROL) RULES, 2000

— The noise levels in any area shall not exceed the ambient noise quality

standards in respect of noise as specified in the schedule.

— The authority shall be responsible for the enforcement of noise pollution
control measures and the due compliance of the ambient noise quality

standards in respect of noise.
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> EIA NOTIFICATION, 2006 & its Amendments

EIA Notification, 2006 falls under EPA, 1986 under this act any project which has probable
impact on the environment is listed under 34 categories, then unit are required to take
prior environmental clearance after occupying/identifying the land for particular use.

The project comes under category “A” & listed in 8(b) schedule as per EIA notification,
2006. All projects or activities in the schedule, whether expansion and modernization of
existing projects or activities and change in product mix shall require prior environmental
clearance from the MoEF&CC/State Environmental Impact Assessment Authority (SEIAA)
or in absence of SEIAA, Central Government in the ministry of Environment and Forests
on the recommendation of Expert Appraisal Committee to be constituted by the Central
Government.

The case was transferred to SEAC/SEIAA, Haryana, as per amendment in notification vide
OM vide F.No . 3-150/2017-1A-11l dated 03.04.2018, the project falls under category ‘B’,
of Schedule 8(b) & is exempted from Public Hearing and shall be appraised by SEAC
Haryana. The baseline data was collected for one month i.e. May 2018. We are submitting
the EIA Report along with TOR Compliance under

1.8 NORMS & CODES APPLICABLE TO THE PROJECT
+» Aravali Notification

Under Section 3(1) and 3(2)(v) of Environment (Protection) Act, 1986 and rule
5(3)(d) of the Environment (Protection) Rules, 1986 restricting certain activities in
specified area of Aravali Range which are causing Environmental Degradation in
the Region.

S.0. 319(E) Whereas a Notification under section 3(1) and section 3(2) (v) of the
Environment (Protection) Act, 1986 (29 of 1986) inviting objections against
restricting certain activities in specified area of Aravali Range which are causing
Environmental Degradation in the Region was published in the Gazette of India,
Part Il-Section 3 Sub-section (ii) vide S.O. 25(E) dated 9th January, 1992.

¢+ Fire Fighting and High-rise building Norms

For Buildings more than 15 m height- All necessary fire-fighting equipment shall be
in place before the occupancy of the building.

Mandatory Mock-up drills- Regular and periodic mock-up drills shall be undertaken
by the Fire Department at least once in a year.

NOC from the Fire Department- NOC shall be obtained from the local Fire Station
at 2 stages

a) Before the construction
b) Before the occupation of the Building

Applicable guidelines of Fire Department National/State Disaster Management
Authority shall be strictly followed by the developer and occupiers/Cooperative
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++ Energy Conservation Building Code (ECBC Codes) 2016:

The norms shall be applicable to all the buildings constructed on plot having land
area> 500 sq m.

The provisions of the code apply to:

Building envelops, except for unconditioned storage spaces or warehouses
Mechanical systems

and equipment, including heating, ventilating, and air conditioning (HVAC)
Service hot water heating

Interior and exterior lightning

Electrical power and motors
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Chapter 2: DESCRIPTION OF THE PROJECT

2.1 GOAL & OBJECTIVE OF THE PROJECT:

The proposed project Shopping/ Commercial Building on 32.36 acres Site (Mall of
India) in Block-V, DLF City Phase-lll, Sector-25A, Gurgaon. The total plot area of the
project is 130,956.066 m2 (32.36 acres). The site is earmarked for development of
commercial establishments as per the local development/zoning plan. The proposed
project is planned and designed as per the regulations and procedures laid down by
the Haryana Urban Development Authority (HUDA) and Director of Town & Country
Planning (DTCP).

Earlier Environmental Clearance (EC) for this project was granted by the MoEF vide
their letter no. 21-206/2007-IA-Ill dated 30.07.2007 for Shopping/ Commercial
Complex “Mall of India” at Block V, DLF City Phase-lll, Sector 25A, Gurgaon, Haryana
after obtaining the EC, site preparation and excavation has been done at the project
site. No construction has been done after that. Now due to change in design of the
building and increase in permissible FAR, the built- up area will be increased to
10,57,114.09 sgm. which is greater than 3,00,000 sq m & hence, it falls under category
8(b) ‘B’ as per OM vide F.No . 3-150/2017-IA-1ll dated 03.04.2018.

The Application for grant of Terms of Reference was submitted online on MoEF&CC on
16.03.2018, thereafter the case was transferred to State portal i.e. SEIAA, Haryana on
18.04.2018.and the ToR was granted vide letter no. SEIAA/HR/2018/630 dated
15.06.2018. The baseline data was collected for March- May 2018.

The project comprises of activities like offices, retail, shopping & commercial.

2.2 SIGNIFICANCE OF THE PROJECT:

It will increase Infrastructure of the area & will provide better employment
opportunities. It will provide healthy, green & safe place. It will provide a better
environment with amenities like offices, retail, shopping & commercial etc.

2.3 CRITERIA FOR SELECTION OF SITE:

As per Gurgaon master plan this land is in Residential plotted colony. However, the site
has been earmarked for the commercial use as a part of Residential colony as per
layout plan.

(a) Location: The project Shopping/ Commercial Building on 32.36 acres Site (Mall of
India) in Block-V, DLF City Phase-Ill, Sector-25A, Gurgaon.

(b) Infrastructure around the Site

e Physical

e The surrounding area to the project site is a developing area with no. of
commercial projects being developed. Area is well connected by road network
and has all necessary amenities.
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Social Facilities: The area is a commercial area. The area is catered by many social

facilities.
Infrastructure Distance
Hospital
Narayana Super Speciality Hospital, Gurugram  [0.47 km SE
Columbia Asia Hospital- Palam Vihar 5.17 km W
Fortis Hospital 5.08 km NNW
Fortis Flt. Lt. Rajan Dhall Hospital, Vasant Kunj 6.46 km NE
Artemis Hospital 7.88km S
Post Office
Post Office Sector 18 Gurugram 0.94 km SW
DIf Phase- |l Post Office 1.61kmS
Places of worship
Sri Siddhi Ganesh Mandir 3.62km S
Shree Adya Katyayani Shaktipeeth Mandir 8.12km E
Shahi Masjid Vasant Vihar 8.21kmE
Gurudwara Sadh Sangat Sector 41 Gurugram 5.77km S
DLF Gurudwara SECTOR 26 Gurugram 2.37km S
School / Colleges
VVasant Valley School 5.62 km NE
Ram Lal Anand College 10.23 km NE
Jawahar Lal Nehru University, New Delhi 7.85 km NE
University Of Delhi 11.05 km NE
Bank
Canara Bank 0.76 km NW
Syndicate ATM Sector 24 Gurugram 0.67 km S
HDFC Bank/ATM Kapashera 2.51 km NW
Bank Of Baroda ATM 3.85 km W

Table 2-1; Social Infrastructure Available near the project

(c) Connectivity:

The project Shopping/ Commercial Building on 32.36 acres Site (Mall of India) in Block-
V, DLF City Phase-lll, Sector-25A, Gurgaon. The connectivity with the site is given
below:
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Name Distance and Direction

National Highway
NH-8 Adjacent to the site in West
Direction

Nearest Metro Station
Indusland Bank Cyber City Rapid Metro 0.61 Km WWS
Station
DLF Phase Il Rapid Metro Station 0.72Km S

Railway Station

Gurugram Railway Station 7.8 km WNW
Airport
Indira Gandhi International Airport 6.8 kmm NNE

(d) Seismicity: Project Site is located in seismic zone IV.

(e) Physiographic and topography of the area: There are no significant physiographic
features seen in the city area or the surroundings. The entire area is monotonously
flat. The latitude & longitude of the site is 28°30'10.14"N & 77° 5'44.25"E respectively.
Topographical map is given below & also attached as Enclosure-6.
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(f) Ecological Sensitivity: There is no ecological sensitive area in core zone. The

ecological sensitivity of buffer zone is as follows:

Bird Sanctuary/ Biodiversity Park
Sultanpur National park
Asola Bhatti wildlife sanctuary

Distance & Direction
20.4 km in West direction
15.6 km SE

Water Bodies
Najafgarh Drain
Ganda Nala

9.20 Km NW
9.91 Km NW

(g) Land Form & Land Ownership

The land is owned by M/s DLF Ltd. in collaboration with others. The land is almost of
plain terrain and no construction has been done yet, only partly excavation has been
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done. The site has been earmarked for the for commercial use as a part of Residential
colony as per layout plan. No conversion is required.

Location of Land

Google Map showing location is given in the figure 2-1.

Figure 2-1; Satellite image of the project using Google Earth

2.4 RESOURCE AND MANPOWER REQUIREMENT:

The work will be executed through a renowned contractor through a tender process
selection. Manpower, which is approx. 2000 no. of local labours arranged from nearby
areas.

2.5 TIME FRAME OF THE PROJECT:

After all the statuary approvals from Govt. Authorities and the grant of Environment
Clearance, the construction work will start and it will take approx. 3-4 years to
complete the project.

2.5.1 CONSTRUCTION STATUS
Construction has not started yet. Only part excavation has been done.

2.6 PROJECT DETAILS

The proposed project Shopping/ Commercial Building on 32.36 acres Site (Mall of
India) in Block-V, DLF City Phase-lll, Sector-25A, Gurgaon. The total plot area of the
project is 130,956.066 m2 (32.36 acres). The site is earmarked for development of
commercial establishments as per the local development/zoning plan. The proposed
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project is planned and designed as per the regulations and procedures laid down by
the Haryana Urban Development Authority (HUDA) and Director of Town & Country
Planning (DTCP).

Earlier Environmental Clearance (EC) for this project was granted by the MoEF vide
their letter no. 21-206/2007-IA-Ill dated 30.07.2007 for Shopping/ Commercial
Complex “Mall of India” at Block V, DLF City Phase-lll, Sector 25A, Gurgaon, Haryana
after obtaining the EC, site preparation and excavation has been done at the project
site. No construction has been done after that. Now due to change in design of the
building and increase in permissible FAR, the built- up area will be increased to
10,57,114.09 sgm. which is greater than 3,00,000 sq m & hence, it falls under category
8(b) ‘B’ as per OM vide F.No . 3-150/2017-1A-11l dated 03.04.2018.

The total plot area will be 130956.07 sq. m out of which 65478.03 sq. m shall be utilized
as Ground Coverage. Total FAR area is 458200.53 sq. m. and other built up area is
87408.29 Sg. m. There will be 5 level of basement with basement area of 511505.26
Sq. m. and green area is 32754.438 (25.01%). The maximum height of the building will
be 43.1 m, 5 Basement + LG + UG +8 no of Floor.

The area detail breakup is given in table-

AREA DETAILS: -

Description Unit Proposed Details

Plot Area (In sgm) m? 130956.07 (32.36 acre)

Ground Coverage (Permissible) m? 65478.03 (50.00%)

Ground Coverage (Proposed) m? 62262.72 (47.54%)

FAR (Permissible) m? 458346.23 (350%)

FAR (Proposed) m? 458200.53 (349.88%)

Other built-up area m? 87408.29

Total Basement area m? 511505.26

Built-up Area (FAR + Basement area m? 1057114.09

+other built-up area)

Total Green Area m? 32754.438 (25.01%).

Total Open & Road Area m? 35938.912 (27.45%)

Maximum No. of Floors No. 5 Basement + LG + UG +8
Floor

Height of Building m 43.1

Table 2-2 Area detail

Project Proponent: Environment Consultant:
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Service Details: -

DETAILS Unit Proposed Details

No of Rain Water Harvesting No. 28

Pits

Total Power Load kw 28310

D.G. sets KVA 20 x 2000 (100 % backup of total

capacity 40000 KVA which is
equivalent to 28,800 KW with 90%

loading)

Total Population No. 93675
Total Solid Waste Generation kg/day 9322

Total water Requirement KLD 3283.8
Fresh water Requirement KLD 1510.3
Treated water reuse KLD 1773.5
Total Waste water Generation KLD 1866.8
STP Capacity KLD 2200

Parking Requirement ECS 8248

Total Parking Provided ECS 10522

Table 2-3 Service detail

2.7 POPULATION

During Construction phase, Approx. 2000 Nos. of local labour will be employed for the
construction of the Shopping/ Commercial Building.

During Operation phase, the total population of the project has been estimated to be
93675 persons. The population estimation is given in table-

Particulars Population
Staff (Retail) 8658
Staff (Office) 6174
Visitors (Retail) 77917
Visitors (Office) 926
Total Population 93675
Project Proponent: Environment Consultant:
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2.8 WATER SUPPLY SOURCE AND CONSUMPTIONS:
During Construction phase

Water shall be arranged on temporary basis through treated water from HUDA STP
which will be provided by tanker supplier from nearby STP. The total water
requirement for labours, construction activities & sprinkling is 180 KLD out of which
approx. 40 KLD of waste water will be generated. The waste water waste water from
mobile toilets will be collected in a sump and finally disposed regularly to HUDA STP
through vendors.

During Operation Phase

Total quantity of water requirement of the project will be 3283.8 KLD out of which
fresh water requirement will be 1510.3 KLD which will be met by HUDA. Total quantity
of wastewater generation will be 1866.8 KLD. The treated water 1773.5 KLD shall be
generated from STP which will be utilized for flushing, gardening & cooling tower. It
will be a zero-discharge unit. In the colony, the waste water generated will be treated
in in-house Sewage Treatment Plant of capacity 2200 KLD. The STPs shall be based on
Membrane Bioreactor (MBR) process.

2.9 SOLID WASTE MANAGEMENT
During construction phase

Part excavation was done, excavated soil has already been reused for construction of
road in the Gurgaon area. Top soil will be stacked properly and will be covered with
tarpaulin cover

Approx. 200 Kg/day of Municipal Solid Waste generated from temporary labours shall
be disposed to Municipal Corporation of Gurgaon (MCG) designated site through
authorized vendor. Used oil whenever generated from the DG sets will be kept in an
isolated area and in leak proof container and sent to the approved recycler.

During operation phase
MUNICIPAL SOLID WASTES

Total 9322 Kg/day of municipal solid waste will be generated from the proposed
project. Out of which total 3729 Kg/day of Bio-Degradable waste shall be treated in
organic waste converter and converted to manure. The compost shall be used as
manure in green area within the project premises & unused manure shall be given to
nursery. 5593 Kg/day of Non-Biodegradable Waste shall be given to Authorized
Recycler.

HAZARDOUS WASTES

The only hazardous waste to be generated within the project will be 1800 ltr/ month
of used oil due to operation of DG sets of the project during power failure. The
hazardous wastes will be stored and given to approved recycler as per The Hazardous
and Other Wastes (Management & Transboundary Movement) Rules, 2016.
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ELECTRONIC WASTES

As per E-waste (Management & Handling) Rules, 2016 all the unused electronic items
are called electronic waste which include electronic items like computers,
refrigerators, LCDs, dry batteries etc. Approx. 5-10 Kg/day E-wastes shall be generated
& will be given to approve E-waste recycler for proper disposal as per E-waste
management & Handling Rules 2016.

BATTERIES WASTE

Battery waste shall be generated from the invertors, UPS, etc. The batteries waste shall
be given to battery recycler as per the batteries waste (management & handling) Rules,
2001.

2.10 POWER SUPPLY SOURCE AND REQUIREMENT:

The power shall be supplied from the Dakshin Haryana Bijli Vitran Nigam Limited
(DHBVNL). Total Power requirement of the proposed project will be 28310 KW.

2.10.1 POWER BACK-UP

In case of power failure, power backup will be provided by DG sets of capacities 20 x
2000 KVA will be installed in the basement of complex. Stack height of 6.0 m above
roof level will be maintained as per CPCB guidelines.

2.11 AIR POLLUTION

The major air pollutants released from the proposed project are gases like NOX, SO2
and PM from DG Sets & vehicular emission. For mitigation of impacts, adequate stack
height 6 m above roof level as per CPCB norms will be provided to D.G. Sets.

For mitigation of impacts of vehicular emission, a green belt & plantation around the
periphery will be provided and entry will only be permitted for the vehicle which will
have pollution Under Control Certificate.

Project Proponent: Environment Consultant:
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The DG sets shall be properly & timely maintained & fitted with Anti-Vibration pads and shall be
kept in acoustically enclosed room in basement. Green belt development all around the project

shall help in reducing outside traffic noise.

2.13 PARKING MANAGEMENT

Parking requirement for proposed project will be 8248 ECS & parking provision will be 10522 ECS

which shall be provided on basement.

2.14 ENVIRONMENTAL LIABILITY OF THE SITE:

The project site during construction & operation phase will have some impact on water
resources, ambient noise and ambient air. The details of which are explained in further chapters

along-with their mitigation measures so as to limit the environmental liability to the least.

2.15 MAPS/ TOPOSHEETS ATTACHED:
a) 10 km radius Topographical map: Attached as Enclosure 6.
b) Site layout plan: Attached as Enclosure 7.

¢) Landuse has been discussed in Chapter -3

2.16 Building material used:

Table 2-3 Building materials used

S. No.

Material

1.

Steel

Cement

Stone Aggregate

Sand

Bricks

Glass

2
3
4.
5
6
7

Flyash based products




430 109

SHOPPING/ COMMERCIAL BUILDING ON 32.36 ACRES SITE (MALL OF INDIA), SECTOR-25A, GURGAON

Chapter 3: DESCRIPTION OF THE ENVIRONMENT

3.1 INTRODUCTION

EIA report contains a detailed description of existing environment that would be or might be
affected directly or indirectly by the proposed project. Environmental baseline monitoring is a
very important stage of EIA. Environmental baseline monitoring, during the operational phase,
helps in judging the success of mitigation measures in protecting the environment.

Environmental facets that are considered in relation to “Shopping/Commercial Building on 32.36
Acre Site (Mall of India) can be categorized into following groups:

a) Ambient air quality

b) Noise quality

c) Water quality

d) Soil quality

e) Topography

f) Landuse

g) Biological Environment
h) Socio-economic status
i) Traffic density

The intention of environmental baseline monitoring is not just to describe all baseline conditions
but to focus the collection and description of baseline data on those environmental conditions
that are important and are likely to be affected by the proposed project activities and is included
in impact assessments.

3.2 METHODOLOGY

For the present study, all the sampling locations are marked with the help of topographical maps.
The land use/ land cover map has been generated on 1:50,000 scale using Satellite imagery,
topographical maps, Survey of India and ground truth information. The baseline environmental
quality has been assessed during Summer Season (March 2018 to May 2018). Meteorological
data of IMD station at Palam, Delhi has been used for the study. Samples of air, water and soil
from the site and nearby areas has been collected and analysed for the study of existing
condition. Primary and secondary data collection has been done by the Ecology and Biodiversity
team for the study of flora and fauna in the core and Buffer Zone.

The baseline data is generated through field study within the impact zone (Core Zone and Buffer
Zone) for various components of the environment viz. Air, Noise, Water, Land, Ecology and
Socioeconomic. The baseline environmental quality has been assessed during Summer Season
(March 2018 to May 2018) in a study area of 10 Km radius distance from the project site. While
generating the baseline status of physical and biological environment of the study area, the
concept of impact zone has been considered. The impact zone selection is based on preliminary
screening and modelling studies. The methodology for various environmental facets are as
follows:
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I.  Ambient Air Quality: The ambient air quality monitoring was done to assess the
ambient air quality in one season. Monitoring was carried out in the Summer Season
from the month of March 2018 to May 2018.The guidelines for selections of ambient
air monitoring stations given in IS — 5182 part 14, 2000 were followed.

Il. Water Quality: To assess the water quality of the proposed area, sampling was done
as per the standard practice. Grab & Composite sampling was done for ground and
surface water. Water samples were taken as per the Standard Methods (IS & APHA,
23" Edition 2017). Necessary precautions were taken for preservation of samples. The
physical parameters viz. pH, temperature and conductivity were measured at site using
portable water analyzer.

lll.  Ambient Noise Quality: At each station noise level was monitored for 24-hours
simultaneously. For each measurement, dB (A) readings was taken for every 15
minutes for 24 hrs ones in a season to get Leq values.

IV.  Soil Quality: For soil, augur method was used and samples were collected at 15 cm
depth after removing the upper crust.

V. Land Use: The land use/ land cover map has been generated on 1:50,000 scale using
Satellite imagery, topographical maps, Survey of India and ground truth information.

VI.  Biological Environment: Primary and secondary data collection has been done by the
Ecology and Biodiversity team for the study of flora and fauna in the core and Buffer
Zone.

VIl.  Socio Economic Environment: For demography and socioeconomics, block wise data
has been collected and used for the assessment of impacts.

VIIl.  Micro-Meteorological Data: Site specific Micro Meteorological data has been used for
the study. The important parameters considered are temperature, humidity & wind
speed.

3.3 METEOROLOGY

3.3.1 Climatic Conditions (As Indian Meteorological Data, Palam)

The proposed Shopping/ Commercial Building on 32.36 acres Site (Mall of India) in Block-V, DLF
City Phase-lll, Sector-25A, Gurgaon. The meteorological data from Indian Meteorological Station
was processed for the nearest IMD station at Palam which has been utilized for the study. The
important parameters considered are temperature, humidity, wind speed, wind direction and
rainfall. The meteorological data of last Eleven years (2002-2013) as recorded at Palam are given
below:

3.3.2 Temperature:

The maximum temperature of the area was recorded as 47.2 in May (2013) whereas the
minimum temperature of the area was recorded 0.3 in January 2006. Data of the maximum and
minimum temperature are given below.
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Table 3.1;Temperature Record

Temperature (°C)

Month Year | HMax. | Year | LMin. | Year | MMax. | Year | MMin.
January 2007 | 31.0 2006 | 0.3 2006 | 21.8 2008 | 6.9
February 2006 | 35.7 2004 | 3.2 2006 | 29.6 2002 | 9.6
March 2004 | 40.1 2003 | 6.7 2004 | 33.7 2003 | 15.1
April 2003 | 44.1 2013 | 12 2002 | 39.5 2005 | 20.6
May 2013 | 47.2 2004 | 16.8 2013 | 42.8 2008 | 25
June 2003 | 47.1 2011 | 21.4 2009 | 42.6 2008 | 26.2
July 2009 | 43.3 2003 | 23 2002 | 40.5 2003 | 26.3
August 2002 | 40.2 2013 | 20.8 2009 | 36.1 2004 | 26.2
September | 2005 | 38.8 2002 | 204 2004 | 35.5 2002 | 235
October 2009 | 38.8 2004 | 13.7 2008 | 34.1 2007 | 17.7
November | 2003 | 34.6 2003 | 5.9 2011 | 29.6 2003 | 11.8
December | 2011 | 30.4 2013 | 3.1 2002 | 24.7 2005 | 5.9

(Source: IMD, Station- Palam from 2002 - 2013)
H max- Highest max, L min- Lowest min, M max- Mean max., M min- Mean min.

Figure 3-1;Highest Maximum Temperature (°C)
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Figure 3-2;Lowest Minimum Temperature (°C)
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Mean Minimum Temperature (°C)

30

N
(6]

N
o

17 7
77

[y
o

Temperature (°C)
=
(9]

(6]

\°

3.3.3 Relative Humidity:
The Maximum relative humidity was recorded as 84.5% in January 2003. Minimum relative
humidity was recorded as 25.5 % in April & May 2005. The humidity figures show that area is

semi-arid.
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Humidity (%)

Month Year Max Year Min
January 2003 84.5 2008 60.5
February 2013 79.5 2008 53
March 2013 63 2004 44
April 2013 46 2005 25.5
May 2006 45 2005 25.5
June 2008 70 2009 325
July 2013 78 2002 47
August 2013 83 2005 61
September 2003 74.5 2008 64.5
October 2013 69 2007 455
November 2011 63 2005 56.5
December 2003 78 2005 63.5

(Source: IMD, Station- Palam from 2002 - 2013)
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Figure 3-5;Maximum Humidity (%)
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Figure 3-6;Minimum Humidity (%)
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3.3.4 Rainfall:

The maximum rainfall was recorded in July (upto 495.6 mm) in 2003. From data it is clear that

maximum time of year remain dry, the dry months exceed wet months. July is the wettest
months. The Average Annual Rainfall is 657.97 mm.
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Table 3.3;Rainfall Record (mm)

115

Rainfall (mm)
Month Year Max Year Min Average
January 2003 39.2 2011 0.2 12.73
February 2013 755 2,009 5.8 28.71
March 2007 53 2003 2.1 13.1
April 2,003 283 2006 1 9.93
May 2002 150.7 2013 1.1 51.96
June 2013 154.4 2002 13.1 85.45
July 2003 495.6 2002 1.7 161.1
August 2004 218.6 2006 103.2 153
September | 2011 320.6 2004 2.9 124.7
October 2004 76.7 2009 2.8 13.52
November | 2009 3.4 2006 0.2 0.52
December | 2003 18.7 2007 0.3 3.25
(Source: IMD, Station- Palam from 2002 - 2013)
Figure 3-7;Maximum Rainfall (mm)
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Figure 3-8;Minimum Rainfall (mm)
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Figure 3-9;Average Rainfall (mm)
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3.3.5 Wind Speed:

The maximum wind speed was recorded is (14.7 Km/hr.) in July 2002 and minimum wind speed
was recorded is (2.3 Km/hr.) in 2004.
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Table 3.4;Wind Speed Record

Month Year Max Wind | Year Min Wind
speed (Km/hr) speed (Km/hr)

January 2011 9 2003 4.2

February 2005 10.2 2006 6.8

March 2004 11.1 2006 8.4

April 2009 12.2 2006 9.5

May 2002 14.5 2011 10.9

June 2007 14.3 2008 7.6

July 2002 14.7 2013 8

August 2005 13.1 2003 6

September 2005 11.8 2003 5.9

October 2008 7.4 2004 4.9

November 2005 6 2002 2.3

December 2004 6.4 2002 2.4

Source: IMD, Station- Palam from 2002 - 2013)
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Figure 3-10;Mean Maximum Wind Speed (Km/hr)
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Figure 3-11;Mean Minimum Wind Speed (Km/hr)
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3.3.6 Wind Direction:
Table 3.5;Wind direction record

10.9
9,5
8.4
7.6 8
6.8
6 5.9
4.9
4.2
I I 23 2.4

Jan-03 Feb-06 Mar-06 Apr-06 May-11 Jun-08 Jul-13 Aug-03 Sep-03 Oct-04 Nov-02 Dec-02

Month Direction Calm
January NW 24.6%
February w 18.2%
March w 9.0%
April NW 6.3%
May W 5.0%
June W 7.2%
July E 7.4%
August E 12.6%
September NW 14.7%
October NW 28.5%
November w 46.3%
December w 39.7%

(Source: IMD, Station- Palam from 2002 - 2013)
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The predominant wind direction is towards West to East. The season wise pre dominant wind
directions are given below:-

Winter Season West

Summer Season West
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‘ Post Monsoon season West ‘

Seasonal Wind Rose Diagram:

WIND ROSE DIAGRAM ANNUAL (2002-2013)
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Figure 3-12 Windrose diagram (annual average)
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Figure 3-13 Wind Rose Diagram winter Season
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WIND ROSE DIAGRAM SUMMER SEASON (2002-2013)

Figure 3-14 Wind Rose Diagram of summer Season

WIND ROSE DIAGRAM POST MONSOON SEASON (2002-2013)
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Figure 3-15;Wind Rose Diagram of Post Monsoon Season
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3.4 Micro-Meteorological data

A weather station was installed near the site for hourly monitoring of temperature, humidity,
wind speed, wind direction and rainfall data for the month of March 2018 to May 2018.Average
data is given below:

Table 3-6; Micro Meteorological Data

Month Temperature (°C) Humidity (%) Wind speed (m/s)

Max | Min Mean | Max Min | Mean | Max Min Mean

15t March-31t March

2018 36.1 |15.1 |255 |89.2 |17.9 |55.6 4.6 0.1 1.3

1.3
15t April-30*" April 2018 | 43.4 |20.3 |30.7 |93.2 |5.2 31.1 4.4 0.1

1t May- 31* May 2018 | 44.3 [21.4 (341 |91.1 |5.2 29.7 4.1 003 |13

i) Temperature: Temperature of the area varied from 15.1°C to 44.3 °C. Mean temperature varied
from 25.5°C to 34.1 °C.

ii) Relative Humidity: Humidity of the area varied from 5.2% to 93.2%. The mean humidity varied
from 29.7 % to 55.6 %.

iii) Wind Speed: Wind speed was in the range of 0.03 m/s to 4.6 m/s. The wind speed was almost
close to each other during the whole study period. The average wind speed is 4.1 m/s.

Wind rose Diagram for March to May 2018:
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WOUTH
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Figure 3-16: Summer Season (March 2018-May 2018) Seasonal Wind rose diagram

3.5 AMBIENT AIR QUALITY

The ambient air quality monitoring was done to assess the ambient air quality. Monitoring was

carried out at Six stations for the Summer Season (March 2018 - May 2018).

The guidelines for selections of ambient air monitoring stations given in IS — 5182 part 14, 2000
were followed. These guidelines state that, “when the objective of air sampling is to identify the
contribution from specific sources of pollution, the sampling locations should be in upwind and
the downwind of such sources”.
The location of air quality monitoring stations should satisfy the following conditions:

1. The site should be representative of the area selected;

2. The station should be set up and operated so as to yield data that can be compared with

those from stations within the network; and,

3. Certain physical requirements should be satisfied at the site.
3.5.1 Sampling Stations
To select the air sampling locations, meteorological data with respect to temperature, relative

humidity, wind speed and direction plays a vital role. Predominant wind direction plays an
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important role in determining location of monitoring stations. The monitoring station will be

located in area that is Downwind from the source. Location of Air sampling stations is shown

below:
Table 3-7; Ambient air sampling locations
Station . Distance & Direction Project area / Environmental
Location . e
No. from project area study area Sitting
Al Onsite West direction of site | Commercial area Existing Ambient
; - - - air quality at core
Onsite East direction of site ;
A2 Commercial area zone
A3 Nathupur 1.00 Km, SE Residential area
A4 Udyog Vihar 1.23 Km, West Industrial area Existing  Ambient
air quality at
A5 Dundahera Village | 2.16 Km, S Residential area Buffer Zone
A6 Rajokri Village 2.39 Km, NE Residential area

The predominant wind direction is from North West to South East. To study the present ambient
air scenario total six locations were selected.

Al: Onsite upwind direction within the site in north direction.
A2: Onsite downwind direction within the site in south direction

A3: Nathupur village is densely populated & located in SE direction of site. The village is well

connected to NH-236 is adjacent to the village in east direction.

A4: Udyog Vihar is densely populated & located in SE direction. NH-236 is near site in SE

direction

A5: Dundahera village is densely populated & located in South direction of projects site. Old

Delhi-Gurgaon road is adjacent to the village in West direction.

A6: Rajokri village is moderately populated & located in NE direction. Village is connected by

Sector road which later on merge to NH-8.
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TOPOGRAPHICAL MAP-1O0KMVM RADIUS AREA SHOPPING MALL
COMPLEXX/COMMERCIAL BUILDING “MALL OF INDIA™

AT BLOCK-V, DLF CITY PHASE-IIl, SECTOR-2Z25A,
GURGAON, HARYANA
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Figure 3-17; Ambient air sampling locations
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3.5.2 Sampling Procedure

Time averaged in — situ sampling was adopted by passing a known volume of air through a trap,
and a collecting medium (filter paper and bubbler). Respirable Dust Sampler was used for the

purpose.

This procedure was adopted because there are no short-term variations and low concentration

of gaseous pollutants was expected.

3.5.3 Analytical methods followed for ambient air quality monitoring:

I Particulate Matter (PM.;s): (USEPA Quality Assurance Hand Book (Vol.ll) Part II,
Quality Assurance Guideline Document, 2.12):Particulate Matter (PM2.5): (USEPA
Quality Assurance Hand Book (Vol.ll) Part 1l, Quality Assurance Guideline
Document,2.12): Particulate Matter (PM2.5) was analysed by Gravimetric Method.
Particulate matter was collected on the 37 mm dia glass micro fiber Filter Paper.
PM2.5 value is determined from the values of volume of air passes through Ambient
Fine Dust Sampler.

1. Particulate Matter (PM10) (IS: 5182 Part 23:2006): Particulate Matter (PM10) was
carried out by Respirable Dust sampler as per IS: 5182(Part 23):2006. Particulate
matter was collected on the GF/A Filter Paper. Particles with aerodynamics diameter
less than the cut-point of the inlet are collected by the filter. The mass of these
particles is determined by the difference in filter weight prior to and after sampling.

. Sulphur dioxide (SO2) (IS: 5182; Part — Il — 2001): Sulphur dioxide is absorbed by
aspirating a measured air sample through a solution of Potassium or sodium
tetrachloromercurate, TCM. This procedure results in the formation of a dichloro
sulphite mercurate complex. The Sulphite lon produced during sampling is reacted
with sulphamic acid, formaldehyde and pararosaniline to form an azo dye and then
determined colorimetricaly.

V. Nitrogen Oxides (IS: 5182; Part — VI — 2006): Nitrogen dioxide is collected by "6+-
bubbling air through a sodium hydroxide- sodium arsenite solution to form a stable

solution of sodium Nitrite. The Nitrite lon Produced during sampling is reacted with
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hydrogen peroxide, Sulphanilamide and NEDA to form an azodye and then

determined calorimetrically.

3.5.4 Ambient Air Quality Results
At each station ambient air quality parameters i.e. PM1o, PM2.5, SOz, NOx & CO was monitored twice

a week for 3 months (March 2018 to May-2018) 24 hourly at uniform intervals.

Table 3-6; Ambient air quality results of PM 2.5& PM 10

. Min. Max. 98 . Mean Min. Max. 98 R Mean

Location Percentile Percentile
PM2.5 - (Standard — 60 pug/m3) PM10 - (Standard — 100 pg/m3)

Al 74.8 126.4 125.2 102.8 190.9 331.5 306.8 250.9
A2 71.8 121.3 120.2 98.7 183.3 318.2 294.5 240.9
A3 86.0 145.3 144.0 118.3 219.6 381.2 352.8 288.5
A4 97.2 164.3 162.8 133.7 248.2 430.9 398.8 326.2
A5 93.5 158.0 156.6 128.5 238.7 414.3 383.5 313.6
A6 82.3 139.0 137.8 113.1 210.0 364.6 337.5 276.0

. Min. Max. 98 ] Mean Min. Max. 98 . Mean
Location Percentile Percentile

S0O2 (Standard — 80 pg/m3) NOXx (Standard — 80 pg/m3)

Al 6.4 11.3 9.7 8.3 18.6 28.6 27.9 23.7
A2 6.1 10.9 9.3 7.9 17.9 27.5 26.8 22.8
A3 7.3 13.0 11.1 9.5 21.4 32.9 32.1 27.3
A4 8.3 14.7 12.6 10.7 24.2 37.2 36.3 30.9
A5 8.0 14.2 12.1 10.3 23.3 35.8 349 29.7
A6 7.0 12.5 10.6 9.1 20.5 31.5 30.7 26.1

Table 3-7; Ambient air quality results of SO2 & NOX

(Source of Standards: G.S.R 826(E) dated 16" November 2009 of MoEF, Laboratory engaged: M/s Perfact Researchers Pvt. Ltd. (NABL
Accredited))

Project Proponent: Environment Consultant:

M/s DLF City Centre limited. M/s PERFACT ENVIRO SOLUTIONS
PVT. LTD.



448 127

SHOPPING/ COMMERCIAL BUILDING ON 32.36 ACRES SITE (MALL OF INDIA), SECTOR-25A, GURGAON
3.5.5 Data Interpretation

The ambient air quality results are summarized in above tables. The results are discussed below:
DATA INTERPRETATION AT CORE ZONE (March 2018 -May 2018):

A1l: West direction of site, the mean value of SO2(8.3 pug/m3) and NOX (27.9 pug/m3) are within
the limits of National ambient air quality standards. However, the mean value of PM10 (250.9
ug/m3) and PM2.5 (102.8 ug/m3) are higher than the National ambient air quality standards due

to vehicular activity at NH8.

A2: East direction of site, the mean value of SO2(7.9 ug/m3) and NOX (26.8 ug/m3) are within
the limits of National ambient air quality standards. However, the mean value of PM10 (240.9
pug/m3) and PM2.5 (98.7 ug/m3) are higher than the National ambient air quality standards due
to vehicular activity at NH8.

Buffer zone air quality:

A3: Nathupur, the mean value of SO2(11.1 pg/m3) and NOX (27.3 pg/m3) are within the limits of
National ambient air quality standards. However, the mean value of PM10 (288.5 pg/m3) and
PM2.5 (118.3 ug/m3) are higher than the National ambient air quality standards due to vehicular
moment at Nathupur road.

A4: Udyog Vihar, the mean value of SO2(10.7 pg/m3) and NOX (30.9 pug/m3) are within the limits
of National ambient air quality standards. However, the mean value of PM10 (326.2 pg/m3) and
PM2.5 (133.7 ug/m3) are higher than the National ambient air quality standards due to vehicular
moment at NH-8 and Emissions from surrounding Industries.

A5: Dundahera Village, the mean value of S02(10.3 pg/m3) and NOX (29.7 pg/m3) are within the
limits of National ambient air quality standards. However, the mean value of PM10 (313.6 ug/m3)
and PM2.5 (128.5 ug/m3) are higher than the National ambient air quality standards due to
vehicular moment at Dundahera road & Shankar Chowk road.

A6: Rajokri, the mean value of SO2(8.3 pg/m3) and NOX (26.1 pg/m3) are within the limits of

National ambient air quality standards. However, the mean value of PM10 (276.0 pg/m3) and

Project Proponent: Environment Consultant:

M/s DLF City Centre limited. M/s PERFACT ENVIRO SOLUTIONS
PVT. LTD.



449 128

SHOPPING/ COMMERCIAL BUILDING ON 32.36 ACRES SITE (MALL OF INDIA), SECTOR-25A, GURGAON
PM2.5 (113.1 pg/m3) are higher than the National ambient air quality standards due to local

village activities.

3.6 NOISE QUALITY

Noise Measurement Locations: To assess the noise level of the proposed area, following stations
were selected. Location of Noise sampling stations are described below, and location are given

below.

3.6.1 LOCATIONS OF AMBIENT NOISE SAMPLING STATION

Table 3 19; Ambient Noise sampling stations

Station . Distance & Direction Project area/ Environmental

Location . -

No. from project area study area Sitting
Onsite West Direction Commercial Existing Ambient

N1 Area Noise quality at
Onsite East Direction Commercial core zone

N2 Area
Nathupur 1.00 Km, SE Residential

N3 Area

N4 Udyog Vihar 1.23 Km, West Industrial Area Existing Ambient

NS Dundahera 2.16 Km, NW Residential Noise quality at
village Area Buffer zone
Rajokri 2.39 Km, NE Residential

N6 Area
NH-8 Adjacent to the site in Commercial

N7 West Direction Area

To study the present ambient Noise scenario total six locations were selected.

N1: Onsite upwind direction within the site in north direction.
N2: Onsite downwind direction within the site in south direction

N3: Nathupur village is densely populated & located in SE direction of site. The village is well

connected to NH-236 is adjacent to the village in east direction.

N4: Udyog Vihar is densely populated & located in SE direction. NH-236 is near site in SE

direction
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N5: Dundahera village is densely populated & located in South direction of projects site. Old

Delhi-Gurgaon road is adjacent to the village in West direction.

N6: Rajokri village is moderately populated & located in NE direction. Village is connected by

Sector road which later on merge to NH-8

N7: NH-8 is adjacent to the project site in West direction.

Project Proponent: Environment Consultant:
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3.6.2 Noise Sampling Locations

TOPOGRAPHICAL MAP-10KM RADIUS AREA SHOPPING MALL
COMPLEX/COMMERCIAL BUILDING

“MALL OF INDLA™
AT BLOCK-V, DLF CITY PHASE-II, SECTOR-25A,
GURGAON, HARYANA
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3.6.3 Methodology

131

At each station noise level was monitored for 24-hours simultaneously. For each measurement,

dB (A) readings was taken for every 15 minutes for 24 hrs once in a season to get Leq values. The

results are presented ahead —

Table 3-20; Ambient Noise quality results (March 2018-May 2018)

Noise Values (Leq in

Noise Standard (Leq in

. dB(A) dB(A)
. Project area / - : :
S. No. | Locations S erice Day time Night time
Day level | Night level (6am to 10 (10 pmto 6
pm) am)
Core zone noise quality
N1 Onsite (NW | Commercial
direction) area 60.9 56.2 65 55
Onsite (SE | Commercial
N2 o
direction) area 59.3 56 65 55
Buffer zone noise quality
N3 Nathupur Residential
Area 55.1 48.1 55 45
N4 Udyog Vihar Industrial Area 62.7 57.6 75 70
NG Dundahera Residential
village Area 54.8 48.2 55 45
NG Rajokri Residential
Area 52.8 46.7 55 45
N7 NH-8 Commercial
Area 68.8 60.7 65 55

(Source of Data: CPCB standards for Noise Pollution (Regulation & control) Rules, Laboratory: M/s Perfact

Researchers Pvt. Ltd (NABL Accredited)

3.6.4 Data Interpretation:

The Ambient Noise Quality results March 2018 to May 2018 are summarized above. The results

are discussed below:

Core Zone:

N1 & N2: The ambient noise level during day time at the proposed project site varies from 59.3

dB (A) to 60.9 dB (A) which are within the standard limit of Commercial area ~ 65 dB (A). During

night, the noise level at the project site ranges from 56 dB (A) to 56.2 dB (A) which is slightly
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higher than the night-time noise standard limit of Commercial area 55.0 dB (A) which is due to

vehicular moment at NH-8.

Buffer Zone:

N3: The noise level at Nathupur is 55.1 dB (A) which is within the standard limit of residential
area are 55 dB (A). During night, the noise level was recorded 48.1 dB (A) which is slightly above
the standard limit of residential area are ~ 45 dB (A). The increased noise level is due to vehicular
movement at Nathupur road & NH-236.

N4: The noise level at Udyog Vihar is 62.7 dB (A) which is within the standard limit of Industrial
area 75 dB (A). During night, the noise level was recorded 57.6 dB (A) within the standard limit of
Industrial area 70 dB (A).

N5: The noise level at Dundahera Village is 54.8 dB (A) which is within the standard limit of
residential area 55 dB (A). During night, the noise level was recorded 48.2 dB (A) which is slightly
higher than the standard limit of residential area 45 dB (A). The increased noise level is due to
the vehicular movement at Dundahera road & Shankar Chowk road.

N6: The noise level at Rajokri is 52.8 dB (A) which is within the standard limit of residential area
are ~ 55 dB (A). During night, the noise level was recorded 46.7 dB (A) which is slightly higher
than the standard limit of residential area are ~ 45 dB (A). The increased noise level is due to the
vehicular movement at Sector road.

N7: The noise level of NH-8 is 68.8 dB (A) which is higher than the standard limit of commercial
areas of 65 dB (A). During night, the noise level is 60.7 dB (A) which is also higher than the

standard limits of commercial area 55 dB (A) due to vehicular movement.
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3.7 WATER REGIME

3.7.1 Geological Formation

The Gurgaon district is occupied by Quaternary alluvium and Pre-Cambrian meta- sediments of
Delhi Super Group. The alluvium comprises of thick beds of fine to coarse-grained sand with
alternating layers of thin clays. Delhi super group is represented by Alwar quartizites, mica schists
and pegmatite intrusives of the Alwar series and slates of phyllites and quartzites of the sub-
recent alluvium and sand dunes.

3.7.2 Hydrogeology

The major part of Gurgaon district is underlain by Quaternary alluvium consisting of sand, clay
and silt. The quartzite ridge trending NE-SW is located on the southeast corner, ground water
occurs in fractures, joints and crevices. Sandy layers at various depth form major water bearing
horizons above the crystalline basement. Ground water in the block occurs in unconfined and
semi-confined condition. As per CGWB report, the upper zone of saturation consists of fine sand
with silt varying from place to place. The thickness of sandy layer is limited. The draw-down are
generally high indicating absence of highly potential ground water bearing aquifers. Tube wells
in the depth range of 45 to 90 m bgl have been installed by different agencies in the area. The
yield of these tube-wells varies in different areas ranging within 129 to 606 Ipm.

The water level ranges between 20 and 30 m in major parts. Deeper water level has been
observed in Gurgaon and northern parts of Sohana area, which is due to Urbanization and
industrialization in these areas. The seasonal fluctuation is between —3.0 m to +4.10 m.

3.7.3 Ground Water Development-

The water supply to the Gurgaon district is mainly based on groundwater through tube-wells.
Entire (100 %) urban population is covered under drinking water supply scheme. The water
supply to the villages is catered through the installation of hand pumps by the village households
as spot and convenient source of water. The shallow tube-wells for irrigation purpose in the
district range from 45 to 70m. deep, tapping the aquifer from 31m to 80 m. with a discharge of

400 to 1000 Ipm. According to the CGWB report, the stage of ground water development for the
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Gurgaon block is 308% implying that the buffer zone falls in over-exploited categories. The details

of ground water development in the relevant Gurgaon block is shown in the table given ahead —

SI. No. | Blocks Net Existing Existing gross Existing Allocation for | Net Ground | Stage of
ground Gross Ground Water Gross domestic and | Water ground
water Ground Draft for domestic | Ground industrial Availability for | water
availability | Water Draft and industrial Water requirement future development
(in ham) for irrigation | water supply Draft for supply up to | irrigation

(in ham) (in ham) all uses next 25 years | development
(ham) (ham) (ham)
1 Gurgaon 7585 6254 17128 23382 17128 -15797 308

The above table clearly depicts that the ground water is under with declining water levels. There
is hardly any scope for further ground water development. Various measures should be taken to
reduce on the dependence on ground water and to enhance the ground water resources.

3.7.4 Water Conservation & Artificial Recharge-

There is an urgent need to take measures to arrest the decline of ground water level in the
district, the rooftop rainwater harvesting technology should be adopted and recharge structures
may also be constructed in depression areas where water gets accumulated during rainy season.
This will help in enhancing the recharge to ground water reservoir. The abandoned dug wells may
be cleaned and should be used for recharging the ground water by utilizing the surface monsoon

runoff.

3.8 Water Quality

3.8.1 Sampling stations

To assess the water quality of the proposed area, following 6 stations were selected of these 5
samples were taken, out of which 3 samples were taken from ground & 2 samples were taken

from HUDA Supply.1 sample was taken from Distributry of Najafgarh Drain.

Location of Water sampling stations is described below and location below

Table 3 14; Sampling locations for Ground Water quality & Surface water quality
Station ] Distance & Direction from ) L
Location . Environmental Sitting
No. Project area

DLF Cyber City

Wi (Drinking water) 0.77 Km, South (Nearby site) Existing ground water
W2 Nathupur (Bore well) | 1.00 Km), SE quality at Buffer zone
Project Proponent: Environment Consultant:
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Udyog Vihar (Bore | 1.23 Km, West
W3

well)
W4 Sikandarpur 2.23 Km, SE

(Borewell)

Rajokri (Drinking | 2.39 Km, NE
W5

Water)

Distributry of | 0.31 Km, NW Existing Surface water
swi . . :

Najafgarh Drain quality at Buffer zone

Fig 3.13 Sampling locations of water:
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TOPOGRAPHICAL MAP-1O0KVM RADIUS AREA SHOPPING MALL
COMPLEX/COMMERCIAL BUILDING “MALL OF INDIA™
AT BLOCK-V, DLF CITY PHASE-II, SECTOR-25A,
GURGAON, HARYANA
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3.8.2 Sampling Frequency and Sampling Techniques:

As per the standard practice grab sampling was done for 5 locations & Composite sampling for
Drain near site. Water samples were taken as per the Standard Methods (IS & APHA, 23" Edition
2017). Necessary precautions were taken for preservation of samples. The physical parameters

viz. pH, temperature and conductivity were measured at site using portable water analyser.
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GROUND WATER QUALITY RESULTS (March 2018- May 2018) (Core & Buffer zone)
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Table 3 16; Ground water quality results — Core & Buffer Zone
IS: 10500
S. Water Quality . Drinking wi w2 W3 Udyog V\_M W? .
No. | Parameters Unit Water D_LF Cyber | Nathupur Vihar (BW) Sikandarp | Rajokri
Standards City (DW) | (BW) ur (BW) (DW)
1 Colour Hazen 5 <1 <1 <1 <1 <1
Agreeable | Agreeable | Agreeable | Agreeable | Agreeab

2 Odour -- Agreeable le

3 Turbidity NTU 5 <1 <1 <1 <1 <1

4 pH Value - 6.5-8.5 8.14 7.2 7.95 7.7 7.85

5 Temperature | °C - 23.2 23.1 23.6 23.2 23.8

6 Conductivity pumhos/cm | - 781.2 2809 5010 4572 471.2
Total mg/|
Dissolved

7 Solids 500 306.1 1388.4 2524 2394 230.8
Chloride (as | mg/I

8 Cl) 250 45.00 67.00 611.00 731.00 55.00

9 Fluoride (as F) | mg/I 1 0.29 0.5 0.48 0.38 0.47
Total mg/|

10 | Hardness 200 128 204 760 520 84
Calcium  (as | mg/I 75

11 Ca) 33.6 44.8 120 64 16
Magnesium mg/|

12 (as Mg) 30 10.692 22.356 111.78 87.48 10.7
Sulphate (as | mg/I

13 S04) 200 12.21 56.62 24.34 27.37 4.25
Nitrate mg/|

14 | Nitrogen 45 4.42 34.80 1.43 4.83 2.80

15 | Alkalinity mg/I 200 162 296 116 120 80
Sodium (as | mg/l -

17 | Na) 13.66 52.1 89.6 314.5 18.88
Potassium (as | mg/I -

18 | K) 4.43 6.4 8.03 3.63 4.59

Total Chromium, Iron, Nitrite Nitrogen, Aluminium, Boron, Nickel, Manganese, Copper, Mercury, Cadmium,

phosphate Arsenic, Lead, Selenium & Zinc are below detection level

Source: Laboratory M/s Perfact Researchers Pvt. Ltd. (NABL Accredited)

Surface Water Quality

As mentioned above, 1 surface water samples in buffer zone was taken for assessment of surface
water quality. The results of the analysis of onsite surface water sample are depicted in the table

given ahead —

The surface quality results of a surface stream Drain Near site are given ahead —
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Table 3 17; Surface water quality results — Buffer Zone - Drain Near Site

S. Parameters Unit sSwi EPA Discharge
No. standards
1 Colour Hazen 1.5 <1

2 Odour -- Agreeable Agreeable
3 Turbidity NTU <1 <1

4 pH Value -- 8.35 5.5-9.0

5 Temperature ocC 23.8 1-50

6 Conductivity umhos/cm | 974.6 -

7 Total Dissolved Solids mg/| 523.8 -

8 Chloride (as Cl) mg/I 64 -

9 Fluoride (as F) mg/I 0.21 2

10 Total Hardness mg/I 120 -

11 | Calcium (as Ca) mg/I 19.2 -

12 Magnesium (as Mg) mg/| 17.496 -

13 | Sulphate (as SO4) mg/| 28.50 -

14 | Nitrate Nitrogen mg/| 9.48 10

15 | Alkalinity mg/| 220 -

16 Phosphate mg/I 0.476 -

17 | Sodium (as Na) mg/I 42.75 -

18 Potassium (as K) mg/I 13.8 -

19 BOD mg/I <1 30

20 | COD mg/I 8 250

21 | Dissolved Oxygen mg/| 3.4 -

22 | Ammonical Nitrogen mg/I <1 50

23 | Total Suspended Solids mg/I 3.5 100

24 Oil and Grease mg/I - -

Total Chromium, Iron, Nitrite Nitrogen, Aluminium, Boron, Nickel, Manganese, Copper, Mercury,
Cadmium, Arsenic, Lead, Selenium & Zinc are below detection level

Source: Laboratory M/s Perfact Researchers Pvt. Ltd. (NABL Accredited)

Data Interpretation:

Results interpretation: Ground water quality at Core & Buffer Zone

Ground water quality near site shows that the pH is 8.14 which is slightly higher than the drinking

water standards. Other parameters for W1 are within the limit of 1S:10500 standards of drinking

water which shows that water can be used for drinking purpose.
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Buffer zone is taken as the area within 10 km radius from the proposed project site. Collected

samples are from ground water sources.
In Buffer zone ground water collected shows that the pH ranges from 7.2 — 7.95.

Parameters for W2, TDS (1388.4 mg/l), Total Hardness (204 mg/l) & Alkalinity (296 mg/l) are
higher than the drinking water standards which shows that water can be used for drinking

purpose.

Parameters for W3, TDS (2524 mg/l), Chlorine (611 mg/l), Total Hardness (760 mg/l), Calcium
(120 mg/l) & Magnesium (111.78 mg/l)) are higher than the drinking water standards which

shows that water can be used for drinking purpose.

Parameters for W4, TDS (2394 mg/l), Chlorine (731 mg/l), Total Hardness (520 mg/l),&
Magnesium (87.48 mg/l) are higher than the drinking water standards which shows that water

can be used for drinking purpose.

Parameters for W5, pH is 7.85, Other parameters for W5 are within the limit of 1S:10500

standards of drinking water which shows that water can be used for drinking purpose.
Surface water quality results interpretation:

Water collected from SW1 Drain near site shows that colour of the water is 1.5 rest all the

parameters are within the EPA Standards.

The Results are further explained in detail:

The Total Dissolved Solids of the sampling location W2 to W4 are found above the drinking water
standards (1S:10500) due to increased dissolution or evaporative enrichment. Human activities
may also have affected the TDS levels in ground water i.e. application of synthetic fertilizers,

manures, and wastewater percolation can all contribute salt to groundwater.

High values of TDS influence the taste, hardness, and corrosive property of the water and causes

excessive scaling in water pipes, heaters, boilers, and household appliances.
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The Total Hardness of W2 to W4 is found to be higher than the drinking water standards

(1S:10500). The hardness contributed due to seepage and run off from soil. Hardness is normally
considered an aesthetic water quality factor because of the unpleasant taste that a high
concentration of calcium and other ions give to water. It reduces the ability of soap to produce

lather and cause scale formation in pipes and on plumbing fixtures.

The Calcium Concertation in the areas W4 is found to be higher than the drinking water standards
(1S:10500). High calcium levels may adversely affect the absorption of essential minerals in the

body.

The Magnesium Concentration in the areas, W4 & W5 is found to be higher than the drinking
water standards (1S:10500). Magnesium at high concentration contributes to undesirable taste

and may have laxative effect.

The Alkalinity in the areas W2 is found to be higher than the drinking water standards (1S:10500)
due to Bicarbonate released through dissolution of carbonate minerals, seepage and runoff from
soil. Anthropogenic sources of alkalinity include limestone applied to fields to increase soil pH.
Other sources like domestic waste can contribute to high alkalinity. High levels of alkalinity lead
to objectionable taste, or precipitation of scale in pipes and containers. Chronic effect being

necrosis of cells.

3.9 Soil Quality

The soils are sand to loamy sand in sandy plain areas. Sandy loam to clay loam/silty clay loam in
alluvial plains, loam sand to loam, calcareous in salt affected plains; silty loam to loam in low
lands and loamy sand to loam, calcareous in hills.

3.9.1 Sampling Location
To assess the soil quality and soil profile of the proposed area, 5 different locations were selected.

The locations of Soil sampling stations are described below —
Project Proponent: Environment Consultant:
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Table 3 21; Sampling locations for soil quality

Station
No.

Location

Distance & Direction
from Project area

Project area / Study
area

Environmental
Sitting

S1

Onsite

Land put to Non-
agricultural uses-
Commercial

Existing Soil quality
- core zone

S2

DLF Cyber City

0.77 Km, South

Permanent Pastures &
other grazing land-
grass land.

S3

Nathupur

1.00 Km, SE

Permanent Pastures &
other grazing land-
grass land.

sS4

Udyog Vihar

1.23 Km, West

Land put to Non-
agricultural uses-
Commercial

S5

Sikandarpur

2.23 Km, SE

Permanent Pastures &
other grazing land-
grass land.

Existing Soil quality
at Buffer Zone

Criteria for sampling location selection:

The sampling design is a fundamental part of data collection for scientifically based decision

making. A well-developed sampling design plays a critical role in ensuring that data are sufficient

to draw the conclusions needed. The samples are collected to determine nutrient content,

composition, and other characteristics such as the acidity or pH level.

Figure 3-14; Soil sampling locations
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TOPOGRAFPHICAL MAP-10MKM RADIUS AREA SHOPPING MALL
COMPLEX/ COMMERCIAL BUILDING “MALL OF INDIA™

AT BLOCK-V, DLF CITY PHASE-II, SECTOR-25A,
GURGAON, HARYANA

‘
5
r )
[
g 1
y )
] < :
¢ '
y '
s )
' '
! : '
' '
'
BE St.@ bt ' |,
S . S4@ [ Ty e
¢
' s2 @53 :
= :
L) / 2 . 1
A ' ohd 7
; = ’ S5 ;
L) sy e GURGAGY . r
)‘ . r
'
» ’
A R
-
; .
Ha .
he ‘
“a
e
. .
, Y7
G
- .
.
: -
» “
~\~ .
4 51 HI02
ol (HaIWi4)| (Maaxa)
fe ~~”~ A
% ~
of WA AN AR 38 2 LT .-h. -
e Erlir PP ) e
TV 8V 7o rr"'lﬂ'

3.9.2 Sampling Procedure & Analysis

Augur method was used and samples were collected at 15 cm depth after removing the upper

crust. Sample from each spot were well mixed with hand on a clean polythene sheet. About 1 kg
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of soil was retained after process of quartering. This sample was kept for some time for air-drying

at room temperature, stored in polythene bag with label at the top.

The soil samples were separately analysed for physical and chemical parameters. The physical

parameters included — colour, texture, physical composition, moisture content, conductivity, bulk

density and porosity. The chemical parameters included 15 parameters, the key parameters

included - pH, nitrogen, phosphorus, calcium, magnesium and organic contents. As mentioned

above, in all 5 samples (1 from core zone and 4 from buffer zone) were taken.

CORE ZONE & BUFFER ZONE PHYSICAL & CHEMICAL PROPERTIES OF SOIL (MARCH 2018 to MAY

2018):
Table 3-8;CORE & BUFFER ZONE SOIL QUALITY RESULTS
Onsite Buffer Zone
: Parameter
o s1 s2 s3 s4 s5
Physical Properties
1 | Colour B?j\ltn Brown Brown BLrlcgnr/]vtn Brown
3/4 3/4 3/4
G | BA | e Tt 6
. . Silty Silty
2 | Texture Silt Clay Clay Silty Clay Clay
Clay
Loam
Sand: | Sand:
sand:4.9; | Sand:2.4; | Sand:15.7; 2”1 ;i
3 | Composition (%) Silt:48.2; | Silt:38.9; | Silt:42.5; 423'. 547'.
Clay:46.9 | Clay:58.7 | Clay:41.7 Clay: Clay:
48.6 374
4 | Moisture Content (%) 1.2 1.6 1.5 1.4 1.0
5 | Conductivity (uS/cm) 250.8 143.4 190.8 240.8 | 147.6
Chemical Properties
1 | pH 8.4 7.8 7.6 7.5 8.0
Available Nitrogen 125.5 89.6 103.4 117.3 | 92.8
2| (mg/kg)
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Available Phosphorous 24.9 14.9 19.0 18.1 17.2
3 | (mg/kg)

Available Potassium 38.1 34.6 132.3 173.6 | 20.4
4 | (mg/kg)
5 | Calcium (mg/kg) 86.2 96.5 108.7 | 114.4 | 59.2
6 | Magnesium (mg/kg) 253 77.0 29.6 23.2 26.3
7 | Organic matter (%) 0.3 0.1 0.03 0.1 0.1

Nitrate Nitrogen 66.3 46.7 55.2 62.5 50.3
8 | (mg/kg)
9 | Chloride (mg/kg) 35.5 79.9 62.1 62.1 8.9

Available Sulphur 6.8 0.2 0.5 0.7 0.4
10 | (mg/kg)

Exchangeable Sodium 157.2 108.0 212.5 237.4 | 109.0
11 | (mg/kg)

Cation Exchange 186.1 66.0 87.4 70.4 934
12 | Capacity (meq/100gm)
13 | Bicarbonate(mg/kg) 122.0 36.6 85.4 61.0 85.4
14 | Orthophosphate(mg/kg) 0.5 0.5 0.1 0.2 0.3
15 | Bulk Density (gm/cc) 1.3 1.3 1.3 1.2 1.2
16 | Porosity (%) 26.1 27.2 29.2 285 | 22.2

soil quality results (Core & Buffer zone) (Laboratory: M/s Perfact Researchers Pvt. Ltd (NABL

Accredited)

Besides presenting the analysis results, attempt was also made to assess the fertility of soil for

on-site sample for the purpose of planning the afforestation/plantation in the core zone.

The results for assessment of soil fertility are depicted in Table No. 3.24 given ahead —

Table 3.24 - Fertility of Soil - On-site Sample

Parameters Result mg/kg Low mg/kg | Medium mg/kg High mg/kg Remarks
Nitrogen 125.5 <156 157-313 >314 Low
Potassium 38.1 <67 67.1-156 >156 Low
Phosphorus 24.9 <5.5 5.6-13.9 >14.0 High

Source: ICAR, SAU, Laboratory: M/s Perfact Researchers Pvt. Ltd. (NABL Accredited)

Project Proponent:

M/s DLF City Centre limited.

Environment Consultant:

M/s PERFACT ENVIRO SOLUTIONS

PVT. LTD.



466 145

SHOPPING/ COMMERCIAL BUILDING ON 32.36 ACRES SITE (MALL OF INDIA), SECTOR-25A, GURGAON
3.9.3 Data Interpretation

Data interpretation of Soil Quality results core & buffer zone - Physical properties

Texture of soil is Silt Clay. Soil texture is one of the most important physical properties of soil that
affects its fertility and productivity. The whole soil environment is regulated by soil texture. Soil
texture governs most of the properties of the soil, its permeability, its capacity to retain water,
its degree of aeration, its ability to make the nutrients stored in the clay-humus complex available
to plants, its ability to withstand mechanical working of the top soil, and finally, its ability to
support a permanent plant cover. In present case soil texture clearly indicates that the soil in core
zone contains high percentage of silt which cannot hold water and nutrients and makes soil less
fertile. So, the trees which can grow in these conditions can be planted. There was no significant
difference in the physical quality of core and buffer zone samples.

Data interpretation of Soil Quality results core & buffer zone - Chemical Properties

Core Zone:

The result shows that colour is Dark Brown, pH is 8.4. The availability of many plant nutrients in

the soil changes as a result of reactions in the soil, which are largely controlled by soil pH.

Amount of primary nutrient like Organic matter 0.3 %, the available nitrogen 125.5 mg/kg is lower
in range, available potassium 38.1 mg/kg is lower in range while the available phosphorus 24.9
mg/kg is high in range. Primary nutrient profile shows that soil is average in fertility due to the
availability of low amount of nitrogen and potassium. Nitrogen is the most important fertilizer
element. Plants respond quickly to application of nitrogen. This element encourages above
ground vegetative growth and gives a deep green colour to the leaves & Potassium is the third
essential fertilizer element and it is essential for photosynthesis, for protein synthesis, for starch
formation and for the translocation of sugars. So, the addition of bio fertilizers will enhance the

fertility of soil.
Buffer Zone:

The result shows that texture of soil has silt Loam texture. Colour varies from light Brown to Dark
Brown, pH ranges from 7.5 to 8.0. Amount of primary nutrient like Organic matter 0.03% to 0.1%,

the available nitrogen 89.6 mg/kg to 117.3 mg/kg is low to high, the available phosphorus is 14.9
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mg/kg to 19.0 mg/kg is high in range while available potassium 20.4 mg/kg to 173.6 mg/kg is

lower to high in range, Primary nutrient profile shows that soil is low in fertility due to the

availability of low amount of nitrogen, available potassium.

Primary nutrient profile shows average fertile soil along the stretch. Nitrogen is the most
important fertilizer element. Plants respond quickly to application of nitrogen. This element
encourages above ground vegetative growth and gives a deep green color to the leaves &
Potassium is the third essential fertilizer element and it is essential for photosynthesis, for protein
synthesis, for starch formation and for the translocation of sugars. So, the addition of bio

fertilizers will enhance the fertility of soil.

3.10 Topography

Physiography of the district comprises of hills on one hand and depressions on the other, forming
irregular and diverse nature of topography. Two ridges i.e. Firojpur Jhirka Delhi ridge forms the
western boundary and Delhi ridge forms the eastern boundary of the district. These hills are
northern continuation of Aravalli hills. The highest point in this undulating land is about 298 mRL
almost on the periphery of buffer zone in the South-east and the lowest point is 211 mRL situated
close to periphery in the north- west. Buffer zone area is by and large flat, excepting mild
ruggedness on the south-eastern part. The general slope of buffer zone is towards north. The
proposed site or core zone is situated on a land having RL around 240-246 m.

Drainage

The buffer zone is highly cress-crossed by net-work of roads, consequently, disturbing the natural
drainage pattern of the area. However, as aforementioned, the by and large slope is towards

north. The alluvial plain is formed by the Sahibi River, which is tributary of River Yamuna.

3.11 LAND USE
3.11.1 METHODOLOGY

The land use / land cover map is prepared by adopting the interpretation techniques of the image
in conjunction with collateral data such as Satellite Images and field records. Image classification
can be done by using visual interpretation techniques and digital classification using any of the
image processing software. For the present study—GIS software is used for pre-processing,
rectification, enhancements and classifying the satellite data for preparation of land use land
cover map.
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The imagery is interpreted and ground checked for corrections. The final map is prepared after
field check.

The methodology applied comes under following steps:

Image Extraction:
Satellite imageries for the Area of Interest were created through Image processing software.

Geo-Rectification:

Geometric correction includes correction for geometric distortions due to sensor, earth geometry
variations and conversion of the data to real world coordinates (e.g. Latitude and Longitude) on
the Earth’s surface. The satellite imagery was geometrically rectified with reference to the geo-
referenced toposheets and vector data.

Image Enhancement:

Image enhancement is one of the important image processing functions primarily done to
improve the appearance of the imagery to assist in visual interpretation and analysis. Various
options of image enhancement techniques were tried out to get the best image for visual
interpretation. Histogram equalized stretch enhancement techniques was applied to the imagery
of the study area for better interpretation of different features in the satellite imagery.

INTERPRETATION OF SATELLITE IMAGE

Visual interpretation technique has been used for digitization of geographical feature for
different land use and vegetation cover classes based on spatial pattern of geographic feature.
Spectral signature represents various land use class. Image interpretation keys are developed
based on image characteristics like color, tone, size, shape, texture, pattern, shadow, association
etc, which enables interpretation of satellite images for ground feature. Statics of geographic
feature has been developing for impact assessment due to project activity.

RESULTS AND CONCLUSIONS:

The land use/ land cover map has been generated on 1:50,000 scale using digital classification
of Imagery. Based on the methodology developed for the present land use/ land cover, categories
have been grouped under the following major land use/land cover categories.

Land Use Pattern of Buffer Zone (10 Km Radius)
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S No. | Category AreainSQKm | Area In Ha %age

1 | Agriculture Land 74.41 7441.28 22.49
2 | Barren Land 2.21 221.25 0.67
3 | Built-up, Rural 9.80 979.82 2.96
4 | Built-up, Urban 208.88 20887.98 63.13
5 | Forest, Deciduous 0.09 8.77 0.03
6 | Scrub Land 34.32 3432.49 10.37
7 | Water Bodies, Pond/Reservoir 0.09 8.58 0.03
8 | Water Bodies, River/Canal 1.06 106.10 0.32

Total 330.86 33086.28 100.00

Figure 3.20: Land Use Pattern of the Project Site within 10 km

0.03%
0.32%

Conclusion:

e Built-up:

0.67%
2.96%

Agriculture Land
Barren Land

M Builtup, Rural

M Builtup, Urban

M Forest, Deciduous

M Scrub Land

W Water Bodies, River/Canal

B Water Bodies, Pond/Reservoir

Built-up land includes the urban or rural settlements. The built-up locations and their area
extent have been extracted from the existing satellite imagery. The major built-up area is
about 12821.53 hectares which is 39.19 percent of the total 10 km radius study area.

e Agricultural land:

Based on satellite imagery, topographical maps and ground truth the total agricultural area
is about 19136.02 hectares which is 58.50 percent of the total study area.
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e Barren land:

149

Based on satellite imagery, topographical maps and ground truth waste/ barren land area
extent have been extracted. The Barren land area is about 388.78 hectares which is 1.19

percent of the total 10 km radius study area.

e \Water Bodies:

Based on satellite imagery, topographical maps and ground truth water bodies area extent
have been extracted. This area is about 366.95 hectares which is 1.12 percent of the total 10

km radius study area.

Land Use / Land Cover map of the study area

32.36 Acres Site (Mall of India)" by M/s DLF City Centre Limited

Land Use Maﬁ' of Buffer Zone (10 Km) Commercial Complex "Shopplngli:ommorcial Building on
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3.12 FLORA AND FAUNA

A natural ecosystem is a structural and functional unit of nature. It has different components,

which are interrelated to each other survive by interdependence. An ecosystem has self-

sustaining ability and controls the number of organisms at any level by cybernetic rules. The basic

purpose to explore the biological environment under Environmental Impact Assessment (EIA) is

to assist the decision-making process and to ensure that the project options under consideration
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are environmental-friendly. An ecological survey of the study area was conducted, particularly

with reference to listing of species and assessment of the existing baseline ecological conditions
in the study area. The main objective of the ecological survey is aimed at assessing the existing
flora and fauna components in the study area. Data has been collected through extensive survey

of the area with reference to flora and fauna.

With the change in environmental conditions, the vegetation cover as well as animals reflects
several changes in its structure, density and composition. The present study was carried out

separately for floral and faunal community of core and buffer zone respectively.

3.12.1 Need to study:
The present study was undertaken with the following objectives —
& To assess the nature and distribution of vegetation in and around the project site (within
10 km. radius)
& To assess the animal life spectra (within 10 km radius)
To achieve the above objectives, different methods adopted were as follows —
Compilation of secondary data with respect to the study area from published literature and
various government agencies;

Generation of primary data by undertaking systematic ecological studies in the area.

3.12.2 Selection of Sampling Location for the study of Flora and Fauna:
Core Zone: Core zone is the area where project is to be constructed. Few trees already exist at

site. All the flora and fauna of core zone is recorded during the survey.

Buffer Zone: The zone falling with in 10Km radius around the project area. For sampling purpose,
buffer zone is further divided in 2 Km and 5 Km. Patches of flora is studied in 2 locations within 2

km, 3 locations within 5 Km. Location of flora is given below. Fauna is recorded randomly.

Table 3.26; Sampling Locations for Flora & Fauna
Sr. No. | Name of Location Distance & Direction
El Nearby Site 0.10 Km, NE
E2 Udyog Vihar Phase V 0.89 Km, West
E3 Nearby Guru Dronacharya Metro 2.10 Km, SSE
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E4 Ghitorni 2.62 Km, East
E5 Dundahera 2.68 Km, NW

Fig. 3.17; Sample Location Map

Cropping Pattern: The main crops grown in nearby areas are bajra, wheat, guar, mustard and
paddy. In terms of productivity, Wheat is the predominant crop in Gurgaon, Haryana. Beside

these crops fruits like mango, Jamun etc., and vegetables also cultivated.
Introduction of the project highlighting the Environmental sensitivity:

There is only one Protected forest within the study area Rajokari Protected forest (4.3 Km, NE).
Water bodies falling in the buffer zone are Najafgarh Drain (9.20 Km, NW), Ganda Nala (9.91 Km,
NW). One eco-sensitive zone Asola Bhatti Wildlife Sanctuary falls within the buffer zone (15.6 km,
SE).
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Methodology for the study of Flora and Fauna:

Methodology for Study of Flora:

During the study, the floral composition of the area was evaluated through primary survey. The
local inhabitants were also consulted to get extra information. Plant Species are counted and
identified within core zone. In buffer zone estimated with the help of line transect and random

survey method.

Methodology for study of Fauna

Different species were observed at different timing during the day as given ahead —

Table 3.27; Timings for Observation of Faunal Community
Particulars Time of Observation
Birds Watched during the dawn
Nocturnal and Burrowing Animals After Sunset
Animals Morning and Evening

Description of Core Zone with flora and Fauna Details:

Core Zone: In the Core Zone, place where construction is to be done is partially exuviated land
with patches of shrubs, few grasses and weeds species like, Cynodon dactylon, Lantana camara,
Calotropis gigantean, Azadirachta indica, prosopis juliflora, Delonix regia, Cassia fistula, Albizia

lebbeck, Acacia arabica etc around periphery.

Buffer Zone: In the Buffer Zone varieties trees, shrubs, herbs, Ornamental plants, weed and
grasses such as Callistemon lanceolatus, Azadirachta indica, Cynodon dactylon, Bougainvillea

glabra etc are there. List of Trees, Shrubs, Herbs Ornamental spices are given below.
Description of Buffer Zone species

The area mainly comprises of habitation. Therefore, the huge diversity in vegetation is not found. Flora
(important tree species) of the Buffer zone on the basis of Primary survey and secondary information is

given below —
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Table 3.29; Flora (Tree Species) in the Buffer Zone
S.No | Scientific Name Common Name S.No | Scientific Name ﬁzr::on
1 | Acacia arabica Babool 21 Ficus religiosa Peepal
2 | Acacia catechu Khair 22 Kigelia pinnata Balamkhir
3 | Aegle marmelos Bael 23 Mangifera indica Aam
4 | Albizia lebbeck Siris 24 Millettia pinnata Kanji
5 | Alstonia scholaris Chitwan 25 Mimusops elengi Mahua
Vori
6 | Azadirachta indica Neem 26 oringa Drumstick
pterygosperma
7 | Bauhinia purpurea Kachnar 28 Morus nigra Shah toot
8 | Bombax ceiba Green semal 29 Neolamarckia Kadamba
cadamba
Flame of the Polyalthia Pseudo
B M
? utea Monosperma forest 30 longifolia Ashok
10 | Butia capitata Butia Palm 31 Populus tremula Popular
Vilayti
11 | Callistemon lanceolatus | Bottle brush 32 Prosopis juliflora B;ZZJEI
12 | Cassia fistula Amaltas 33 Psidium guajava Amrud
13 | Dalbergia sissoo Shisham Pterc')spffrmum Kanak
34 acerifolium champa
14 | Delonix Regia Gulmohr 35 Tectona grandis Sagwan
15 | Diospyros melanoxylon | Tendu 36 Terminalia arjuna | Arjun
16 | Eucalyptus globulus Safeda 37 Zizyphus jujube Ber
17 | Eugenia jambolana Jamun
18 | Ficus benghalensis Banyan
19 | Ficus glomerata Gular
20 | Ficus infectoria Pakad
Source: Field study by Ecology & Biodiversity team

The commonly occurring shrub, herb and grass species occurring in the buffer zone were also

observed through primary survey and secondary study. The important shrub, herb and grass

species in the buffer zone are given in the table 3.30 given ahead —
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Table 3.30; Existing Flora (Shrub, Herb and Grass Species) in the Buffer Zone
S.No | Scientific Name ;c:::on S.No | Scientific Name Common Name
. . . Gardenia ) .
1 Bellis perennis Guldavri 16 ) . Cape jasmine
jasminoides
2 Borassus flabellifer wine Palm 17 Hamelia patens Firebush
Hibi i
3 Bougainvillea glabra | Bougainvillea 18 'IbISCl.JS rosa Gudhal
sinensis
4 | Butia capitata Butia Palm 19 | Hippeastrum Amaryllis
reginae
5 Caesalp /.n/a 20 Nerium indicum Kaner
pulcherrima Peacock flower
6 Calotropis gigantea Safed aak 21 Ocimum basilicum | Basil
7 Canna indica Indian shot 22 Phoenix Palm Date palm
8 Cassia biflora Cassia 23 Plumeria rubra Frangipani
9 Cestrum nocturnum Raatrani 24 Roystonea regia Royal Palm
R
10 . angoon 25 Salvia splendens Scarlet sage
Combretum indicum | creeper
Th 1
11 Cycas revoluta Sago palm 26 eve'tla Kaner
peruviana
12 Cynodon dactylon Doob Grass 27 Thuja occidentalis | Arborvitae
13 Dahlia hortensis Dahlia
14 Datura stramonium Dhatura
Euphorbia
15 . . .
pulcherrima Poinsettia
Source: Field study by Ecology & Biodiversity team

Description Fauna in the Core Zone

In the core zone where construction is to be done is partially exuviated land, and the area which

is already constructed has plantation. During study, it was found that the faunal diversity in the

core site was limited to Butterflies, insects, animals like rats, dog, cat etc. and common lizards.

List of the fauna observed and reported during field visit is listed below

Table 3.31; Fauna in the Core Zone

Type |Common Name Scientific Name Schedule
Reptiles:

1 Oriental garden lizard Calotes versicolor v

2 House lizards Hemidactylus flaviviridis -
Mammals:
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3 Northern palm squirrel Funambulus pennanti v

4 Cat Felis catus

5 Dog Cuon alpinus -
Aves:
6 Crow Corvus splendens \Y
7 Pigeon Columba livia v
8 Red vented Bulbul Pycnonotus cafer v
9 Black Kite Milvus migrans v
10 Asian Koel Eudynamys scolopaceus v
11 Maina Acridotheres tristis v
Insects:
12 Butterflies Rhopalocera sp -
13 Wasps Vespa orientalis -
14 Dragonfly Agrian sp -
15 Honey Bee Apis indica -
16 House fly Musca domestica -
(Source: Field survey done by Ecology & Biodiversity team)

Description Fauna in the Buffer Zone

The buffer zone comprises diversity of animals. Among reptiles” Common Indian garden lizard

(Calotes versicolor), Common Indian Krait (Bungarus caeruleus) are common, Indian Cobra (Naja

naja) is also reported to have been seen by nearby villagers in the Buffer Zone. Among mammals

Rhesus macaque, Northern palm squirrel etc are found. The different fauna reported in the study

area are given in Table 3.32 below —

Table 3.32; Fauna in the Buffer Zone

Type ‘ Common Name Scientific Name Schedule

Amphibian:

1 Common Toad Bufo bufo v

2 Rana tigrina Hoplobatrachus tigerinus v

Reptiles:

3 Oriental garden lizard Calotes versicolor v

4 House lizards Hemidactylus flaviviridis -

5 Krait Bungarus caeruleus v

6 Indian Cobra Naja naja Il
Mammals:
7 Northern palm squirrel Funambulus pennanti v
8 Rhesus Macaque Macaca mulatta Il
9 Cat Felis catus -
10 Dog Cuon alpinus -
11 Cow Bos taurus -

Project Proponent:

M/s DLF City Centre limited.

Environment Consultant:

M/s PERFACT ENVIRO SOLUTIONS
PVT. LTD.



A77 156

SHOPPING/ COMMERCIAL BUILDING ON 32.36 ACRES SITE (MALL OF INDIA), SECTOR-25A, GURGAON

12 Common Mongoose ‘Herpestes edwardsii ‘ I
Aves:

13 Baya Ploceus philippinus v
14 Crow Corvus splendens Vv
15 Parrot Psittacula krameri v
16 Pigeon Columba livia v
17 Koel Eudynamys scolopaceus v
18 Peafowl Pavo cristatus I
19 Bulbul Pycnonotus cafer v
20 Maina Acridotheres tristis v
21 Wood pecker Dendrocopos cathpharius v
22 Black Kite Milvus migrans v
Insects:

23 Common Castor Ariadne merione -
24 Wasps Vespa orientalis -
25 Dragonfly Agrian sp -
26 Honey Bee Apis indica -
27 House fly Musca domestica -
(Source: Field survey done by Ecology & Biodiversity team)

ENDANGERED SPECIES

There is only one schedule | Species found in buffer zone namely Pavo cristatus (Indian Peafowl).
Three schedules Il species were also reported in the buffer zone namely Herpestes edwardsii

(Common Mongoose), Naja naja (Indian Cobra) and Macaca mulatta (Rhesus macaque).

3.13 SOCIO-ECONOMIC SCENARIO

3.13.1 Objective of Study
The objective of the socio-economic survey is to study the impact of construction on the

inhabitants of nearby areas.

Approach & Methodology adopted for conducting Socio Economic Study

The socio-economic survey has been conducted by a team of three persons of M/s Perfact Enviro
Solutions Pvt. Ltd. comprising of Mrs. Rachna Bhargava as the team leader, Mr. Pramod and Mr

Manoj Pant as team members.
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Study has been conducted based on the details collected through secondary sources (mainly

census 2011) and through primary data collected from the site visits. The socio-economic profile
has been compiled from census data, 2011, while primary verification has been carried out by
using sample survey.

For secondary data, as the study area is large so the study has been carried out at district/ tehsil
level representing the whole study area for detailed socio-economic analysis. The analysis was
done using data from census of India, 2011 as secondary source and using physical site survey as
primary data. For field survey, 5 villages were selected for conducting the survey from nearby
areas of the site.

3.13.2 Concept & Definitions

a. Study Area: The study area, also known as impact area has been defined as the sum total
of core area and buffer area with a distance of 10 Kilometres from the periphery of the
core area. The study area includes all the land marks both natural and manmade, falling
therein.

b. QolL: The Quality of Life (QolL) refers to degree to which a person enjoys the important
possibilities of his/her life. The ‘Possibilities’ result from the opportunities and limitations,
each person has in his/her life and reflect the interaction of personal and environmental
factors. Enjoyment has two components: the experience of satisfaction and the
possession or achievement of some characteristic.

c. Household: A group of persons who normally live together and take their meals from a
common kitchen are called a household. Persons living in a household may be related or
unrelated or a mix of both. However, if a group of related or unrelated persons live in a
house but do not take their meals from the common kitchen, then they are not part of a
common household. Each such person is treated as a separate household. There may be
one member households, two member households or multi-member households.

d. Sex Ratio: Sex ratio is the ratio of females to males in a given population. It is expressed
as 'number of females per 1000 males'.

e. Literates: All persons aged 7 years and above who can both read and write with

understanding in any language are taken as literate. It is not necessary for a person to
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have received any formal education or passed any minimum educational standard for

being treated as literate. People who are blind but can read in Braille are also treated as
literates.

f. Literacy Rate: Literacy rate of population is defined as the percentage of literates to the
total population aged 7 years and above.

g. Labour Force: The labour force is the number of people employed and unemployed in a
geographical entity. The size of the labour force is the sum total of persons employed and
unemployed. An unemployed person is defined as a person not employed but actively
seeking work. Normally, the labour force of a country consists of everyone of working age
(around 14 to 16 years) and below retirement (around 65 years) that are participating
workers, that is people actively employed or seeking employment. People not counted
under labour force are students, retired persons, stay-at home people, people in prisons,
permanently disabled persons and discouraged workers.

h. Work: Work is defined as participation in any economically productive activity with or
without compensation, wages or profit. Such participation may be physical and/or mental
in nature. Work involves not only actual work but also includes effective supervision and
direction of work. The work may be part time, full time, or unpaid work in a farm, family
enterprise or in any other economic activity.

i. Worker: All persons engaged in 'work' are defined as workers. Persons who are engaged
in cultivation or milk production even solely for domestic consumption are also treated
as workers.

j. Main Workers: Those workers who had worked for the major part of the reference period
(i.e. 6 months or more in the case of a year) are termed as Main Workers.

k. Marginal Workers: Those workers who did not work for the major part of the reference
period (i.e. less than 6 months) are termed as Marginal Workers

I.  Work participation rate: The work participation rate is the ratio between the labour force
and the overall size of their cohort (national population of the same age range). In the
present study the work participation rate is defined as the percentage of total workers

(main and marginal) to total population.
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Study Area
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The study area means villages in 10 km radius of the proposed project. Topographical map and

Google earth maps were used to identify the villages/ wards in 10 km radius.

As a matter of fact, maximum surrounding area is part of rural inhabitation as well as urban

habitation. The study area of the project falls in three districts viz. Gurgaon, Delhi SW and Delhi

S. A total of 9 villages and 24 urban areas in three districts viz Gurgaon, Delhi SW and Delhi S

districts fall within the study area. The total population of the study area is 1317312 constituting

304145 households. The sex ratio of the study area as per census 2011 records at 819, whereas

the sex ratio of the districts Gurgaon, Delhi SW and Delhi S is 854, 840 & 862 respectively.

List of villages In Study Area

As mentioned above that there are 9 villages and 24 urban areas in Gurgaon, Delhi SW and Delhi

S district are falling within study area as given ahead —

A) Rural Areas of District — Gurgaon, Haryana

SL.No. | Name of village | SL.No. Name of village SL.No. Name of village
1 Mohmadheri(58) 3 Bajghera(61) 5 Gual Pahari(77) Part
2 Babupur(60) 4 Tikampur(54) 6 Balola(78)

B) Urban Areas of District — Gurgaon, Haryana
SL. Name of Urban area SL. Name of Urban Area
No. No.
1 Gurgaon (M Corp.) 3 Ghata (0OG)
Daultabad (0G) 4 Naya Behram Pur (OG)
C) Urban Areas of District — Delhi SW, Delhi
SL. Name of Urban area SL. Name of Urban area SL. Name of Urban
No. No. No. area
Malik Pur Kohi alias C
1 Chhawala (CT) 4 Rang Puri (CT) 7 | Rajokri (CT)
2 Moradabad Pahari (CT) 5 | Sambhalka (CT) 8 | Ghitorni (CT)
3 Kusum Pur (CT) 6 | Kapas Hera (CT)
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D) Rural Areas of District — Delhi S, Delhi
SL.No. | Name of village | SL.No. Name of village SL.No. Name of village
1 Gadai Pur 2 Satberi 3 Shahur Pur

E) Urban Areas of District — Delhi S, Delhi

SL.No. | Name of village | SL.No. Name of village SL.No. Name of village
1 Aya Nagar (CT) 5 Bhati (CT) 9 Chattar Pur (CT)
2 Jona Pur (CT) 6 Asola (CT) 10 Maidan Garhi (CT)
3 Fateh Pur Beri 7 11
(CT) Chandan Hola (CT) Raj Pur Khurd (CT)
4 Dera Mandi (CT) 8 Sultan Pur (CT) 12 Neb Sarai (CT)

Demographic Profile of Study Area

A study was undertaken with respect to demography, occupational pattern, literacy rate and
other important socio-economic indicators of these villages to reveal the socio-economic

structure of the entire project area. The summary is given below:
A. Rural Areas of District — Gurgaon, Haryana
Population

The total rural population of the study area falling in Gurgaon district is 8381 constituting 1450
households. The sex ratio of the study area as per census 2011 records is 891, whereas the sex

ratio of the districts involved is 854.

Social Structure
The proportion of Scheduled Caste (SC) rural population within the study area is 14.24% whereas
this proportion in the districts involved in 13.07%. The proportion of Scheduled tribe (ST)

population within the study area as well as in the districts is Nil.

Literacy
The total proportion of rural literate within the study area is 81.10% of total population. The
proportion of Male literates and female literates within the study area is 89.56% and 71.79%

respectively.

Detailed Rural profile of study area is given below (source: Census of India, 2011)
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ql. No. | Total Sex Overall Male | Female
No. Name of Popul Ratio SC% | ST% | Literac | Literacy | Literac
HHs | ation y % % y %
1 Mohmadheri(58) 120 691 909 2.17 0.00 | 86.29 94.25 77.34
2 Babupur(60) 125 668 976 37.13 | 0.00 | 84.38 89.46 79.08
3 Bajghera(61) 670 3640 871 16.92 | 0.00 | 81.37 90.10 71.52
4 | Tikampur(54) 1 4 0 0.00 0.00 75.00 75.00 0.00
5 S:ratl Pahari(77) 369 | 2257 | 913 | 14.00 | 0.00 | 79.73 | 88.90 | 69.90
6 | Balola(78) 165 1121 862 0.00 0.00 77.69 86.19 68.40
Total 1450 | 8381 891 14.26 | 0.00 | 81.10 89.56 71.79

It may be seen be seen from the above table that total rural population of the villages of district

Gurgaon falling in the study area is 8381, varying between 4 in Tikampur to 3640 in Bajghera. Sex

ratio was found to be varying from Nil in Tikampur to as good as 913 in Gual Pahari. The

proportion of SC% was observed to be varying between nil in Tikampur to 37.13% in Babupur.

The proportion of ST% was observed nil. The overall literacy rates were found to be varying from

75.73% in Tikampur to 86.29% in Mohmadheri. Female literacy rates of Tikampur (0%) & Balola

(68.40%) were observed to be minimum across all 6 villages of study area.

B.

Population

Urban Areas, District Gurgaon

The total urban population of the study area falling in Gurgaon district is 886519 constituting

208229 households. The sex ratio of the study area as per census 2011 records is 847, whereas

the sex ratio of the districts involved is 854.

Social Structure

The proportion of Scheduled Caste (SC) urban population within the study area is 8.58%

whereas this proportion in the districts involved in 13.07%. The proportion of Scheduled tribe

(ST) population within the study area as well as in the districts is Nil.
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Literacy
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The total proportion of urban literate within the study area is 87.49% of total population. The

proportion of Male literates and female literates within the study area is 90.94% and 83.40%

respectively.

Detailed Urban profile of study area is given below (source: Census of India, 2011)

Demographic Features of the study area based on Census data 2011
Sl. Name No. of Total Sex Overall Male Female
No. HI.-Is Popul Ratio SC% ST% | Literacy | Literacy | Literacy
ation % % %
1 Ss:g:;on (M| 206597 | 876969 | 846 | 8.54 | 0.00 | 8752 | 90.93 | 83.50
2 ?g;;tabad 1054 | 5913 | 899 | 17.83 | 0.00 | 8551 | 93.94 | 76.26
3 | Ghata (0G)) 349 | 2128 | 914 | 6.77 | 0.00 | 81.17 | 89.85 | 72.12
4 | Nava Behram | o0 o0g | 922 | 000 | 000 | 80.69 | 87.33 | 73.30
Pur (OG)
208229 | 886519 | 847 | 858 | 0.00 | 87.49 | 90.94 | 83.40

It may be seen be seen from the above table that total urban population of the of district Gurgaon

falling in the study area is 886519, varying between 1509 in Naya Behram Pur (OG) to 876969 in

Gurgaon (M Corp.) Sex ratio was found to be varying from 846 in Gurgaon (M Corp.) to 922 in

Naya Behram Pur (OG). The proportion of SC% was observed to be varying between Nil in Naya

Behram Pur (OG) to 17.83% in Daultabad (OG). The proportion of ST% was observed Nil in the

district. The overall literacy rates were found to be varying from 80.69% in Naya Behram Pur (OG)

to 87.52% in Gurgaon (M.Corp). Female literacy rates of Ghata (OG) (72.12%) were observed to

be minimum across all 4 urban areas falling within the study area.

C.

Population

Urban Areas, District Delhi SW

The total urban population of the study area falling in Delhi SW district is 202108 constituting

49751 households. The sex ratio of the study area as per census 2011 records is 673, whereas

the sex ratio of the districts involved is 840.

Project Proponent:

M/s DLF City Centre limited.

Environment Consultant:

M/s PERFACT ENVIRO SOLUTIONS
PVT. LTD.



484

SHOPPING/ COMMERCIAL BUILDING ON 32.36 ACRES SITE (MALL OF INDIA), SECTOR-25A, GURGAON
Social Structure
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The proportion of Scheduled Caste (SC) urban population within the study area is 15.73%

whereas this proportion in the districts involved in 13.89%. The proportion of Scheduled tribe

(ST) population within the study area as well as in the districts is Nil.

Literacy

The total proportion of urban literate within the study area is 85.07% of total population. The

proportion of Male literates and female literates within the study area is 90.65% and 76.48%

respectively.

Detailed Urban profile of study area is given below (source: Census of India, 2011)

Demographic Features of the study area based on Census data 2011
Sl. Name No. of Total Sex Overall Male Female
No. HII'|S Popul Ratio SC% | ST% | Literacy | Literacy | Literacy
ation % % %
1 (CChTf;awaIa 2733 | 14662 | 708 | 10.56 | 0.00 | 90.64 | 95.94 | 83.17
o |Moradabad | 005000, | 892 | 1067 | 0.00 | 90.49 | 93.29 | 87.35
Pahari (CT)
3 fC“TS)“m Pur | 3782 | 17028 | 857 | 58.49 | 0.00 | 72.68 | 82.68 | 60.93
Malik Pur
4 | Kohialias 5412 | 23726 | 831 | 14.53 | 0.00 | 88.29 | 93.88 | 81.56
Rang Puri
(CT)
5 (SST";bha'ka 3912 | 17076 | 772 | 15.02 | 0.00 | 82.84 | 88.86 | 74.85
6 ﬁf’)as Hera | 51370 | 74073 | 478 | 8.78 | 0.00 | 84.49 | 8935 | 73.13
7 | Rajokri (CT) | 4430 | 19148 | 800 | 20.21 | 0.00 | 84.45 | 91.89 | 75.15
8 | Ghitorni (CT) | 2928 | 14893 | 794 | 10.76 | 0.00 | 86.50 | 93.67 | 77.46
Total 49751 | 202108 | 673 | 15.73 | 0.00 | 85.07 | 90.65 | 76.48

It may be seen be seen from the above table that total urban population of the of district Delhi

SW falling in the study area is 202108, varying between 14662 in Chhawala (CT) to 74073 in Kapas

Hera (CT). Sex ratio was found to be varying from 478 in Kapas Hera (CT) to 892 in Moradabad

Pahari (CT). The proportion of SC% was observed to be varying between 8.78% in Kapas Hera (CT)
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to 58.49% in Kusum Pur (CT). The proportion of ST% was observed Nil in the district. The overall

literacy rates were found to be varying from 72.68% in Kusum Pur (CT) to 90.64% in Chhawala
CT). Female literacy rates of Kusum Pur (CT) (60.93%) was observed to be minimum across all 8

urban areas falling within the study area.
D. Rural Areas, District Delhi S
Population

The total rural population of the study area falling in Delhi South district is 12193 constituting
2457 households. The sex ratio of the study area as per census 2011 records is 788, whereas

the sex ratio of the districts involved is 862.

Social Structure
The proportion of Scheduled Caste (SC) urban population within the study area is 16.15%
whereas this proportion in the districts involved in 15.48%. The proportion of Scheduled tribe

(ST) population within the study area as well as in the districts is Nil.

Literacy
The total proportion of urban literate within the study area is 78.26% of total population. The
proportion of Male literates and female literates within the study area is 85.54% and 68.75%

respectively.

Detailed Urban profile of study area is given below (source: Census of India, 2011)

Demographic Features of the study area based on Census data 2011

Sl. Name No. of Total Sex Overall | Male | Female

No. HI.-Is Popul Ratio SC% | ST% | Literacy | Literacy | Literacy

ation % % %

1 | Gadai Pur 661 3027 | 825 | 29.07 | 0.00 | 80.17 85.97 73.04
2 | Satberi 1218 6076 | 762 | 15.70 | 0.00 | 81.60 88.56 72.14
3 | Shahur Pur 578 3090 | 805 437 | 0.00 | 69.23 78.64 57.21
Total 2457 | 12193 | 788 | 16.15 | 0.00 | 78.26 85.54 68.75

It may be seen be seen from the above table that total rural population of the of district Delhi
South falling in the study area is 12193, varying between 3027 in Gadai Pur to 6076 in Satberi.

Sex ratio was found to be varying from 762 in Satberi to 825 in Gadai Pur. The proportion of SC%
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was observed to be varying between 4.37% in Shahur Pur to 29.07% in Gadai Pur. The proportion

of ST% was observed Nil in the district. The overall literacy rates were found to be varying from
69.23% in Shahur Pur to 81.60% in Satberi. Female literacy rates of Shahur Pur (57.21%) were

observed to be minimum across all 3 rural areas falling within the study area.
E. Urban Areas, District Delhi S
Population

The total urban population of the study area falling in Delhi South district is 208111
constituting 42258 households. The sex ratio of the study area as per census 2011 records is

856, whereas the sex ratio of the districts involved is 862.

Social Structure
The proportion of Scheduled Caste (SC) urban population within the study area is 14.69%
whereas this proportion in the districts involved in 15.48%. The proportion of Scheduled tribe

(ST) population within the study area as well as in the districts is Nil.

Literacy
The total proportion of urban literate within the study area is 83.27% of total population. The
proportion of Male literates and female literates within the study area is 89.50% and 75.96%

respectively.

Detailed Urban profile of study area is given below (source: Census of India, 2011)
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| Demographic Features of the study area based on Census data 2011
Nc') T No. Total | Sex Overall | Male | Female
of Popul | Rati | SC% | ST% | Literac | Literac | Literac
HHs ation o y % y % y %
1 | AyaNagar (CT) | 6757 | 33123 | 849 | 10.98 | 0.00 | 88.87 | 94.27 | 82.51
2 | Jona Pur (CT) 2028 | 10635 | 819 | 24.29 | 0.00 | 78.86 | 86.71 | 69.18
3 Et)eh PurBeri | 1591 | 8861 | 854 | 10.55 | 0.00 | 82.94 | 89.92 | 74.97
4 | DeraMandi(CT) | 3156 | 16725 | 859 | 22.91 | 0.00 | 78.44 | 86.73 | 68.84
5 | Bhati (CT) 3727 | 18864 | 865 | 12.20 | 0.00 | 65.24 | 75.16 | 53.66
6 | Asola (CT) 2502 | 13275 | 854 | 22.84 | 0.00 | 83.13 | 89.66 | 75.57
7 g?;‘”da” Hola 1 1184 | 6780 | 821 | 2.37 | 0.00 | 73.45 | 82.46 | 62.10
8 | Sultan Pur (CT) | 3280 | 15160 | 849 | 10.53 | 0.00 | 86.28 | 91.46 | 80.11
9 | Chattar Pur (CT) | 9933 | 46776 | 853 | 14.72 | 0.00 | 85.74 | 90.73 | 79.82
10 Ef'ré;'da” Garhi 2289 | 11111 | 878 | 24.11 | 0.00 | 86.26 | 91.92 | 79.76
11 FC?J) Purkhurd 1 5200 | 11161 | 845 | 7.76 | 0.00 | 9028 | 95.25 | 84.34
12 | Neb Sarai (CT) | 3433 | 15640 | 903 | 13.15 | 0.00 | 87.18 | 91.94 | 81.87
4225 | 20811 | ooc | 1469 | 0.00 | 83.27 | 89.50 | 75.96
Total 8 1

It may be seen be seen from the above table that total urban population of the of district Delhi
South falling in the study area is 208111, varying between 6780 in Chandan Hola (CT) to 46776 in
Chattar Pur (CT). Sex ratio was found to be varying from 819 in Jona Pur (CT) to 903 in Neb Sarai
(CT). The proportion of SC% was observed to be varying between 2.37% in Chandan Hola (CT) to
24.29% in Jona Pur (CT). The proportion of ST% was observed Nil in the district. The overall
literacy rates were found to be varying from 65.24% in Bhati (CT) to 90.28% in Raj Pur Khurd (CT).
Female literacy rates of Bhati (CT) (53.66%) were observed to be minimum across all 12 urban

areas falling within the study area.

Work Profile of Study Area

A. Rural Areas of District Gurgaon

The work profile of the villages of Gurgaon district falling within study area is depicted in the

table given below —
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Total Total el
Sl. Total | Total Total Margina
Male Female .
No Name Popul | Worke Main |
. Worker | Worke
ation r% Worker % | Worker
% r% o
%
1 ;V'Ohmadhe”(Ss 691 | 27.50 | 90.53 | 9.47 96.32 3.68
2 | Babupur(60) 668 25.75 92.44 7.56 86.63 13.37
3 | Bajghera(61) 3640 | 32.99 77.94 22.06 85.01 14.99
4 | Tikampur(54) 4 100.00 | 100.00 0.00 100.00 0.00
5 S:ratl Pahari(77) | 5557 | 26.81 | 83.14 | 16.86 | 68.10 31.90
6 | Balola(78) 1121 | 21.32 98.33 1.67 100.00 0.00
8381 | 28.77 83.33 16.67 83.28 16.72

It may be observed from the table above that the proportion of the total workers is 28.77% of

the total population of the study area. The proportion was found to be varying from 21.32% in

Balola to 100% in Tikampur. The work force was mainly constituted by males to the tune of

83.33%. It was also observed an overwhelming majority 83.28% of the workers were main

worker.

B. Urban Areas of District Gurgaon

The work profile of the urban areas of Gurgaon district falling within study area is depicted in the

table given below —

Total
Sl. Total | Total Total | Total Tot.a ! Margin
Male | Female Main
No Name Popul | Work al
) Work | Worker | Worker
ation er% Worke
er% % %
r%
87696
1 38.21 | 79.24 | 20.76 94.64 5.36
Gurgaon (M Corp.)
2 | Daultabad (OG) 5913 | 24.69 | 95.82 4.18 97.74 2.26
3 | Ghata (OG 2128 | 27.21 | 80.83 19.17 78.24 21.76
4 ?‘;&'? Behram Purl o9 | 2445 | 9512 | 488 | 9458 | 542
8865; 38.07 | 79.33 | 20.67 94.63 5.37
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It may be observed from the table above that the proportion of the total workers is 38.07% of

the total population of the study area. The proportion was found to be varying from 24.45% in
Naya Behram Pur (OG) to 38.21% in Gurgaon (M Corp). The work force was mainly constituted
by males to the tune of 79.33%. It was also observed an overwhelming majority 94.63% of the

workers were main worker.
C. Urban Areas of District Delhi SW

The work profile of the urban areas of Delhi SW district falling within study area is depicted in the

table given below —

Total
Sl. Total | Total VGiEL Ueizl Tot-a I Margin
Male | Female Main
No Name Popul | Work al
h Work | Worker | Worker
ation er% Worke
er% % %
r%
1 | Chhawala (CT) 14662 | 36.52 | 90.53 9.47 93.73 6.27
2 :\:':‘T))radabad Pahari | 51502 | 4112 | 7273 | 27.27 | 9378 | 6.22
3 Kusum Pur (CT) 17028 | 37.02 | 77.76 22.24 84.50 15.50
g | Malik Pur Kohil o oos ol 3504 | 87.05 | 12,05 | 9631 | 3.69
alias Rang Puri (CT)
5 | Sambhalka (CT) 17076 | 34.11 | 92.22 7.78 95.11 4.89
6 | Kapas Hera (CT) 74073 | 54.16 | 93.14 6.86 95.55 4.45
7 | Rajokri (CT) 19148 | 34.06 | 87.78 | 12.22 88.85 11.15
8 | Ghitorni (CT) 14893 | 33.36 | 89.62 10.38 92.47 7.53
20210

42.34 | 88.60 | 11.40 93.79 6.21

It may be observed from the table above that the proportion of the total workers is 42.34% of
the total population of the study area. The proportion was found to be varying from 32.24% in
Malik Pur Kohi alias Rang Puri (CT) to 41.12% in Moradabad Pahari (CT). The work force was
mainly constituted by males to the tune of 88.60%. It was also observed an overwhelming

majority 93.79% of the workers were main worker.
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D. Rural Areas of District Delhi South

The work profile of the rural areas of Delhi South district falling within study area is depicted in

the table given below —

Total
Sl. Total | Total AL el Tot.a l Margin
Male | Female Main
No Name Popul | Work al
. Work | Worker | Worker
ation er% Worke
er% % % 0
r%
1 | Gadai Pur 3027 | 42.88 | 82.59 17.41 92.60 7.40
2 | Satberi 6076 | 34.28 | 83.49 16.51 91.60 8.40
3 | Shahur Pur 3090 | 27.35 | 91.36 8.64 94.20 5.80
12193 | 34.66 | 84.78 | 15.22 92.43 7.57

It may be observed from the table above that the proportion of the total workers is 34.66% of
the total population of the study area. The proportion was found to be varying from 27.35% in
Shahur Pur to 42.88% in Gadai Pur. The work force was mainly constituted by males to the tune
of 84.78%. It was also observed an overwhelming majority 92.43% of the workers were main

worker.
E. Urban Areas of District Delhi South

The work profile of the urban areas of Delhi South district falling within study area is depicted in

the table given below —

Total
Sl. Total Total Total | Total Tot.a ! Margin
Male | Female Main
No Name Populat | Work al
) Work | Worker | Worker
ion er% Worker
er% % % o
%
1 | Aya Nagar (CT) 33123 | 31.75 | 87.38 12.62 95.79 4.21
2 | Jona Pur (CT) 10635 | 31.14 | 87.47 12.53 94.81 5.19
Fateh Pur Beri
28. . 11. 2. .
3 (cT) 8861 8.97 | 88.66 34 92.60 7.40
4 | Dera Mandi (CT) 16725 | 26.30 | 91.54 8.46 92.61 7.39
5 | Bhati (CT) 18864 | 31.90 | 79.21 20.79 87.94 12.06
6 | Asola (CT) 13275 | 30.72 | 86.05 13.95 93.18 6.82
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Total
Sl. Total Total UG Total Tot:a\ ! Margin
Male | Female Main
No Name Populat | Work al
. Work | Worker | Worker
ion er % Worker
er% % % o
%
Chandan Hola
7 (cT) 6780 30.35 | 90.57 9.43 94.12 5.88
8 | Sultan Pur (CT) 15160 | 33.68 | 88.11 11.89 95.16 4.84
9 | Chattar Pur (CT) 46776 | 34.03 | 85.38 14.62 95.60 4.40
Maidan Garhi
10 (cT) 11111 34.20 | 80.47 19.53 91.53 8.47
Raj Pur Khurd
11 (cT) 11161 33.32 | 85.59 14.41 92.01 7.99
12 | Neb Sarai (CT) 15640 | 33.73 | 81.31 18.69 96.42 3.58
208111 | 32.08 | 85.59 | 14.41 93.99 6.01
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It may be observed from the table above that the proportion of the total workers is 32.08% of

the total population of the study area. The proportion was found to be varying from 26.30% in

Dera Mandi (CT) to 34.20% in Maidan Garhi (CT). The work force was mainly constituted by males

to the tune of 85.59%. It was also observed an overwhelming majority 93.99% of the workers

were main worker.

PRIMARY DATA COLLECTION

The project lies in Punjab. The primary survey for nearby 7 villages has been conducted. These

villages are the major habitats which lies in 2-5 Km radius of the project site, which will have

positive and negative impact after occupancy and development of the project.

The process of collecting data using primary survey data is as follows:

(i)

(ii)
(iif)
(iv)
(v)

Identify the villages to be surveyed.

Select one village.

Check the number of PAF in the village due to project.

PAF to be surveyed individually

Indirect affected villages to be surveyed using focus group discussion method having

15-20 persons in a group
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Physical survey for sanitation /drinking water facilities, banks, physical heath checks,

(vi)
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availability of primary health centres/ dispensary/ hospitals, road conditions,

educational facilities, source of income, average annual income of the villagers.

The summary of socio economic survey conducted in these villages is given below:

Primary Field Survey

A socioeconomic survey within the Buffer Zone was conducted. Survey was conducted in 5

villages in the buffer zone.

The result of the survey conducted are summarized as below:

MICRO LEVEL VILLAGE INFORMATION

Micro level village information based on field survey & census data 2011 Project Name-DLF mall of india gurgaon
Name of the Villages
S. No. Parameter - - - - — — -
Dundaheravillage | Mullahera village Sarhaul village Chakkarpur village |  Sukhrali village Rajokri village Sikanderpur
1 House Hold Approx 5000 1500 2800 1500 2600 1500 2400
Occupation or source | Service,labour,pvt | Service,labour,pvt | Service labour,pvt | Service,labour,pvt | Service,labour,pvt ) Service/labour/Pvt.bu
2 . ) ) ) ) ) ) ) ) ) ) labour,Service,Pvt.bus )
of income job,pvt business job,pvt business job,pvt business job,pvt business job,pvt business ness it ob sness,pvt job
3 Population 35000 10000 34000 9800 19000 12000 25000
%Working status
Labour 10 15 10 15 10 15 10
4 Private Job 60 65 60 62 55 55 60
Govt. Job 5 5 7 3 5 10 5
Self Employed 25 15 23 20 30 20 25
Anganwadi,Primary | Anganwadi,Primar . Anganwadi,Prima )
Anganwadi,Primary | Anganwadi,Primary J ) Y 8 ) Y Anganwadi,Primary g ) A Primary School,
) ) school,Middle school |school, Middle school ) school, Middle school )
5 School school, Middle school | school,Middle school | . . . ~ |school, Middle school | . . middle
high school high school high school,Senior | high school ,Senior high school high school, Senior «chool Anganwadi
g g Secondary school | Secondary school g Secondary school AN
) pvt clinic,asha . -
6 Hospital D td
ospita yes Workers yes yes yes ispensary,pvt clinic yes
7 Post office yes il nil nil yes yes yes
8 Bank yes yes yes yes yes yes yes
9 Market yes local market local market market local market local market market
10 Electricity yes YES yes yes yes Yes yes
11 Source of water Supply,borewell Supply,borewell Supply,borewell Supply,borewell Supply,borewell supply supply
12 Toilet Facilities 100 100 100 100 100 100 100
Bi cycles, Bi cycles, Bi cycles, Bi cycles, Bi cycles, Bi cycles, Bi cycles,
13 Transport System y 4 Y 4 v 4 o
scooters,cars,tempo | scooters,cars,tempo | scooters,cars,tempo | scooters,cars,tempo | scooters,cors,tempo | scooters,cors,tempo | scooters,cors,tempo
14 APL 75 65 70 75 70 70 75
15 BPL 25 35 30 25 30 30 25

MICRO LEVEL VILLAGE INFORMATION
(SOURCE - FIELD SURVEY)
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Data interpretation of survey conducted

Parameter Data Interpretation
studied

Housing The housing condition in the buffer zone is as follows:
e Pucca houses —100%

e Semi pucca houses — NIL

e Kuccha houses — NIL

Electricity The availability of electricity connection in the buffer zone is as follows:
e Households having Electric connection — 100%
e Households not having Electric connection — 0%

Economic The Proportion of economic status in the buffer zone is as follows:
Category e Households above poverty line — 75%
Composition e Households below poverty line — 25%
Drinking As the project falls in NCR region, water is available in the area:
Water e Households with supply through pipe line —90%
e Households using community/handpump —10%
Education As the project falls in NCR region, mostly adults are uneducated and
status Children are educated:

e Adults Educated — 50%
e Kids Educated — 95%

Basic Banks, Hospital, Post Office, Market, Schools, Toilets exists in the
Amenities surrounding areas

These figures imply that much of the study area’s working population has year-round occupation

/sources of livelihood. Interviews with stakeholders corroborated this fact.

3.14 TRAFFIC DENSITY

Preliminary Traffic Assessment: The estimated traffic in the proposed project is driven by the no.
of trips within the project area. The estimated traffic is then appropriately assigned on the
networks to obtain the quantum of traffic that will be handled by the road network. The following
key issues are identified by the Government:

e Strengthening and development of system of roads.
e Development of alternate road link.
e Developing of parking facilities.

With an ever-increasing urbanization, road traffic is also increasing.

The traffic study was done in the nearby road (dated 15.03.2018 i.e Tuesday & 16.03.2018 i.e.
Wednesday) ascertain the present traffic was on the road and thereafter impact be because of
addition of traffic due to the Commercial Project “Mall of India”
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PCU values are used to convert various vehicles in to one standard vehicles i.e. Passenger car
units (PCU). The PCU values as per IRC are as given below:

PCU values are used to convert various vehicles in to one standard vehicles i.e. Passenger car
units (PCU). The PCU values as per IRC are as given below:

Table 3.46; PCU values of various vehicles
Nsc; Vehicle Type PCU Value S. No. | Vehicle Type PCU Value
1 Car 1 5 Lcv 2
2 Two-wheeler 0.5 6 Tractor and Trailor 5
3 Private bus 2.2 7 Cycle rickshaw 0.5
4 Auto 1.2

The basis of conversion factor as per IRC 106, 1990, is given ahead —

Table 3.47; Conversion Factor (Ref: IRC 106, 1990)

LOS Value (Ratio

s.No of V:C) (V/C) Category | Inference based on IRC 106: 1990

Represents a condition of free flow; individual users are
1 0-0.2 A generally unaffected by others in the traffic and this condition is
generally considered in the Excellent Category.

Represents a condition of stable flow; individual users have a

2 0.2-0.4 B level of comfort and convenience but less than that of A.

Represents a condition of zonal stable flow; individual users are
starting in a bit of discomfort; users start to feel inconvenience
3 0.4-0.6 C due to presence of other users on the road. General level of
discomfort increases and there is a noticeable decline in
convenience.

Represents the level of stable flow; Level of comfort of users is
poor and discomfort is significant in the flow of traffic. This

4 0.6-0.8 D ) . )
category traffic streams are extremely susceptible to traffic
problems.

Represents operating conditions close to capacity level;

5 0.8-1 £ freedom to traffic stream is low and the speed is relatively

uniform but very less. Comfort and convenience is relatively
poor and discomfort is visible.

Breakdown Flow; These streams often and broken down,
6 1 or above F susceptible to long delays and therefore there is huge
discomfort in these streams.
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3.14.1 Methodology

Traffic was monitored for 17-hours between 6:00 to 23:00 for 2 days (dated 15.03.2018 i.e
Tuesday & 16.03.2018 i.e. Wednesday) Assumptions were taken on the basis of 2 days baseline
monitoring. Proposed site traffic will be merged to approach road & approach road traffic to NH-

174

8
Table 3.48; Traffic Analysis: NH-8, 8 Lane -35 Meter (Delhi-Jaipur Road)
Baseline
Hours
Car Bus/ Truck | Two-Wheeler | Others/ Auto PCU /Hr LOS Baseline

06:00- 07:00 2945 421 1514 142 5768 0.561
07:00- 08:00 3109 290 1580 164 5399 0.525
08:00-09:00 3294 202 1942 180 5388 0.524
09:00-10:00 3348 169 2029 196 5359 0.521
10:00-11:00 3230 173 2039 221 5293 0.515
11:00-12:00 2930 347 1759 211 5621 0.546
12:00-13:00 2723 450 1562 270 5853 0.569
13:00-14:00 2837 439 1849 319 6120 0.595
14:00-15:00 2642 315 1609 291 5213 0.507
15:00-16:00 2723 248 1512 320 4978 0.484
16:00-17:00 2736 284 1620 289 5168 0.502
17:00-18:00 3011 279 1670 266 5421 0.527
18:00-19:00 3380 293 1760 293 5929 0.576
19:00-20:00 3260 252 1911 320 5734 0.557
20:00-21:00 3292 239 1667 268 5521 0.537
21:00-22:00 2753 423 1577 203 5688 0.553
22:00-23:00 2207 461 1101 252 5133 0.499

Average 2966 311 1688 247 5505 0.54
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Table 3.49; Traffic Analysis: Approach Road 2 Lane -9.0 Meter (Moulsari Ave Road)

Baseline
Hours
Car Bus/ Truck | Two-Wheeler | Others/ Auto PCU /Hr LOS Baseline
06:00- 07:00 150 30 120 110 408 0.19
07:00- 08:00 204 24 157 125 485 0.23
08:00-09:00 246 14 180 129 522 0.24
09:00-10:00 270 10 186 123 533 0.25
10:00-11:00 210 8 150 102 425 0.20
11:00-12:00 204 10 149 111 434 0.20
12:00-13:00 197 14 137 121 441 0.21
13:00-14:00 200 16 146 100 427 0.20
14:00-15:00 192 24 140 102 437 0.20
15:00-16:00 188 22 143 98 425 0.20
16:00-17:00 182 12 149 95 397 0.19
17:00-18:00 172 20 150 125 441 0.21
18:00-19:00 187 22 149 103 433 0.20
19:00-20:00 174 20 146 120 435 0.20
20:00-21:00 195 18 150 122 457 0.21
21:00-22:00 200 20 152 124 468 0.22
22:00-23:00 196 26 150 112 463 0.22
Average 198 18 150 113 449 0.21
Table 3.50; Summary of Traffic Analysis

Parameter E()I(\:ﬁ-lrs\;g Parameter (MouI::::';-l\?li Road)

WIDTH (m) 35 WIDTH (m) 9.0

f;éby}njr) Capacity 10286 f;é[}l/infr) Capacity 2143

Traffic (PCU/Hr) 5505 Traffic (PCU/Hr) 449

LOS 0.54 LOS 0.21

Category C Category A
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Chapter 4: ANTICIPATED ENVIONMENTAL IMPACTS & MITIGATION
MEASURES

Prediction of impacts is the most important component in the Environmental
Impact Assessment studies. Several scientific techniques and methodologies are
available to predict impacts of developmental activities on physical, ecological
and socio-economic environments. Such predictions are superimposed over the
baseline (pre-project) status of environmental quality to derive the ultimate
(post-project) scenario of environmental conditions. The prediction of impacts
helps to minimize the adverse impacts on environmental quality during pre and
post project execution.

Generally, the environmental impacts can be categorized as either primary or
secondary. Primary impacts are those, which are attributed directly by the
project and secondary impacts are those, which are indirectly induced and
typically include the associated investment and changed patterns of social and
economic activities by the proposed actions.

For the proposed project, the impacts assessment shall be performed in following
steps:

o |dentification of interactions between activities and
environmental receptors.
e I|dentification of potentially significant environmental impacts.

4.1 LAND ENVIRONMENT
4.1.1 IMPACT ON LAND USE AND AESTHETICS

The project is proposed to be located at 28°30'10.14"N & 77° 5'44.25"E
respectively. Construction work has not started yet. Proposed land is vacant with
very little vegetation. The highest point in this undulating land is about 298 mRL
almost on the periphery of buffer zone in the South-east and the lowest point is
211 mRL situated close to periphery in the north- west. Buffer zone area is by and
large flat, excepting mild ruggedness on the south-eastern part. The general
slope of buffer zone is towards north. The proposed site or core zone is situated
on a land having RL around 240-246 m.

Partly excavation has already been done. Therefore, the natural contour has
already been changed.
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Proposed Land Use of the project:
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Land use DETAILS

Area Percentage
Ground Coverage 62262.72 m? 47.54%
Eg:: ar,:raea/unpaved area & other?,S%&912 m2 V2 45
Green Area 32754.438 m? 25.01%
Total 130956.07 m? 100.00%

Landuse

During Construction:

B Ground coverage
B Green Area

H Open and Road Area

Impact Mitigation

The land use will not be changed. °

Change of natural contour levels. °

The project site is earmarked
for commercial use as a part of
Residential colony as per
approved layout plan of DLF
Phase Ill. and the land will be
developed into
Shopping/Commercial
building. Hence, there will be
no change in landuse.

As partly excavation has been
done hence the contour level
has been changed. For further
Construction, site will be
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designed to minimize the
disposal of soil and removal of
vegetation. Artificial contours
shall be maintained

Additional internal roads shall be, e The excavated top soil was
however, developed within project stored at DLF off site and will
area for vehicular movement. be used for horticulture at

site. The excavated earth was
used for levelling of DLF sites
at different location and DLF
internal road construction and
area development activities.
For further construction, the
excavated soil shall be utilised
for landscaping, back-filling &
construction of internal roads.
After  complete Artificial
contour shall be maintained.

Roads of appropriate width shall be
provided.

During operation:

e Construction will be done as per zoning and building by-laws. There will
be no impact on the land use during operation phase.

4.1.2 IMPACTS ON TOPOGRAPHY AND GEOLOGY

The survey conducted at site shows that land is a flat land with level difference of
6 m, hence, the topography of the area would not be affected by this project and
the construction of the building shall be done as per approved building plan.

During Construction

Impact Mitigation

The activities such as filling and civil | Land clearing except few bushes and
& mechanical construction activities | grasses will not be required.

are mainly confined to operating
boundary of proposed project.

Impact on natural contour due to the | As partly excavation has been done
construction work. hence the contour level has been

changed. For further construction site
will be designed to minimize the disposal
of soil and removal of vegetation, the
impact will be confined to limited area
which is very small.
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Manual level difference will be
maintained for the natural flow of
drainage.

During operation:

e There will be no impact during operation phase.

4.1.3 IMPACT ON SOIL

Impact on soil owing to the construction and project activity at site will include
soil erosion, compaction, physical and chemical desegregation and pollution of
soil. Erosion of soil may occur on account of large—scale excavation activity for
construction. The results of soil fertility in Chapter-3 shows that the land is

average in fertility, hence vegetation at site is sparse.

DURING CONSTRUCTION

Impact (During Construction)

Mitigation (During Construction)

Use of heavy machinery and
storage of material compact the
soil. Compaction of soil as well as
mixing of construction material

with soil would also lead to
reduced infiltration of water;
decrease in permeability and

increased runoff.

Physical desegregation would
occur due to further excavation of
different layers of soils and
subsequent mixing of different
layers and would lead to
disruption of soil structure.

Chemical desegregation and
pollution of soil would be on
account of spillage of oils from
vehicle used for transportation of
construction material and from
the building material used for
construction purposes.

Hydraulic oil, fuels and lubricating
oils would be used. There is
potential for accidental spills

During excavation, Compaction and
stabilization was resorted during filling to
ensure that no top soil was washed away.
Every care was taken to prevent soil
erosion. The same shall be followed for
further construction.

Partly excavation has been done and the
Core zone was devoid of plantation except
few bushes and grasses so land clearing for
construction site was kept at the absolute
minimum practicable. The same shall be
followed for further construction also.

Lubricating waste oil shall be collected
separately in drums and handed over to
the authorized outside agency by SPCB as
per CPCB guidelines.

Procedures for maintenance of equipment
would ensure that this risk is minimized
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while re-fuelling or servicing | and clean-up response is rapid if any spill
vehicles and through breakage | occurs.
due to wear and tear.

During construction phase, waste
oil shall be generated. During the construction phase, Waste oil
shall be collected through DG sets which
shall be disposed through authorised

Top Soil Management: vendor as per norms.

A soil erosion and sedimentation
control plan to control top-soil | The soil management is given in sec. no.

erosion and loss of top soil during | 9-6.1 of chapter -9 (EIA Report).
excavation. As partly excavation has been done, care
was taken to minimize vegetation clearing.
The same shall be followed for
construction also.

The excavated top soil was stored at DLF
off site and will be used for horticulture at
site. The excavated earth was used for
levelling of DLF sites at different location
and DLF internal road construction and
area development activities. For further
construction the soil shall be utilized in re-
filling of foundation, road works, rising at
site level etc.

Several environment management measures shall be implemented to minimize
the soil erosion and other impacts such as removal and use of top soil from
construction activity for future plantation, construction of silt traps etc.

During Operation:

As per chapter-3, Amount of primary nutrients like Organic matter 0.3 %, the
available nitrogen 125.5 mg/kg is lower in range, available potassium 38.1 mg/kg
is lower in range while the available phosphorus 24.9 mg/kg is high in range.
Primary nutrient profile shows that soil is average in fertility due to the availability
of low amount of nitrogen & potassium. So, the addition of bio fertilizers will
enhance the fertility of soil. A planned and properly designed plantation scheme
and green belt development along with landscaping will minimize the impacts on
soil.
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Impact (During Operation)

Mitigation (During Operation)

Impact on soil due disposal of solid
waste.

Infiltration of silt and sand with
storm water harvesting.

All solid waste and hazardous waste from
the proposed project will be properly
collected,
integrated solid and hazardous waste
management plan will be developed as
per the details given in chapter 9.

stored and disposed. An

Sand & silt trap will be installed to avoid
infiltration of silt and sand.

Hence, no negative impact of soil quality in the study area is expected due to the

proposed project.

4.2 IMPACT DUE TO SOLID WASTE DISPOSAL

As discussed in Chapter-2 there will be generation of construction debris and 200
kg/day of solid waste during construction phase. During operation phase, 9322

Kg/day of municipal solid waste will be generated.

DURING CONSTRUCTION:

Impact (During Construction)

Mitigation (During Construction)

Potential pollution problems during
construction activities include
dumping of construction debris in to
or near watercourses.

The waste from labour rest rooms is
mainly household domestic waste
that shall be collected and composted
on site along with the biomass from
the land clearing activities.

Impact from construction waste may
arise owing to the shortage of
dumping sites, increase in
transportation and disposal cost and
environmental deterioration.

Mitigation plan shall be prepared
suggesting maximum reuse of
construction waste on site or removal
of waste from the site and proper
disposal, which would reduce impact,
significantly.

During the construction phase, the
municipal waste of 200 kg/day will be
generated which will be disposed to
MCG  designated site  through
authorized vendor as per Municipal
Solid Waste Management Rules 2016.

Care shall be taken to ensure that
temporary stacking and
transportation shall not cause any
disturbance to the surrounding
environment.

181

Project Proponent:
M/s DLF City Centre limited.

Environment Consultant:

M/s PERFACT ENVIRO SOLUTIONS

PVT. LTD.



SHOPPING/ COMMERCIAL BUILDING ON 3§SQ,§RES SITE (MALL OF INDIA), SECTOR-25A,

GURCAON

DURING OPERATION

Impact (During Operation)

Mitigation (During Operation)

Impact from Solid Waste:

Environmental impact from the solid
waste disposal can typically include
contamination of soil, ground water
and air quality.

Impact from Hazardous waste:

During the operation stage of the
project also some quantity of
hazardous waste like used oil from DG
sets shall be generated

Impact from Solid Waste:

Approx. 9322 kg/day of municipal
solid waste will be generated and shall
be disposed off properly and safely.

e Proper records of the solid
waste to be generated will be
maintained.

e Waste collection bins will be
places at strategic locations in
shopping/commercial
building.

e Generated solid waste shall be
segregated & organic waste
shall be composted in organic
waste convertor proposed
within the site.

Detail solid waste management plan is
given in chapter-6

The total used oil will be 1800
L/month. Used oil from DG sets &
Lubricating oil shall be collected in
leak poof steel drums sent to the
Spent Oil Storage Site, these drums
shall be properly identified with label
of what is contained in Hindi &
English. Waste oil shall be given to
outside party for treatment, which
shall be used again.

Lubricating waste oil will be collected
separately in leak proof drums and
shall be sold to authorized external
agency for recycling.

E-waste generated will be 5-10
kg/month which will be given to
approved recycler from SPCB.
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4.3 AIR ENVIRONMENT

As seen from baseline data generation in chapter-3, ambient air quality results

shown 250.9 pg/m3 & 57.7 ug//m3 concentration of PM10 & PM2.5

During Construction:

Impact (During Construction) Mitigation (During Construction)
Dust from various construction e Dust suppression systems
operations and emission from (water spray) shall be done as
operation of construction equipment per requirement at the
or movement of vehicles are likely to construction site. Construction
cause some impacts on the working materials shall be covered
population as well as residing during transportation to the
population within immediate vicinity project site by road. Partly land
of the project site. clearance for construction site

has been done and for further
construction will be kept at the
absolute minimum
practicable.

Traffic to the different sites during
construction will be more intensive
and much heavier than at present in
normal operating conditions. In turn,
it will subject existing roads to more
stress.

e The present road conditions
are reasonably good for
proposed movement of traffic.
Preventive maintenance shall
be carried out for vehicles and
pollution check on periodic
basis. As construction activities
are mainly confined to project
site only for short duration.

e Monitoring of ambient air
quality/source emission will be
carried out as per details given
in Chapter -6 or stipulated by
MOEF/SPCB.

During Operation

The project is a Shopping/ Commercial Building not having any production or
manufacturing or any industrial activity; hence emissions from DG sets and dust
from vehicular movement will be the only source of air pollution.

Al: West direction of site, the mean value of SO2(8.3 pg/m3) and NOX (27.9

pug/m3) are within the limits of National ambient air quality standards. However,
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the mean value of PM10 (250.9 pg/m3) and PM2.5 (102.8 pug/m3) are higher than

the National ambient air quality standards due to vehicular activity at NH8.

A2: East direction of site, the mean value of SO2(7.9 ug/m3) and NOX (26.8
pug/m3) are within the limits of National ambient air quality standards. However,
the mean value of PM10 (240.9 pug/m3) and PM2.5 (98.7 ug/m3) are higher than
the National ambient air quality standards due to vehicular activity at NH8.

Emissions from DG sets:

Project authorities shall install DG sets of capacity 20 X 2000 KVA. The D.G. sets
will be kept on basement level. Ultra-Low Sulphur Diesel with low NOx emissions
will be used as fuel. The burning of diesel emits flue gases (particulate matter,
SO, and NOy).

The stack for discharging the emissions from the DG sets shall be installed up to
6m above roof level as prescribed by CPCB.

Air dispersion modelling has been done to assess the impact from DG sets on
nearby area.

The detailed air dispersion modelling report is given at Enclosure 26. The
summarized incremental pollution load is given below:

Maximum GLC of PM1o will be 1.95 (ug/m?3), PM,s - DG Sets 0.820 (ug/m3), PM;s
— Vehicular emission 0.391 (ug/m?3) SO,-0.391(ug/m3) & NOx —3.12 (ug/m3)
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Location Background Predicted Post Project | NAAQS
Concentration | Incremental Air Quality | (ug/m3)
PM2.5 (DG | Concentration PM2.5 (DG
SET) (ug/m3) | PM2.5 (DG SET) | SET)
(ng/m3) (ng/m3)
Onsite (West) 102.8 0.650 103.45 60
Onsite (East) 98.7 0.620 99.32 60
Nathupur 60
village 1183 0.720 119.02
Udyog Vihar 60
village 133.7 0.100 133.8
Dundahera 60
village 128.5 0.050 128.55
Rajokri village 113.1 0.080 113.18 60
Project Proponent: Environment Consultant:
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Location Background Predicted Post Project Air NAAQS
Concentration Incremental Quality PM2.5 (ng/m3)
PM2.5 Concentration (VEHICULAR)
(VEHICULAR) PM2.5 (ug/m3)
(ug/m3) (VEHICULAR)
(ug/m3)

Onsite (West) 102.8 0.390 103.19 60
Onsite (East) 98.7 0.390 99.09 60
Nathupur 60
village 118.3 0.095 118.395
Udyog Vihar 60
village 133.7 0.040 133.74
Dundahera 60
village 128.5 0.055 128.555
Rajokri village 60

J & 113.1 0.070 113.17
Location Background Mean | Predicted Post Project | NAAQS

Concentration Incremental Air  Quality | (ug/m3)
PM1o(pg/m3) Concentration PMjo (pg/m3)
PM10 (ug/m3)
Onsite (West) 250.9 1.80 252 7 100
Onsite (East) 240.9 1.80 242.7 100
Nathupur village 288.5 0.75 289.25 100
Udyog Vihar 100
26.2

village 326 0.35 326.55
Dundahera village 313.6 0.10 313.7 100
Rajokri village 276.0 0.20 276.2 100
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Location Background Predicted Post Project NAAQS
Concentration Incremental Air Quality | (ug/m3)
NOX (ug/m3) Concentration NOX (ug/m3)
NOX (ug/m3)
Onsite (West) 23.7 3.10 26.8 80
Onsite (East) 22.8 3.10 25.9 80
Nathupur village 27.3 0.49 27.79 80
Qdyog Vihar 30.9 0.32 3122 80
village
Dundahera village 29.7 0.20 29.9 80
Rajokri village 26.1 0.15 26.25 80
Location Background Predicted Post Project | NAAQS
Concentration Incremental Air Quality | (ug/m3)
SO2 (ug/m3) Concentration SO2 | SO2 (ug/m3)
(ng/m3)
Onsite (West) 8.3 0.295 8.595 80
Onsite (East) 7.9 0.290 8.19 80
Nathupur village 9.5 0.065 9.565 80
Udyog Vihar village 10.7 80
0.010 10.71
Dundahera village 10.3 80
0.035 10.335
Rajokri village 9.1 80
0.009 9.109
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4.4 WATER ENVIRONMENT

Construction activities of the proposed development can have minor impact on

hydrology and ground water quality of the area.

During Construction

Impact

Mitigation

Soil runoff from the site leading to off
—site  contamination  (Particularly
during rainy season).

Improper disposal of construction
debris leading to off-site
contamination of water resources.

Disposal of domestic waste water
from temporary labour rest rooms.
Spillage of oil and grease from the
vehicle and waste water stream
generated from on-site activities.

Using of water in construction

Construction of silt fences to avoid soil
runoff. Construction of storm water
drainage line to divert storm runoff.

Disposal of construction debris in low
lying areas shall be done.

Disposal of sewage from temporary
labour rest rooms will be collected in
a sump and finally disposed regularly
to HUDA STP through vendors.

No ground water will be used for

construction. Water will be from
HUDA STP treated water through
authorised tanker

During the construction of the proposed project, the services required like water
supply and sewage facilities shall be arranged on a temporary basis and the same
will be maintained without any adverse impact on the environment. The total
water requirement for labours & construction activities is 180 KLD which shall be
arranged on temporary basis from nearest STP and will be supplied from HUDA

During Operation
Impacts on Ground Water Quality

The water requirement for proposed project will be met from HUDA supply within
the area. So no ground water will be abstracted. As shown in chpter-3, in core
zone, Ground water quality near site shows that the pH is 8.14 which is slightly
higher than the drinking water standards. Other parameters for W1 are within
the limit of 1S:10500 standards of drinking water which shows that water can be
used for drinking purpose.

Although no ground water abstraction is proposed but there will be a provision
of total 28 no. of Rain water harvesting to recharge the groundwater. Total
guantity of water requirement of the proposed project will be 3283.8 KLD out of
which fresh water requirement will be 1510.3 KLD which will be met by HUDA.
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Impact

Mitigation

Two basic activities related to water
environment are abstraction of water
and release of waste water.

Contamination of soil and ground
water resources from discharge of
untreated waste water and
contaminated storm water.

Spills or leaks from various areas such
as fuel and waste oil storage in DG
room, solid waste and STP sludge spills
etc.

Management of storm water drainage

The abstraction of groundwater is not
proposed for project, fresh water will
be supplied by municipal supply of
HUDA. No treated water will be
disposed to sewer line. Hence there
will be no impact on Ground water.

Approx. 1866.8 KLD waste water will
be generated from the proposed
project and will be treated in house
S.T.P of 2200 KLD capacity and treated
waste water of 1773.5 KLD shall be
generated which will be reused for
Gardening, Flushing and cooling
tower. It will be a zero-discharge unit.

Silt traps and screens will be installed
at storm-water drains discharge
points. Contaminated storm water
will thus not be discharged from the
premises.

28 no. of RWH pits shall be provided
to recharge the Ground Water, which
will have positive impact on the
ground water.

Impacts on Surface Water Quality

Impact (During Operation)

Mitigation (During Operation)

Flow of Sewage to Surface water.

There will be no impact on surface
water as waste water that will
generate from the proposed project
will be treated in STP and treated
waste water will be reused inside the
shopping/commercial building. It will
be a zero-discharge unit. No treated
water will be discharge to surface
water.
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It is evident that, no significant adverse impacts on surface and ground water
guality are expected during the operation phase.

4.5 NOISE ENVIRONMENT

During Construction

In the proposed project, during the construction phase, the noise shall be
generated from construction equipment, vehicles for transportation of
construction materials and operation of DG Sets. The noise level will be high
during the construction phase but it would be limited only for specific period of
construction.

The techniques employed for noise control can be broadly classified as;

Control at Source:
» Regular servicing and tuning of vehicles reduces the noise levels.
» Fixing of silencers to automobiles, two wheelers etc., reduces the noise
level.
» The vibrations of materials will be controlled by using proper foundations,
rubber padding etc. to reduce the noise levels caused by vibrations.
» Optimum selection of machinery tools or equipment reduces excess noise

levels.
» Proper lubrication and maintenance of machines, vehicles etc. reduces
noise levels.
Impact Mitigation
Generation of noise during | Regular  checking of  Vehicles,
movement of vehicles carrying | construction work will be restricted to

materials and loading & unloading
activities.

Generation of noise from excavation
machines, concrete mixer and other
construction machines.

Generation of noise during the
operation of DG sets.

Generation of noise during
concreting, hammering, etc.
Noise  from  the mechanical

operations, like, drilling, fitting, etc.

day time only.

Provision of silencers to modulate the
noise generated by machines shall be
done.

Provision of acoustic enclosure to DG
Sets to noise level as CPCB guideline
shall be done.

Provision of protective devices like ear
muff/plugs to the workers shall be
done.

Preventive maintenance of the
machine/equipment’s shall be carried
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out. Provision of rubber padding/noise

isolators.
During Operation
Impact Mitigation
Source of noise will be operation of DG | DG sets of capacity 20 x 2000 KVA
Sets during power failure. shall be kept on basement level in

acoustically enclosed room.

Anti- vibration pads will be used in
DG sets to minimize the vibration
effect.

The noise is likely to be generated due to | Free flow of traffic movement shall
movement of vehicles be maintained.

Proper plantation on 32754.438
sgm (25.01 % of plot area) shall be
done all along the roads &
periphery to reduce noise.

4.6 IMPACT ON ECOLOGY AND BIODIVERSITY

Potential primary and secondary impacts from the proposed project on the
biological environment have been identified based on the following criteria:
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1. Habitat quality.

2. Species/size/abundance of habitats affected.

3. Promoting non-timber products utilization.

4. Incorporation of biodiversity component into planting and budgetary
process.

5. Duration of impacts.

6. Magnitude of environmental changes.

7. Mitigation measures as defined in air, water and soil quality in
subsequent paragraphs will further minimize the impacts on ecology.

Project Proponent: Environment Consultant:
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During Construction Phase

Loss of vegetation due to construction
of shopping/commercial building

Displacement of Fauna

The core zone is devoid of any
significant natural vegetation. Isolated
patches of grass (Cynodondactylon),
(Rumex hastats) and weeds like
Parthenium hysterophorus were seen
during site visit. Hence there will be
minimum impact during construction
phase. There will be negligible loss of
flora.

Avifauna like crow, myna, pigeon are
seen in core zone. However, species
like Cobra and garden lizards are
found in buffer zone. Plantation in the
project area will increase the avifauna
in the area. Burrow animals will also
be restored. Hence, it will have
positive impact on the environment.

During Operation

Impact of emission due to running of
DG Sets and vehicular movement on
core and buffer zone.

During operation phase 32754.438 sqm
(25.01 % of plot area) will develop as
green area and will be developed as
green belt & plantation at periphery.
DG sets will be used as backup and will
be used only during power failure, as
per dispersion modelling incremental
load of PM from DG Sets emission will
be negligible. It will have minimum
impact on the flora of buffer zone. There
is no Wildlife Sanctuary within 10 km
radius. As incremental load during
operation phase will be negligible and
all the activities will be within project
area, there will no impact on buffer
zone.

However green area will be maintained
having green belt, plantation at
periphery, Avenue Plantation & lawn
area. A gardener shall be deputed for
proposed greenbelt development/
plantation.
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4.7 TRAFFIC MANAGEMENT

As it is evident from the study conducted, as per details given in chapter3, NH 8

is adjacent to the site in west direction.

Impact (During Construction)

Mitigation (During Construction)

Movement of vehicles

The entry/ exits points are connected
direct to the service road to avoid
conjunction on the main road. Proper
parking management of trucks, cars
and other vehicles shall be done.

Dedicated place for loading and
unloading shall be assigned for the
construction material to be used.

Impact (During Operation)

Mitigation (During Operation)

Management of Parking of Cars &
two-wheeler

Movement of Vehicles

Total parking requirement for
shopping/commercial building is 8248
ECS & parking provisions will be 10522
ECS which shall be provided.

6 m drive way will be provided for
smooth movement of vehicles within
the project.

Free flow traffic movement shall be
provided. Metallic road shall be
developed to avoid emission of dust.
Preventive maintenance shall be
carried out for vehicles and pollution
check on periodic basis.

As per the traffic analysis done, it is
concluded that since carrying capacity
of NH-8 is much higher than proposed
traffic volume. Therefore, the traffic
to & fro of Shopping/commercial
building will not create any traffic
congestion.
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Traffic Survey:

Traffic Analysis: NH-8, 8 Lane -35 Meter (Delhi to Jaipur)

. . Capacity
PCU/Hr ?’aCSS}I:re Pl:eccli.:;:lerd of Road in Bal;ce’lfne Prel;:i?cs;:ed % increase
Hours PCU/Hr
06:00- 07:00 242 5768 6010 10286 0.561 0.584 4.196
07:00- 08:00 422 5399 5821 10286 0.525 0.566 7.816
08:00-09:00 620 5388 6008 10286 0.524 0.584 11.506
09:00-10:00 700 5359 6059 10286 0.521 0.589 13.062
10:00-11:00 810 5293 6103 10286 0.515 0.593 15.304
11:00-12:00 618 5621 6239 10286 0.546 0.607 10.995
12:00-13:00 618 5853 6471 10286 0.569 0.629 10.558
13:00-14:00 618 6120 6738 10286 0.595 0.655 10.098
14:00-15:00 618 5213 5831 10286 0.507 0.567 11.854
15:00-16:00 618 4978 5596 10286 0.484 0.544 12.416
16:00-17:00 618 5168 5786 10286 0.502 0.563 11.957
17:00-18:00 618 5421 6039 10286 0.527 0.587 11.400
18:00-19:00 618 5929 6547 10286 0.576 0.636 10.423
19:00-20:00 618 5734 6352 10286 0.557 0.618 10.779
20:00-21:00 618 5521 6139 10286 0.537 0.597 11.194
21:00-22:00 718 5688 6406 10286 0.553 0.623 12.623
22:00-23:00 830 5133 5963 10286 0.499 0.580 16.169
Average 619 5505 6124 10286 0.54 0.60 11.31

Il. Traffic Analysis: Approach Road 2 Lane -9.0 Meter (Moulsari Ave Road)

PCU/Hr Baseline | Predicted ocfaRp:::?n LO§ L(?S . %

Hours PCU/Hr PCU/Hr PCU/Hr Baseline | Predicted | increase
06:00- 07:00 242 408 650 2143 0.19 0.30 59.31
07:00- 08:00 422 485 907 2143 0.23 0.42 86.94
08:00-09:00 620 522 1142 2143 0.24 0.53 118.87
09:00-10:00 700 533 1233 2143 0.25 0.58 131.43
10:00-11:00 810 425 1235 2143 0.20 0.58 190.59
11:00-12:00 618 434 1052 2143 0.20 0.49 142.43
12:00-13:00 618 441 1059 2143 0.21 0.49 140.07
13:00-14:00 618 427 1045 2143 0.20 0.49 144.58
14:00-15:00 618 437 1055 2143 0.20 0.49 141.29
15:00-16:00 618 425 1043 2143 0.20 0.49 145.34
16:00-17:00 618 397 1015 2143 0.19 0.47 155.68
17:00-18:00 618 441 1059 2143 0.21 0.49 140.22
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18:00-19:00 618 433 1051 2143 0.20 0.49 142.58
19:00-20:00 618 435 1053 2143 0.20 0.49 142.03
20:00-21:00 618 457 1075 2143 0.21 0.50 135.37
21:00-22:00 718 468 1186 2143 0.22 0.55 153.35
22:00-23:00 830 463 1293 2143 0.22 0.60 179.43
Average 619 449 1068 2143 0.21 0.50 138.21
Parameter Existing Proposed
WIDTH
35 -
(m)
Carrying
Capacity 10286 -
ROADL | (pcuy/ Hr)
Traffic
5505 619
(PCU/Hr)
. 0.60i.e. cat
LoS | 0.54ie.catC 'Ce <
Parameter | Existing Proposed
WIDTH
9.0 -
(m)
Carrying
Capacity 2143 -
ROADZ | (pcuy Hr)
Traffic
449 619
(PCU/Hr)
0.211. .
LOS "€ | 050i. ecatA
cat A

Hence it is concluded that since carrying capacity of road (NH-8) is much higher
than proposed traffic volume. Therefore, the traffic to & form of proposed,

project will not create any traffic congestion.

4.8 SOCIO-ECONOMIC CONDITION

The project was conceived long back and thereafter in 2016 the land has been

allocated by Ministry of Health & Family Welfare for development of Hospital

194

complex.
Sr. No. | Activity Impact Identified Mitigation Proposed
1 Increase in | Due to construction of | The project lies in Gurgaon

Transportation

will

carry

project, number of vehicles
construction

area, near to NH8. The roads
is sufficiently wide and will
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Material in 8 - 10 vehicles
per day. The increase in
usage of number of vehicle
will have direct impact on
traffic load on the existing
roads in the area. Due to
which there will be traffic

not have congestion due to
this number of trucks during
construction purpose,
however for proper traffic
planning, the traffic will be
regulated and timings of
trucks per hour will be fixed.

Abstraction

during construction phase
will be 180 KLD and during
operational phase will be
3283.8 KLD. There will be
negative impact due to
extraction of water from
ground, if the abstraction of
water is proposed. The
ground water level will fall
down. The area is already a
high water scarce area, can
cause water scarcity in the
area for all in surrounding
areas.

jam, chaos, discomfort,
safety issues on the roads.

2 Employment During Installation of | Positive impact due to

Generation existing part, approximately | Increase in employment and

2000 number of labour will | other indirect requirements
be engaged. However, | will lead to better economic
during operational phase | condition of people in the
total employment | area.
generation will be 14832, | The purchasing power of
Apart from direct | people will increase. Hence,
employment there will be | there  will be overall
increase in indirect | development of the area
employment in form of
provision of rental houses,
shops and other basic
requirements in the
surrounding areas

3 Water The water requirement | No ground water is proposed,

so there will be no negative
impact due to construction
and operation of the complex.
The water will be sourced
through HUDA STP Treated
water and during operation
through HUDA  Municipal
Supply. Apart, Rain water
harvesting will increase the
present ground water and will
improve water quality of the
area, thereby giving positive
impact to the society.

4 Air Pollution from
emission sources

20 DG Sets of 2000 KVA shall
be installed for providing
100% power back in the
commercial complex.
Emissions from DG sets can
have impact on villages in
West and East direction of

Main power source will be
DHBVN. DG Sets will used only
as emergency power failure
and for emission control
proper stack height shall be
installed, hence the impact
will be minimized. Also,
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the complex. This can cause
breathing problems and
other health related issues
in the surrounding areas.

proper green belt shall be
provided to act as a barrier for
air pollutants.

The receptor of the emissions
from DG Sets are Udyog Vihar
V (Industrial Area) in west
direction and Agricultural
fields in East direction. Thus
there will not be any impact

on human settlement.

4.9 OCCUPATIONAL SAFETY AND HEALTH

During construction phase, work force may be exposed to variety of physical
hazards depending upon the specific work function. The most significant
occupational hazards may include fall from height, carrying heavy loads, accidents
due to malfunctioning of machinery and falling objects from height etc.

4.9.1 General Safety Measures

Standard methods and machinery shall be used during construction
phase.

Use of Personal Protective Equipment (PPE) shall be made mandatory.
Elevated platforms and walkways, and stairways and ramps are equipped
with handrails, toe boards and non-slip surfaces.

Electrical equipment has been grounded, well insulated and conform to
applicable codes.

Employees are provided with hard hats, safety boots, eye and ear
protection, and snug fitting gloves as appropriate.

Masks and dust-proof clothing shall be provided to personnel working in
areas with high dust levels.

Procedures shall be strictly enforced for the storage, handling, and
transport of explosives, flammable and hazardous materials.

4.9.2 General Health Measures

Sanitary facilities are well equipped with supplies (e.g., protective creams)
and employees shall be encouraged to wash frequently, particularly those
exposed to dust, chemicals or pathogens.

Ventilation systems shall be provided to control work area temperatures
and humidity;

Pre-employment and periodic medical examinations shall be conducted
for all personnel, and specific surveillance programs instituted for
personnel potentially exposed to health hazards.

M/s DLF City Centre limited.

Project Proponent: Environment Consultant:

PVT. LTD.

M/s PERFACT ENVIRO SOLUTIONS



	Master Index
	Index for Volume - I
	Reply on behalf of Respondent No. 8 - M/s DLF Limited along with supporting Affidavit.  (Pgs. 1-20)
	ANNEXURE-R1 (COLLY) A copy of the common application form in regard to the condition duly complied with by DLF by carrying out publication in 2 newspapers, i.e., Financial Express and Jan Satta on 11.04.2023. (Pgs. 21-22)
	ANNEXURE-R2 (COLLY)
Copies of the 1st EIA Report and 2nd EIA Report submitted by DLF.
(Pgs. 23- 196)

